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3.

Report in form of Affidavit by the Ex- Officio Chairman /District Magistrate and
Collector, District Ganga Protection Committee, Murshidabad (W.B.)

I, Rajarshi Mitra, son of Sri Manotosh Mitra, aged about 41 years, by faith-Hindu,
by Nationality-Indian, by occupation-Service, presently working for gain as the District
Magistrate & Collector and Ex- Officio Chairman, District Ganga Protection Committee,
Murshidabad, PIN-742101, do hereby solemnly affirm and state as follows: -

That | am the District Magistrate and Collector and Ex- Officio Chairman, District Ganga
Protection Committee, Murshidabad (W.B.), presently working for gain in Murshidabad
Collectorate, Murshidabad, is well aware of the facts and circumstances of the present
original application and I am filing this report in the form of affidavit.

That at the very outset, I humbly submit that [ have and always had the highest regard
to the majesty and dignity of this Hon’ble National Green Tribunal, Principal Bench, New
Delhi and | have always acted in due compliance with the Solemn Order dated 25.09.2023
& Solemn Orders dated 24.11.2023 & 21.02.2024, in connection with O.A No. 200/2014,
C.W.P No. 3727/1985 & I.A No. 340/2022 as passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi to the best of my ability.

That Hon'ble National Green Tribunal, passed an observation in the Solemn Order dated
25/09/2023 and 21/02/2024, that at the district level, District Magistrate is the Ex-
Officio Chairman of the District Ganga Protection Committee which have been entrusted
with certain vital responsibilities for preventing pollution in Ganga at the District level,
Hence, at this stage, the Hon’ble National Green Tribunal, Principal Bench, New Delhi
has directed the District Magistrate all (mainstream and tributaries) from where
mainstream of river Ganga as also its tributaries flow in the State of West Bengal to
submit their own separate reports on the issues noted above in respect of steps which
have been taken by respective District Ganga Protection Committee for prevention and
control of pollution of river Ganga in their respective areas.

That the earlier Affidavit, uploaded on 19.04.2024, was filed inadvertently and that
should be ignored. | am praying for unconditional apology for such type of mistake.

4. That, the Hon’ble National Green Tribunal, Principal Bench, New Delhi vide Solemn
Order dated 24.11.2023 has directed each of the district to disclose information in

respect to the following: -
TA
(a) Sewage, / $0 ’%
*

(b) Municipal Solid Waste Disposal. )
(c) Construction and Demolition waste. () Md. Khairui isiam
(d) Industrial Effluent Discharge. O Rehampore: Sub-Diviion

(e) Regulation of Flood Plain Zone.
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(f) Bio Medical Waste.
(g) Mining.

That the Hon’ble National Green Tribunal, Principal Bench, New Delhi vide Solemn

Order dated 21.02.2024 has directed each of the district to disclose information in
respect to the following: -

6.

7.

8.

Name of the District :Murshidabad

(a) Timeline for achieving the target of 100% treatment of sewage generated per dav
and also the phase manner in which the target will be achieved.

(b) The manner and extent of utilization of funds received from NMCG and utilization
of the amount credited in ring-fenced account.

(c) The steps which have been taken for demarcation of flood plain zones of River
Ganga within the District.

That, there are 13 Blocks adjoining the River Ganga in the District of Murshidabad.

That, report as received from the Blocks namely, Berhampore, Beldanga - I,
Beldanga - II, Msd - Jiaganj, Bhagawangola - [, Lalgola, Raghunathganj -I,
Raghunathganj - II, Suti - I, Suti - II, Samserganj, Sagardighi, Farakka.

That as per direction of the Solemn Orders dated 24.11.2023 & 21.02.2024 of the
Hon'ble National Green Tribunal, Principal Bench, New Delhi, Report-in-Compliance

under O.A No. 200/2014 is furnished below:

Sewage:
Sewage (Rural)

Name of the Ganga Bordering Block : Bhagwangola-1/ Berhampore '

e
'No. |

Issue

-'_ Remarks

L | Sewagé?

Block : Bhagwangola-I

Bﬁ'k : Berhampure

- ‘a} Per day generation of
sewage in Ganga Bordering
iGP within the Block (in

KLD).

30,100 Lir=30.1 KLLD

| (-

[hb KLD
|

|

| Quantity of sewage treated
- per dayin Ganga Bordering
| GP within the Block (in

7700 Lir= 77 KLD

182KILD

' The number of sewage
treatment plant existing and
their capacity and capacity

‘ | KLD).

L__ld

8 no filter chamber, leech pit at |

commity level, Gre water |

O e
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‘ utilization and mode of filtererd at Filter Chamber | 91 Community Leach Pit constructed so far
disposal in Ganga Bordering and then ' for treatment in 7 panga bordering GI’s
| GP within the Block. .
disposed in Ganga. i
Quality  of  discharged Fecal coliform which s N
treated sewage from each emitted from Septic Not approved component of SBM(G) for the |
| d) STP, particularly for fecal Tank is treated in Sewage rural urea
colitorm Treatment Plant | ,
with the help of Leech Pit at i
: i
Community Level. i
Time bound plan to meet the As per approved DPR of _ -
e) giﬂ'[:t dfn?z;tl::f ,ie: :;Tlm GWM. the pending FSTP will be taken up under SBM (g) Phase-l|
e‘ &) £ =) p |
work wil be finished within |
Dec 2024,
| Details of Hotels, Informed the concerned the | N N
) Dharm.shala .and Ashram head af Masiid ' o ) ‘ ;
operating without proper 5 Sufficient Leach Pits. Soak Pits are
- : . ‘ommiltee  and  Mosque :
consent and  discharging e osque constructed to help discharged untreated
untreated effluent and the Committee 1o treat . ‘
action taken against them. effluent percolate and get absorbed
| Sewage waste through Soak Pit.
[ Leech Pit,
| | Water quality inriver and its Water testing of
| tributaries  in  abutting R ——
| districts /towns in terms of Jutied
B | faecal coliform '
(MPN/100ml) Water testing of river is required. ‘
| |
1A AR
— 1 . R _/ / Jvl
Il | Rural Solid Waste / . / \ |
. *:
disposal : O/ Md Khaiui isiam \ s\
Per day generation of | 13.62 quintal 15 quintal ) Serhampore Sub-Division {]
2) Solid waste in Ganga PANRLL NG 972007 @
Bordering GP ,4\ Lxpw DJave27 (8,27 v
within the Block (in e )
quintal). O W .\S,r‘/Q?/"!
!
| Quantity of solid waste | 0.65 quintal i
treated per day in . . .
Ganga Bordering GP 4-5 qunital treated in household level in the |
b) within the Block (in L‘dll]t‘ll’t’dllr‘lg c?“l.f compaost pit.
inikal At no Solid waste management unit had been
quintal). completed in the ganga bordering 7 GI's,
- centrally treatment in Nil so far.
12.97 quintal 10 quintal
¢ The gap in treatment of
) solid waste(in quintal).

08 ﬁ[jg .A o T
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No record, but the waste will be disposed when
SWM unit become fully functional at the end of

Waste collected and treat in SWM unit.
Plastic waste separated for PWNI unit

Solid waste store at SWM UNILin
different Mouzas.

1.

% Legacy waste(in | 0.5 quintal 1
| quintal) and the time _
| bound plan to treat this year.
legacy waste.
g Waste collected and treat in SWM |
The manner of | unit.
utilization of the quslic waste separated for PWM
treated waste as well as | "™
rejects arising out of
remediation of legacy
| waste. B
f) s Solid waste store al SWM unit.
. Liurrer.ﬂ fstalt}(ljs .Of I)Malipara Mouza under
| | SUMPTAB O SOUC WASH | Kuthirampur GP.
| with brefercnue 8 2) Lalitakuri Mouza under
location. Sundarpur GP
| J
Construction and

Demolition waste :

a) Total per day generation
of C & D waste in Ganga |
Bordering GP within the 0.03 quintal 8.82 quintdl
Block (in quintal). |
- g | .

b) The detail of plant | Waste treated through SWM |
established for the | unit. Malipara Mouza under
treatment of C & D waste | Kuthirampur GP & No such plant has been
including  the existing Lalitakuri Mouza under ; o
capacity and capacity Sundarpur GP, setup so tar in the concerned
utilization,

‘ areas
'IV. | Industrial Effluent

discharge :

a)

Number of industrial unit
discharging their effluent
treated /untreated in
river Ganga and its
tributaries and details of
detaulting industrial
units.

No such Industries exist

No such industrial unit discharging
their effluent treated/ untreated in
river Ganga and its tributarics

in this  Block  which
discharge sewage wasle
into the
river of Ganga .
ﬁ"ﬂaﬁ =
U614
MDD . foAUUL iSLAM
Gowi. of vvest Bengal
3erham Sl el
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Total daily generation of
such industrial waste in
Ganga Bordering GP
within the Block (in KLD).

No sewage
waste is
discharged into
the river Ganga ,
so question of
daily generation
of industrial
sewage does not
arise. .

No sewage waste is  discharged

into the river Ganga , so question of |
daily generation of industrial |
sewage does not arise. . |

The manner of treatment
of the industrial waste so
generated.

Question of
manner of
treatment of the
industrial waste

so generated does
not arise  as
because no
sewage 1S
discharged into |
the river Ganga.

Question of manner of treatment of |
the industrial waste so generated
does not arise as because no sewage
is discharged into the river Ganga.

'

The discharge effluent
analysis from the CETP
and ETP treating the
industrial waste from
each outlet.

Question of
discharge
effluent analysis
does not arise as ‘
because any kind
of discharge is
not made into
river Ganga. |

The per day generation of
industrial solid waste (in
quintal) and manner of its
treatment and disposal in
the District.

There is no
industries which |
is directly ‘
connected with |
the river Ganga. |
in this Block that |
is why question |
of per day|

generation of
\industrial solid
waste and

manner of its
treatment and
disposal does not |
arise.

V. Regulation of
Plain Zone :

Flood |

(Report will be prov ided bv the Irrigatio

- i
getlialily

0 8/ 10

Question of _diSL‘.hc'_i_I.'gL‘ effluent

" analysis does not arise as because

any kind of discharge is not made
into river Ganga

There is no industries which
is directly connected with
the river Ganga. in this
Block that is why question of |
per day generation of |
\industrial solid waste and
manner of its treatment and |
disposal does not aris

, O H4Ly

Q Md. Khairus 15iam

O w"lklﬁ‘? JUI}DIW -

Oxa
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| a) 1f the flood plain zone has | E““‘d“ Ur_b “;_T. FL;M(IJ; | No flood Pla_i_n sone relate with
- been demarcated and the and (probable Flood | . : : ;
| i _ | river ganga under this Block .

| ‘ extent of encroachment on Plain Zone) along the | 5anG

3 S : river Bhagirathi are
\ the tifmd plain zone in the i dentified. ¥
. , District. !
! - | S o
I b) The details of direct Survey is being conducted to No such tvpe of direct

ischaroe ascertain the actual fi . :
d}:b(hargu ofﬁaollut;ntst? scertain the actual figure | dlschargc of pul]uta nis by
the encroachers by the :

‘ . . the encroacher by the side of
side of the river Ganga _ o .
and its tributaries in the the river Ganga and its
District. l tributaries in the Block.

VL. Bio medical waste : B
\ a) The per day total 0.025 quintal

1007 quintal
generation of bio medical -

| waste in Ganga Bordering \

! GP within the Block (in

' ' quintal). - . =

The PHC handed over the waste | Outsource for treatment and disposal
I ' by The manner of its to SNG organization and rest |

L | treatment and disposal. waste treated in Safety Pit

|
n | ]
| |
Mining; - |
a) Number of cases | There are no cases registered |
| registered within a year [ wi‘thlin a year against illegal
‘ | against illegal rnining in mining in _t.he bed or ﬂupd ‘ As per d\'dl!d.hil-'? office records no cases
‘ the bed of G p]gms of River Ganga and its | registered within a year as on date against
‘ = 0 ) nver_ anga | \ributaries and details of | illegal mining in the bed of river Ganga and it
I and its tributaries and enforcement of mining policy | tributaries. As per the office records there is no
| details of enforcement of | of State and “Enforcement
| | mining policy of State and | and Monitoring Guidelines for
| ‘ “Enforcement & | Sand Mining" (EMGSM-2020) |
and Sustainable Sand Mining

r\'purl of mining in the course of river Lidnga

‘ Monitoring Guidelines for Management Chiidslisies
‘ ! Sand Mining” (EMGSM - | 2016: '
2020) and Sustainable |

' Sand Mining !
| ! Management Guidelines ;
l - 2016. |

l W
b) Number of cases | According to the available office \OF W‘E‘é
. registered within a year According to the availablealjct Tevords no
against illegal mining in illegal mining in the flood plains in the Ganga
> |
‘ the flood pldiﬂs of river | flood plains in the Ganga has | has taken place within a yea

records no illegal mining in the

| | Ganga and its tributaries | taken place within a year.
‘ and details of
‘ enforcement of mining
' policy of State and
. “Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable o LY e ‘
L = i
MD. KHAIRUL ISLAM 7
Notary Public
Govt. of

Regd. No.- 97/2
3erhamoore. Murshidabag
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Sewage (Rural)

Name of the District :Murshidabad
Name of the Ganga Bordering Block : Beldanga-1/ Beldanga-II

"SI Issue Remarks
 No. |
I. | Sewage:

Block : Beldanga-I Block: Beldanga-II

'a) | Per day generation of 18 KLD T Liquid Sewage 160 KILD
sewage in Ganga Bordering
GP within the Block (in
. KLD). ] . - .
i Quantity of sewage treated 92KLD 130 KLD (This Block has no FSTI Treaiment of sewuge
b) per day in Ganga Bordering | managed by soak PIT. Twine PIT. IHHL )

GP within the Block (in ?

KLD). : _
The number of sewage | 05Filter Chamber, 160 Community [ This Block has no FSTP Treatment of Sewage
treatment plant existing and Leach PIT, Leach PIT has been using |
¢) | their capacity and capacity | for filtered gray water

utilization and mode of
| - - disposal in Ganga Bordering
| GP within the Block.
Qua]ity ot discharged Not approved cumprm_c_nT of No approved component of SBMG) for the

Managed by soak PIT Leach PIT Kitchen
Garden and agri usasge

3M(G) 1 : rural are al ares
treated sewage from each SBM(G) for the rural area rural area

d) | STP, particularly for fecal

coliform i

_'ﬁm;‘ bgu_ﬁd plan to meet the Not appm\:-:i Ermpmu:_ni of | FSTP will be taken np: under SBAM (g) Phase-1l
e) gap, if any, in generation SBM(G) for the rural arca

and treatment of sewage I -

Details of Hotels, Sufficient Leach Pits, Soak Sufficient Leach Pits, Soak Pits are

I Dharm‘shaia .and Ashram Pits are constructed to help constructed to help discharged untreated |

f) operating without proper )

consent and discharging discharged untreated effluent percolate and get absorbed

Iuﬂtr(‘dll‘_’d Gfﬂu{,‘nt and the effluent percolatc and !‘pel

action taken against them.

| absorbed

Water quality in river and its
| | tributaries  in  abutting Lg%l =, |
8 U RU0 LULy

MD. KRAIRUL ISLAM
Notary Fuliic
Gout of West Bengal
Regd. No.- o7/2002
Iarhampore, Mursnidabas




Water testing of river is required.

Quantity of solid waste
treated per day in
Ganga Bordering GP
b) | within the Block (in

hold indigenous method and |

swm (segregation shade) unit lr

in  Mirzapur-l,  Sujapur |

7.2 quintal managed by house | 135 Quntl

. g) districts /towns in terms of Water testing of river is
faecal coliform required
(MPN/100ml)
| |
- |
II. " Rural Solid Waste
disposal : S
Per day generation of | 8 quintal | Solid Waste 165 Qntl
a) Solid waste in Ganga !
Bordering GP '
within the Block (in ]
| quintal). ;

quintal). Kumarpur and Mahula-1 G.P
| 08 quintal [ 30Qunt
o) ' The gap in treatment of
‘ solid waste(in quintal).
d) | Legacy waste (in | | quintal No legacy waste is there

| quintal) and the time
bound plan to treat
legacy waste.

e) The manner of
utilization of the
treated waste as well as
rejects arising out of
remediation of legacy
waste.

By Making BIO manure for
furtility in .

Current status of
| dumping of solid waste
with reference to
location.

Agriculture Land and make Wood for |
cooking, |
Mirzapur Village, Giridharipur
Village, Majhyampur Village,
Kumarpur Village and Mahula.

=,
Uy AUL U/a
MD. KHAcUL (SLAM
Lot '.,." 'J.‘Jl:::‘:.‘. oehgal

=
= A
s
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Treated Waste is used as organic manure for
| agriculture.

Ihere is no dumping of sohid waste at this Block



37730

1ll. | Construction and

Demolition waste :

a) Total per day generation
of C & D waste in Ganga
Bordering GP within the 1.8 quintal
Block (in quintal).

b) The detail of plant| At present no such plant
established for the . |
treatment of C & D waste | Sét up in concern area | At present no such plant set up n
including  the existing '
capacity and capacity
utilization. |

IV. | Industrial __ Effluent | .

! CONCEern aree .

discharge : S
a) Numberof industrial unit No such No such Industries exist in
, . ?rfzth:; gmf u;h;;;:ef;]ue.i: Industries exist this Block which discharge
; river Ganga and its in this Block | sewage waste into the
tributaries and details of which discharge | river of Ganga
ﬂiie::ltmg industrial sewage waste
' into the
B river of Ganga . | S ]
b) Total daily generation of No sewage waste | No sewage waste is discharged
such mdustrial waste in is discharged | into the river Ganga , so question of
. Ganga Bordering GV into the river  daily generation of industrial
within the Block (in KLD). ' t ;
; Ganga ,  so | sewage does not arise
question of daily
' generation of
industrial sewage |
does not arise. . o .
¢) The manner of treatment Question of | Question of manner of treatment of |
afthe industrial waste:so manner of | the industrial waste so generated
ERERbRG; treatment of the | does not arise as because no sewage
industrial waste | is discharged into the river Ganga
so generated does |
not arise as
I because no |
; sewage s
| discharged into
| _ the river Ganga ‘ - ]
' d) The discharge effluent Question of discharge | Question of discharge ctfluent |
analysis from the CETP effluent analysis does | ,ho106is does not arise as because
and ETP treating the notariseasbecauseany | = "' e . T
iliebeinl  vnaste:  Eoaen kind of discharge is not | any kind of discharge is not made
cach outlet. | made into river Ganga. | into river Ganga.

o (VI
08 AUG 2024
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the District.

in this Block that
is why question
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\industrial solid waste and
manner of its treatment and

of  per day disposal does not arise.
generation of

\industrial solid

waste and

manner of its

treatment  and

disposal does not

arise.

'Regulation of Flood

Plain Zone :

a) If the flood plain zone has
been demarcated and the

located with In the

District.

No such flood zone |

There is no There is no industries which |

e) The per day generation of industries which is directly connected with '
industrial solid waste (in is directly the river Ganga. in this
quintal) and manner of its connected  with | Block that is why question of
ireatmentianddisposal in the river Ganga per dav generation ol

extent of encroachment on area Some of the Char Land (probable Flood |
he flood ol in th Plain Zone) along the river Bhagirath |
the Hood plain zone in the are identified 1s mentioned helow I
District.

b) The details of direct No such  direct | Survey is being conducted 1o asc ertamn_the |
discharge of pollutants by discharging unit or | actual figure.
the encroachers by the plant is located here.
side of the river Ganga
and its tributaries in the

VL. | Bio medical waste :
' | a) The per day total | 0.12 Quintal [ 0.3QUNIL
generation of bio medical
waste in Ganga Bordering |
GP within the Block (in
quintal).
Collected from the Medical - - i
b) The manner of its Hospital for  disposal |
treatment and disposal. Adiorinigh An Agency Namely Medicare Inpaged o
Dispose Off it. |
|
|
FVY KB~
8 ALUG 72074

MD. KHAIRUL ISLAM
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Mining;

a)

Number of cases
registered within a year
against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State and
“Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

There are no cases registered
within a year against illegal
mining in the bed or flood
plains of River Ganga and its
tributaries and details of
enforcement of mining policy
of State and “Enforcement |
and Monitoring Guidelines for
Sand Mining” (EMGSM-2020)
and Sustainable Sand Mining
Management Guidelines,

2016: '

There are no cases registered within a vear
against illegal mining in the bed or fload
plains of River Ganga and its tributarics
and details of enforcement of mining policy
of State and "Enforcement and Monitonng
Guidelines for Sand Mining” (EMGSM
2020) and Sustainable Sand Mining |
Management Guidelines, 2016.

b)

Number of cases
registered within a year
against illegal mining in
the flood plains of river
Ganga and its tributaries

and details of
enforcement of mining
policy of State and
“Enforcement

Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

&
| “Enforcement & Monitoring

There are no cases registered |
within a year against illegal |
mining in the flood plains of ||
river Ganga and its tributaries

and details of enforcement of

mining policy of State and

Guidelines for Sand Mining”

(EMGSM - 2020) and
Sustainable Sand  Mining
Management Guidelines

2016. Management Guideline ‘

| 2016 |

; [fe—
MD. Kqﬂﬁ\iﬁ'@Lz.[.}_?f_AM

Notary Public

Gowt. of Wes1 Bengal
Read No.- §7/2002

1ok

e }-“dab-lﬁ .

There are no cases registered within a vear
against illegal mining in the flood plains of

river Ganga and its tributaries and details

of enforcement of mining policy of State

and  “Enforcement & Monitoring

Guidelines for Sand Mining” (EMGSM -

2020) and Sustainable Sand

Mining |

Management Guidelines 2016

12



Sewage (Rural)

Name of the District :Murshidabad
Name of the Ganga Bordering Block : Suti-I1/ Suti-1I

=
| Sl Issue
' No.
. | Sewage: SR—
Block : Suti -1 |
|
R
a) Per day generat-ion of WET FECES: 256 gntl : 4156.3 KLD (APPROX) |
sewage in Ganga Bordering Liquid sewage: 284 KLD |
| GP within the Block (in
| KLD). S - - |
Quantity of sewage treated WET FECES:256 gntl: 41365 KL (Approx) treated per diy through dram end
b) per da_\'in Ganga Bordering Liquid sewage: 284 KLD point treament technology
GP within the Block (in
| KLD). - 5 N N _
The number of sewage | This Block has no FSTP 38 nos. of leachpit at institutional level are
| treatment plant existing and | Treatment of Sewage effected by | there as sewage treatment plant
L) | their capacity and capacity twin pit of IHHLs/Septic Thank
| e 4 :
| utilization and mode of .
disposal in Ganga Bordering '
GP within the Block. B -
Duality of discharged This Block Has no FSTP STP is not an approved component under the
ty g pp p
reated p | programme of SBM(G) in rural area
reated sewage from each
d) | STP, particularly for fecal
|
coliform
.| " Time bound plan to meet the | By March 2025, Sewage Treatment | No residual sew.;;;,b_trvé;lném- s rr‘ﬁt;tr-;d —
| [e) | 8&aP: if any, in generation | piant will be put in place
and treatment of sewage | _ S
| Details of Hotels, | Sufficient Leach Pits, Soak Pits | Sufficient Leach Pits, Soak Pits are
\ | Dharmshala and Ashram | .. o coced 1o help constructed to help discharged untreated

‘ f) operating without proper effluent percolate and get absorbed

consent and discharging discharged untreated effluent
untreated effluent and the | percolate and get absorbed
action taken against them,

i ' Water quality in river and its BOD (Bio Chemical Oxygen Demand) & COD |
| tributaries  in  abutting Water Faciliators coliect water (Chemical Ox_\.'gerj Demand) 1s being, tested al
| districts /towns in terms of ) | the time of introduction of treatment
: g) | faecal - —— sample and the sample is tested | technology before attributing in to the river.
(MI’N/100mI) in Laboratory rcgularl} |
|
| : e - R }
1Y I e —
- - 10%
. 9.8 AUG 2024 13
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" 1.

'Rural
disposal :

Solid Waste

a)

d)

e)

e

[

Per day generation of

Solid waste in Ganga |

Bordering GP

within the Block (in
quintal).

23.8 quintal

Quantity of solid waste
treated per day in
Ganga Bordering GP
within the Block (in
quintal).

5 Qutl approx..
Waste Management (SWM) Unit

The gap in treatment of
solid waste(in quintal).

Legacy waste(in |

' quintal) and the time

bound plan to treat
legacy waste.

sites for Biodegradable waste |

are  working on full
| functionalisation of Ahiran |
SWM

No LLE.dL\r waste is lying: Iki_clk\
waste are carried by sanitation
Workers by L carts and brought 10
SWM Unit and Segregated

The manner of
utilization of the
treated waste as well as
rejects arising out of
remediation of legacy
waste.

will
bailing

1. Plastic Waste
bailed/shredded by
shredding machine.
2. By selling Plastic
Polythenes

3. Composting of Biodegradable
Waste.

Bottles,

Current  status  of
dumping of solid waste
with reference to
location.

al Ahiran Solid

“be |

14791 Qntl

7.00 (:)nl-l,_!\gnl?n;'l bio d.L:;’_I'dLiclb|t‘-l-‘l‘ldl1;;|plt'd
per day through the Solid Waste Management
unit

V][]aber,, are Lmng dump!ng Major Solid waste mnml\ bio- dt;!mddbh'

waste managed at household level as tood

at their respective HHs. We | item for the cattle.

No . L"sl\.\ waste is Iving: Legacy waste are carricd
by sanitation Workers by b carts and brought to
SWM Unit and Segregated

Recyelable waste transterred to the torward
linkage. Non-recyclable units tor land hilling,

Dumped at Ahiran SWM Unit,

LAVl

0 B AUG 2[]71

o et

Recvelable product is being sold to Local ray,
pickers from the HH.

Rest waste collecting from the HH for further
process by the Local Government/Panchavat |

14
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1L Construction

and

w\/—\t»

'

\
\
| Demolition waste : - Q 3 Md. Khairui isiam
| a) Tlotal per day generation — Q pore: Su-Oivsion <
: S ‘ego No.-9712007
of C & D waste in Ganga \ ]
Bordering GP within the 0.5 quintal Survey is going on ‘ ‘\ Dy "33'&2?{822 '
Block (in quintal). .
B \ E "'
b) The detail of plant | No treatment Process of C | \;/
established for the &D " . !
: Rl waste 1s put in place. : , , .
Freatmhmt s ‘_M‘su' B g ‘ As Survey is going on . No treatment
including the existing !
capacity and. capacity | Process of C & D waste is put in place.
| utilization. | o -
'IV. Industrial  Effluent |

discharge :

a) Number of industrial unit
discharging their effluent

No such Industries exist in this
Block which discharge sewage

|
|

e =

No such Industries exist in this Block |
which discharge sewage waste into
the

river of Ganga

waste  so

Panchayat |

treated /untreated in | waste into the
river Ganga and its riv.er of Ganga .located within
tributaries and details of | Ahiran Gram Panchayat
defaulting industrial
\ units. '
I b) Total daily generation of | No sewage waste is discharged
such industrial waste in | into the river Ganga. so question
Ganga Bordering GP | of daily generation of industrial
within the Block (in KLD). | sewage does not arise. .
[ ¢) The manner of treatment | Question of manner of treatment |
of the industrial waste so | of the industrial
generated, generated does not arise as
because no sewage is discharged
into the river Ganga . _i
d) The discharge effluent | Question of discharge effluent
analysis from the CETP analysis does not arise as
and ETP treating the because any kind of discharge is
industrial waste from not made into river Ganga.
each outlet.
! —
0.67 Quintal ( Rubbish from
. ) Brick Field at Gosaipur) under |
e) The per day generation of | ,p.. 50
industrial solid waste (in | Rubbish is sold for use in road |
quintal) and manner of its | repair . I
treatment and disposal in

the District.

0

g

MD. ARAIKUL ISLAM

Noial

Gowt. of
Regd

Fublic
Bengal

. No.- 97/2002

erhamanee Murshidabsg

No sewage waste 1s discharged into the river
Ganga . so question of daily generation of
industrial sewage does not arise. .

Question  of manner of  treatment of the
industrial waste so generated does not arise as
because no sewage is discharged into the river
Ganga

Quesliun of” discharge efMuent analvsis does
not arise as because any kind of discharge 1s not

There is no industries which s
directly connected with the river
Ganga in this Block that is why

question of per dav generation of
industrial solid waste and manner of
its treatment and disposal does nol
arise. NIL

15
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Plain Zone:

| . a) If the flood plain zone has | Flood Plain Zone butting Suti -
‘ | been demarcated and the | Block is not demarcated, so, ‘

V. ]‘Regulation of Flood

Some of the Char Land (probable Flood
Plain Zone) along the river Bhagirathi
are identified 1s mentioned below.

extent of encroachment on | extent of encroachment, ifany, is
| ' the flood plain zone in the | not understandable.
' District.

b) The details of direct | However. no direct discharge of | Survey is being conducted to ascertain
discharge of pollutants by | pollutants is visible/reported at | the actual figure.

the encroachers by the Gang.a border bulling Suti-l | OTA
side of the river Ganga Block. $ &P

and its tributaries in the ™~
District.
3
VL. Bio medical waste : . _ 2
a) The per day total (.20 Quintal 0.25 QUNTIL
generation of bio medical _'
'| waste in Ganga Bordering N5

' GP within the Block (in W
' | quintal). [ _

SNG Envirosolutions Pvi. Lud. |
b) The manner of its Kolkata vehicle comes to BPHC
treatment and disposal.

) ) SMG Bio- Medical Waste MANAGENENT
and collect Bio Medical waste

System.
every 24 hours. :

|
i . -
VIL. | Mining;
' a) Number of cases | There are no cases registered There are no cases registercd
registered within a year within a ycar against illegal within a vear agamnst illegal mining
| against illegal mining in mining in Ithe bed or ﬂoqd in the bed or flood plams of River
; plains of River Ganga and its | Ganga and its tributaries and
the bed of river Ganga

| ) . ) tributaries and details of | details of enforcement of mining |
| and its tributaries and | enforcement of mining policy | policy of State and “Enforcement |
| details of enforcement of | of State and “Enforcement and Monitoring Guidelines  fon
n]ining POI]('_V of State and and M()nil()flﬂg Guidelines for | Sand Mlning" (EMGSM-2020) and
“Enforcement & | Sand Mining” (EMGSM-2020) Sustainable Sand Mining
and Sustainable Sand Mining | Management Guidelines, 2016:

Monitoring Guidelines for Management Guidelines
Sand Mining” (EMGSM - | 5g16. B
2020) and Sustainable

Sand Mining .
Management Guidelines
' 2016. |
f) Number of Cases | There are no cases registered

registered within a year There are no cases registered within a
against illegal mining in
the flood plains of river | mining in the flood plains of
Ganga and its tributaries
and details of
enforcement of mining tributaries and details of
‘ ‘ policy of State and

“Enforcement &
Monitoring Guidelines for of State and “Enforcement &

| Sand Mining” (EMGSM ‘1 / %()lﬂl'oring Guidelines for

MD. KHAIRUL ISLAM 10
Nolary Fuulic
Gowt. of Wesi Bengal
Reqgd. No.- 87/2002
Farharsaace Myrshidabess

within a year against illegal

vear against illegal mining in the tlood

fiver Garga and it plains of river Ganga and its tributaries
/ dits |

| and details of enforcement of mining

;o .. | policy of State and “Enforcement &
enforcement of mining policy

Monitoring Guidelines for Sand Mining”
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2020) and Sustainable
Sand Mining
Management Guidelines
2016.

Sand Mining” (EMGSM -
2020) and Sustainable Sand
Mining Management

Guideline 2016.

Name of the District :Murshidabad
Name of the Ganga Bordering Block: Raghunathganj-1/ Raghunathganj -I1

I (F;\TG_':'M - 2{}?._0) and Sustainable Sand

| Mining Management Guideline 2016

Sl. Issue Remarks
No. S
.| Sewage: i
Block : Raghunathganj ‘ Block : Raghunathganj -1
o | R ——
a) | Per day generation of | 803 KLD 1281 KILD / ﬁm\
sewage in Ganga Bordering ¥ x N\
GP within the Block (in % W, A
: ) -.
KLD). _ O/ 5y Khay \_| \
Quantity of sewage treated 80.3 KLD

b)

<)

d)

e

f)

per dayin Ganga Bordering
GP within the Block (in
KLD).

The number of sewage
treatment plant existing and
their capacity and capacity
utilizaion and mode of
disposal in Ganga Bordering
GP within the Block.

Sufficient number of modificd
Laech Pit Soak Pit Kitchen
Grden etc for disposal in Ganga

Bordering GPs,

—_—— -

" 7722 KLD

| " \ 4

-~ N

\ _ P

\\Lf" E‘;‘_-Tfé@ |
Leach Pit-155, Vertical€ _;ﬁ_r‘ L{;.,md/ !
Kitchen Garden I

Quality  of  discharged
treated sewage from each
STP, particularly for fecal

coliform

Fecal coliform which is
emitted from Septic
Tank is treated in Sewage

Treatment Plant

with the help of Leech Pit wt

Community Level

Time bound plan to meet the |

gap, if any, in generation
and treatment of sewage

GWM, the pending

work will be finished within

| Dec 2024,

Details of Hotels,
Dharmshala and Ashram
operating without proper
consent and discharging
untreated effluent and the
action taken against them.

within 31.04.2024

K fe—
0 8 AlIG 7074
MD. KHAIRUL ISLAM

Notary Public

Beng
oV O*No.- 9712002

Reqd.
3arh--

weem Ry "‘Shidau

As per appff:nved DPR of |

Nos of modified leach pit |

S~ = |
Fecal coliform which is emined from Septic

Tank s treated in Sewage Treatment Plan

with the help of Leech Pitat Communily |

Level,

Wetland, DEWATS, Vertical Chamber,

| Leach pit.
|
|

Sufficient leach pits are constructed to

allow effluent percolate

17
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Water quality in river and its
tributaries  in  abutting
districts /towns in terms of
faecal coliform
(MPN/100ml)

Water  quality  treatment s

required .

No discharge in the river Ganga Wate

quality treatment is required

il

Rural

Solid Waste

disposal :

a)

b)

| Per day generation of
| Solid waste in Ganga
| Bordering GP

within the Block (in
quintal).

5.12

Quantity of solid waste
treated per day in
| Ganga Bordering GP
within the Block (in
quintal).

The gap in treatment of
solid waste(in quintal).

0.92

6.05 quintal

Legacy waste(in
quintal) and the time
bound plan to treat
legacy waste.

Bio fertilizer, through SWM

units.

Legacy waste will be L‘“.‘:Ef_l‘.i:‘{._i we are -wc}rlxing“
on operational of SWMs |

| The manner of
utilization of the
treated waste as well as
rejects arising out of
remediation of legacy
waste.

SWM unit to ne function in the
year end. Plastic waste to separate
after construction of PWM unit.

1. By PWM unit treatment, 2. By selling
plastic bottles, polvthene, 3. Composting
Biodegradable waste.

ol

or |

Current status of
dumping of solid waste
with reference to
location,

1. Three SWM Segregation shed under
leghari-I, Mithipur  and Barashimul
Dayarampur Gram Panchaval.

717 =
MD. KHAIRUL | SLAM
NU:GF‘, puU;.C
Gowt. of West Bengal
Read. No .- 97/2062

“turshidabae

18




1l | Construction
' Demolition waste :

and

a) Total per day generation
of C & D waste in Ganga
Bordering GP within the

wn
|

S /
This bloc M(C

no

commercial construction generating G

& D wasle is not reported

No such plant is in action now

Block (in quintal).
b) The detail of plant_ Waste to be treated after SWM |
established for  the | unit being functional
treatment of C & D waste
including  the existing .
capacity and capacity
_ utilization. i
I == = =
IV, | Industrial Effluent
|  discharge :

a) Number of industrial unit
discharging their effluent
treated  /untreated in
river Ganga and its
tributaries and details of
defaulting industrial
units.

No such Industries |
exist in this Block |
which discharge

sewage waste into the
river of Ganga .

b) Total daily generation of
such industrial waste in
Ganga Bordering GP
within the Block (in KLD).

No sewage waste Is
discharged into the river
Ganga , so question of
daily  generation  of
industrial sewage does
not arise.

¢) The manner of treatment
of the industrial waste so

There are no industry exists besid,
River Bhagirathi under
Raghunathganj-1l  Block,  District.-

Murshidabad.

No sewage waste is  discharged
into the river Ganga , so question ot

daily

generation  of

sewage does not arise.

industrial

Question of manner of | Question of manncr of treatment of

the | the industrial waste so generated
so | does not arise as because no sewagc

generated does not arise | is discharged into the river Ganga

treatment of
gEnerated: industrial ~ waste
as because no sewage is |
discharged into the river
| Ganga |
d) The discharge effluent

analysis from the CETP
and ETP treating the
industrial waste from
each outlet.

Question of discharge | Question of discharge effluent |
analysis does not arise as because |
any kind of discharge is not made
into river Ganga.

effluent analysis does
not arise as because any
kind of discharge is not
made into river Ganga.

e) The per day generation of
industrial solid waste (in
quintal) and manner of its
treatment and disposal in
the District.

There is no industries
which s directly
connected with the river
Ganga in this Block that
is why question of per
day  generation  of |
\industrial solid waste

There is no industries which is
directly connected with the river
in this Block that is why |
question of per day generation of
\industrial solid waste and manner
of its treatment and disposal does

Ganga

-~

D8 4 £mm |
U RUTY 7178

MID. KHA

| not arise.

19
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/""\‘\
VAR D
Q22X
I "and manner of its | N/ gam )'.
treatment and disposal | * I\ '\‘\I\'a“:“‘;mngmo L\
does not arise. % Qehamuor® D:T oW (DT
) ol N - B | i
| Q\ 1 LoawT @2
| -t ! s
| ; -/! Aty @ /
V. Regulation of Flood * O "'C&,y
' Plain Zone : . - \aﬂ.._ |
a) If the flood plain zone has |
been demarcated and the Somg ;1{ th;‘l Cl;ar lf;?nd ) -
extent of encroachment on (pro able 00 ‘aln E‘/Sum('t)flli'u?Chel;l.und mmb[;;}[:lv I-lls:uc;(! I’Im.-':l
the flood plain zone in thE‘ ZOHC’ along the- I"IVEI.‘F J:‘IE:'T)ILH(‘:‘:Sfm'r‘u‘l‘;'w'?ivr;to“ USRS 558 |
Distri P Bhagirathi are identified is ‘
| Sk mentioned below.
b) The details of direct | Survey is being conducted | Sumes s bemg conducied 1o sscerian (he acti
discharge of pollutants by | to ascertain the actual '
the encroachers by the figure.
side of the river Ganga
and its tributaries in the
i District.
VL. Bio medical waste : S
| a) The per day total 0.3 [ A) Liquid waste 1 liter per day. Solid
: generation of bio medical | waste 3 kg per day.
waste in Ganga Bordering B) By SNG Envirosolution Pvt. Ltd.
GP within the Block (in |
quintal). o | — e
The waste treated by SNG
b) The manner of its Envirosolutions Pyt Ltd.
treatment and disposal.
|
|
i
|
a) Number of cases | There are no cases registered

registered within a year
against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State and
“Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -

2020) and Sustainable
Sand Mining
Management Guidelines
201e.

within a year against 1llegal
mining in the bed or flood
plains of River Ganga and its
tributaries and details of
enforcement of mining policy
of State and “Enforcement
and Monitoring Guidelines for
Sand Mining” (EMGSM-2020)
and Sustainable Sand Mining
Management Guidelines, |
2016:

No. Charge illegal sand mining is
register as no sand block is present
under the jurisdiction of this
Raghunathganj-I1 Block.

VS
08 Aug 2024

{—

AR

20



Number of cases
registered within a year
against illegal mining in
the flood plains of river
Ganga and its tributaries

and details of
enforcement of mining
policy of State and
“Enforcement &

Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable
Sand Mining,
Management Guidelines
2016,

There are no cases registered
within a vear against illegal
mining in the flood plains of
river Ganga and its
tributaries and details of
enforcement of mining policy
of State and “Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable Sand
Mining Management

Guideline 2016.

37741

. There are no cases registered within a
vear against illegal mining in the flood
plains of river Ganga and its tributaries
and details of enforcement of mining
policy of State and " Entorcement &
Monitoring Guidelines for Sand Mining"
(EMGSM - 2020) and Sustainable Sand

Mining Management Guideline 2016.

Name of the District :Murshidabad

Name of the Ganga Bordering Block : Farakka/Sagardighi

f

Sl

[ssue

_Sewage:_

Block: Farakka

colitorm
L = —

b)

| d)

a) | Per

day generation of
sewage in Ganga Bordering
GP within the Block (in

KLD).

12.725 Lakh KLD

| Quantity of sewage treated

GP within the Block (in
KLD).

per dayin Ganga Bordering |

3.43 Lukh KLD

.i
|

1964278 KILD

Remarks )

Block : Sagardighi

5589.48 KI.D

The number of sewage
treatment plant existing and
their capacity and capacity
utilization and mode of
disposal in Ganga Bordering
GP within the Block.

1. 980

2. 980 x 330 Litre (3.43 Lakh

KDL)
3. Full capacity 15 in

mode

WOrKINgE

i

424 Nos Modified Leachpit, HH Level |
Septik Tank, Soakwell, Seakpit. Kitchen
Garden ETC.

"Quality of discharged

treated sewage from each

STP, particularly for fecal

There is no such plant

There is no su_ch_ plant

' e
wp. kAAKULIS

R

Public
Gowt. of Bengal
Reqd. No.- 97/2002

~~idabhac
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Time bound plan to meetthe | 31 December 2024 [ 304 Nos Modified leachpit, 1BF EI¢
e) | gap, if any, in generation
and treatment of sewage . - - |
Details of Hotels, Dharmshala and ~ Ashram | T'here are no such Dharmshala and Ashram

Dharmshala and Ashram
operating without proper
f) | consent and discharging generate such waste.
untreated effluent and the
action taken against them. )
Water quality inriverand its | Water ~ treatment  is  Water treatment is required .
tributaries  in  abutting required .
districts /towns in terms of

Within 31.03.2024

exists but they does not exist.

8) | faecal coliform
(MPN/100ml)
II. | Rural Solid Waste )
disposal : by

—

Per day generation of | 2.82 Lakh X 970 Gram -2735.4 | 58.17 quintal
8) Solid waste in Ganga Quintal
| Bordering GI

2
within the Block (in \ = \

‘54 /Yy
il

Quantity of solid waste | 215 Quintal | Initiative will be taken very soon .
treated per day in
Ganga Bordering GP
b) within the Block (in
quintal).

2520.4 Quintal

The gap in treatment of

' | 58.17 quintal
i 0) solid waste(in quintal).

Legacy waste(in | 2520.4 Quintal ['58.17 Quintal , Within 31.03.2024
d) | quintal) and the time ‘

bound plan to treat
legacy waste.

| Plastic Waste !\l_anagem_em ;M‘II‘.\'.;%.L_é[{wllertmia.ndtrmte-d mSWA unit. Pastic |
The manner of | Bio fertilizer machine ‘ wase separated for PWAT unit, i
e) utilization ~ of  the :
treated waste as well as
[ rejects arising out of
remediation of legacy
waste.

0 ﬂﬁ‘gjzﬁ_zz

MD. KHAIKUL ISLAM
Notary Public ”
Gowt. of West Bengal
Regd. No.- 97/2002

b ..’
[ NiAahas
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Current  status  of
dumping of solid waste
with reference to
location.

-

\ 58.17 Quintal

|

Segregation Shed of that Gram
Panchayat

L

Construction and
Demolition waste :

i
|
[

a) Total per day generation
of C & D waste in Ganga
Bordering GP within the
Block (in quintal).

750 NBGOOE!-?,“— . ! - 53-._1.?_Qumld ]
=2700000Kg =2700
Quintal ‘

b) The detail of plant

established for the

\ treatment of C & D waste

| including the existing

i. capacity and capacity
utilization.

There is no such plant and it is == " Waste treated through SWA units
mainly used for development ol
famtl under Sagardighi Dev. Block

V.

"Industrial Effluent
5 dischargg:

B _T a) Number of industrial unit |

discharging their effluent
‘ treated /untreated in
, river Ganga and its
‘ tributaries and details of

defaulting industrial
' units.

No such Industries exist in this | 01 number of Industry exist in this Block
Block which discharge sewage | which discharge sewage waste into the river of
waste into the river of Ganga ‘ Ganga

’7 b) Total daily generation of
3 such industrial waste in
‘ Ganga Bordering GP
| within the Block (in KLD).

No sewage waste IS | 600 kl1/per day
discharged into the river :

Ganga , so question of daily

generation  of industrial

sewage does not arise.

The manner of treatment
of the industrial waste so
generated.

Question  of manner of | 1 no. STP, 1 no. CPl & 1 no. ETP
treatment of the industrial |

waste so generated does not

arise as because no sewage is

discharged into the river

Ganga. ]

’; d) The discharge effluent
analysis from the CETP

! and ETP treating the
industrial waste from
each outlet.

Question ~of discharge 1300 kl/ per day (from two nos ETP and one
effluent analysis does not | no- STP)

arise as because any kind of

discharge is not made into

river Ganga

MDD
a1 TN

- 8"’.;.“.‘

f WeE

e | et
0 UKKE[? LUZ4 23
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|

e) The per day generation of
industrial solid waste (in
quintal) and manner of its
treatment and disposal in

| the District.

|

There is no industries
which is directly
connected with the river
Ganga in this Block that
is why question of per
day  generation  of

\industrial solid waste‘

and manner of its
treatment and disposal
does not arise.

9810 MT fly ash per day, Disposal manner
of ply ash- 1. Supplied to local or industrial
vendors for fly ash brick making factories
2. Supplied to local or industnal vendors
for cement making factories. 3. Supphed 1o
local or industrial vendors as a flling
materials. 4. Storage in PDCL ash pond

|
| Regulation of Flood

eing conducted to ascertain th

registered

1Nt

o Lases
within a year against illegal munming an
bed or flood plains of River Ganga and 115
tributaries and details of enforcement of

mining policy of State and “Enforcement

‘ V.
| Plain Zone : N )
‘ a) If the flood plain zone has
been demarcated and the | gome of the Char Land .
extent of encroachmenton | (probable Flood Plain Zone) DIRG OF WS SRS Sy
he flood plain zone in the | along the river Bhagirathi are Plain Zone) along the river B
the P : : : : identified is mentioned below
District. identified is mentioned below.
b) Ihe details of direct | Survey is being conducted to | Survey is b on
| discharge of pollutants by ascertain the actual figure actual figure
' the encroachers by the ‘
side of the river Ganga '
and its tributaries in the ‘
. District.
VL. | Bio medical waste :
a) The per day total 1X 90 Kg + 30 X 5Kg + | 0.30 Quintal
generation of bio medical 280000 X 30 Gram )
waste in Ganga Bordering =90 + 150+ 84, i.e 324 KG
GP within the Block (in | ~ ~>24Quintal
quintal). - -
Buried
b) The manner of its
treatment and disposal. Treated in safety pit
|
— |
VIL. | Mining: ‘
a) Number of cases There are no cases There are
‘ registered within a year reg*;“‘““‘_d] “]“f“_”_ a year
inst illegal mini . against illega mining in the
‘:f%albedl e’ga. mlnglg '™ | bed or flood plains of River |
= e DeC ot TEr anga | Ganga and its tributaries and
I and its tributaries and | details of enforcement of | and Monitoring

details of enforcement of
‘ mining policy of State and

mining policy of State and
“Enforcement and Monitoring

3

Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable |

o 8°AUT 204

MD. KHAIRUL ISLAM
N Public
Gowut. of Bengal

Regd. No.- 97/2002
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“Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

Guidelines for Sand Mining”

(EMGSM-2020) and
Sustainable Sand Mining
Management Guidelines,
2016:

[ Sand Mining Mahégémntnl

2016:

b) Number of cases
registered within a year
against illegal mining in
the flood plains of river
Ganga and its tributaries
and details of
enforcement of mining
policy of State and
“Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

There are no cases registered
within a year against illegal
mining in the flood plains of
river Ganga and its
tributaries and details of
enforcement of mining policy
of State and “Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable Sand
Mining Management

Guideline 2016.

Name of the District :Murshidabad

37745

Guidehnes,

There are no cases registered withina
| vear against illegal mining in the tlood
plains of river Ganga and its tributaries
and details of enforcement of mining

policy of State and “Enforcement &

Monitoring Guidelines tor Sand Mining”

(EMGSM - 2020) and Sustamable Sand

Name of the Ganga Bordering Block : Murshidabad -Jiaganj/ Samserganj

Mining Management Guideline 2016. ‘

| S Issue Remarks
No.
. | Sewage: B o |
Block : Murshidabad - Block : Samserganj
Jiaganj _ )
a) | Per day generation of 4500 KLD 2299 KLD
sewage in Ganga Bordering '
GP within the Block (in |
KLD). |
Quantity of sewage treated 200 KLD ['574KLD o
b) | per dayin Ganga Bordering
GP within the Block (in |
t KLD). | [
[ —
0 o' A6 20z
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37746

The number of sewage :.
treatment plant existing and |
their capacity and capacity
‘ utilization and mode of

disposal in Ganga Bordering

180 nos of commumity leach pit. At present 604 nos. of leach pit at
|

Leach pits are using for

household

Community level Grey walter filtered at

manging and

filter chamber. .
institution gray water.

GP within the Block.
Quality  of  discharged

|treated sewage from each

d) | STP, particularly for fecal

coliform

There is no STP at this Block “There is no STP at this Block

|

Time bound plan to meet the
gap, if any, in generation
and treatment of sewage

By the end of December. 2024 By the middle of 2025

Details of Hotels,
Dharmshala and Ashram
operating without proper
\ consent and discharging

- untreated effluent and the
| l | action taken against them.

f)

Nil B ~ informed to the concerned the head of |
Masjid Committee to treal sewage through |

‘ 1each Pit, Soak Pit.

—

Water quality in river and its
tributaries  in  abutting
| districts /towns in terms of
| faecal coliform
\ | (MPN/100ml)

\". |

Water test is required

| |
k” 'Rural Solid Waste

| dis osal :
| Tl’cr day generation of

| | i Solid waste in Ganga
| ' Bordering GP

within the Block (in
\ quintal). |
| | \

281 quintals (-_H_iu-dcgma?\lc and ' 12'12 Qumur' _\'
Non-Bio-degradabic)

| ‘Elantity of solid waste
\ treated per day in

‘Ganga Bordering GP
b) | within the Block (in

| 8.49 Quintal

|

180 Quintals

\ \ \ quintal) |

The gap in treatment of
solid waste(in quintal).

101 Quintals

| 4.03 Quintal

Ihl,uy,.icy waste(in |

quintal) and the time
, . bound plan to treat
| legacy waste.
S— i

By the end of December. | 0.4 Quintal

‘2024. After operational of

SWM units.

1
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l

i The manner of
| utilization of the
treated waste as well as
rejects arising out of
| remediation of legacy

37747

Bio-degradable waste are using for | Waste collected and treated in SWNL unit

cattle feeding.

People are using their home mudchulid ‘waste store at Swm units.

| i_waste,

: | compost pit for dumping the waste.
i ' Current  status  of

‘ | dtfrﬂpiﬂg of solid waste

, f) | with reference to

|

‘ location.
|

T
\ )
|
&
‘
\

| | l
{ L

1. | Construction and |
l\ Demolition waste '|

Ganga Bordering  GP
within the Block (in KLD).

Ganga , so question ot daily
generation  of

generation of industrial sewage does not
industrial | arise.
|

; a) Total per day generation 0.109ter cube. ‘ 0.14 Qumt_J o
| of C & D waste in Ganga
! Bordering GP within the -
‘ Block (in quintal). |
'| b) The detail of plant | C & Dwastcisusing tor other " 03Quintal
1 established for the developmental work like repairing |
treatment of C & D waste roads, protective walls ete.
| including the existing
| capacity and capacity |
| utilization. - ] - - B
[ -
| IV. | Industrial Effluent [
| discharge : 'i - |
. . . ¥ | . . .
‘ a) Number of mdusmafl] unit | No such Industries | No such Industries exist n |
di i ir ef : : ; - » -

I discharging their effluent | o it in this Block | this Block which discharge
I treated  /untreated in ; ) - _ =
| \ river Ganga and its | which discharge sewage waste into  the
| ributaries and details of = sewage waste into the river of Ganga
: \ deiﬁaultmg industrial river of Ganga ‘
| : units. 1

‘ | — . |
\ r b) Total daily generation of | No sewage waste is | No sewage waste is discharged into the
. | such industrial waste in | discharged into the river | river Ganga , so question ol daily
' |

sewage does not arise. |

0 8 Al

27



37

—

748

of the industrial waste so
generated.

ey " = T 2 R s 2
¢) The manner of treatment | Manner of treatment of  Manner ot manner of treatment ol

the industrial waste so | the industrial waste so gencrated
generated does not arise | does not arise as because no sewage |
as because no sewage is | is discharged into the river Ganga
discharged into the river |

Ganga . |

d) The discharge effluent
analysis from the CETP
and ETP treating the
industrial waste from
each outlet.

Manner of discharge | Manner of discharge eftluent |
effluent analysis does | analysis does not arise as because |
not arise as because any | any kind of discharge is not made
kind of discharge is not ' into river Ganga

made into river Ganga |

e) The per day generation of
industrial solid waste (in
quintal) and manner of its
treatment and disposal in
the District,

There is no industries \fl”here is no industries which is
which is directly | directly connected with the river
connected with the river | Ganga in this Block that is why
Ganga in this Block that | question of per day generation ot |
is why question of per \ industrial solid waste and manner
day  generation  of of its treatment and disposal does

\industrial solid waste & notarise. =
and manner of its Ca N O
| treatment and disposal SN . I M
_ ~ o %
| does not arise | Y/ B ¥\
% % % \W™
\ 4 Y Y =<
- g Y 4
V. | Regulation of Flood . = sl
Plain Zone B - L7 grnGt |
a) If the flood plain zone has | [ pssaded SO
been demarcated and the | some of the Char Land |
| extent of encroachmenton | (probable Flood Plain Zone) | Some of the Char Land (probable Flood
the flood plain zone in the | along the river Bhagirathi are Plain Zone) along the river Bhagirathi are
District. identified is mentioned below. identified is mentioned below. ,
|— b) The details of direct | Survey is being conducted to qu is being conducted to ascertain the
| discharge of pollutants by ascertain the actual figure. | actual figure.
the encroachers by the .
side of the river Ganga
and its tributaries in the
District.
. e B S .
VL. | Bio medical waste :
|_ a) The per day total 006 uintal ' 0.25 Quintal
‘ generation of bio medical
| waste in Ganga Bordering
GP within the Block (in
L quintal). . e S
| '| ! FNG & ENVIRO agency collect | SNG environment pollution private limited
| . » |
! . b) tlh"t mfnn:;rd' of 1”5 the waste and dispose the same | Kalvani, Nadia District, Collect the o
; reatment and disposal. '
| P ' medical waste and they disposed same
L ) ‘ P

Y, e
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| VIL.

Mining:_

Number of

T
no cases |

37749

There are no cases registered

for Sand |

Guidehnes,

a) cases There are
registered within a year regilstercfi withi‘n_ a year within a year against_illcgui mining in the
against illegal mining in against illegal ml_m‘ng in '[.he qu or I']oocl plains of Rm\-r (_u_mga and ns_!
the bed of river Ganga b1ed or flood plains of River . tr1_butar:es Iand ‘du\t;nls of urllc‘m:_vmcm of
) ) i Ganga and its tnbutaries and | mining policy of State and "Enforcement
and its tributaries and | details of enforcement of | and Monitoring Guidelines
details of enforcement of | mining policy of State and | Mining” (EMGSM-2020) and Sustainable
mining policy of State and | “Enforcement and Monitoring | Sand Mining Management
"Enforcement & | Guidelines for Sand Mining” | 2016:
Monitoring Guidelines for EEMGTQ’M")‘U)O' ki
. e i ustainable Sand Mining
Sand Mining” (EMGSM - | nvanagement Guidelines,
2020) and Sustainable | 2016
Sand Mining
Management Guidelines
2016. ’
| There are no cases registered within a year |
b) Number of cases | There are no cases registered |

registered within a year
against illegal mining in
the flood plains of river
Ganga and its tributaries

and details of
enforcement of mining
policy of State and
“Enforcement &

Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

within a vear against illegal
mining in the flood plains of
|
river Ganga and its tributaries
and details of enforcement of
mining policy of State and |

“Enforcement & Monitoring

Guidelines for Sand Mining”
(EMGSM -

2020) and

Sustainable  Sand  Mining

Management Guideline 2016. |
l

against illegal mining in the flood plains ot

river Ganga and its tributaries and details

of enforcement of mining policy of State

and  “Enforcement &  Monitoring
Guidelines for Sand Mining” (EMGSM -
2020) and Sustamable  Sand  Nining

Management Guideline 2016

Name of the District :Murshidabad

Name of the Ganga Bordering Block : Lalgola
- SLL Issue Remarks
LNO. B - .
I Sewage: — -
; Block : Lalgola
|
a) Per day generation of | 163650 KLD waste water gL‘IlcruEd_nl_!i!c houschold level

sewage in Ganga Bordering
GP within the Block (in

KLD).

N~
0 8 AUG 20K

MD. KHAIR UL ISLAM

Notary Public

Gowt. of Bengal
Regd. No.- 97/2002

Tarkha-

“'abad

29



37750

Quantity of sewage treated ] Out of the Waste water gcncr}:l-._\ﬁ;’._?eh.‘-li_lx'_lfll_\.j-i:n;_ll_a;.rg_vzl at houschold level soakpit |
b) | per dayin Ganga Bordering | /leachpit and kitchen garden and residual 40000 KL.D at small pond. |

GP within the Block (in |
KLD). - _ -
The number of sewage | For the purpose of treating Grey Water generated at houschold, Work order issued Jor
treatment plant existing and | construction of 825 Nos. GWM unit (01 unit for evers 5 houschold where no soakpit
¢) | their capacity and capacity
utilization and mode of _
disposal in Ganga Bordering water discharged there. Sewage treatment plant (S, I Py within 04 GAP GPs vet o be planned
GP within the Block. - _ - .
Quality of  discharged Sewage treatment plant (S.T.P) within 04 GAP GPs yet to be planned.

/leachpit constructed by own expenses). Out of the above 343 nos unil constructed and Girey

treated sewage from each

d) | SIP, particularly for fecal

coliform |

et t

e) Time pound pl'an to meet .the No sewage flows into the River Ganges from the GAP G Ps. But 343 nos. i
f?\s’tria;l:z;ﬂl;f ;g:‘:;;hon GWM unit (01 unit for every 5 household) has already been constricted.

‘ | Details of Hotels, No Hotels. Dharamshala and Ashram operated within GAP GPs.
f) Dharmshala and Ashram
operating without proper
consent and discharging
untreated effluent and the
action taken against them. o
| Water quality inriver and its No Sewage flows in River Ganges from the GAP GPs
g) | tributaries in  abutting
districts /towns in terms of
i faecal coliform
| (MPN/100ml)

II. | Rural Solid Waste
disposal :
| Per day generation of | 79.07 Qtl
Solid waste in Ganga
Bordering GP

| within the Block (in
quintal).

a)

Quantity of solid waste | Bio-Degradable waste amounted 76.11 Qtl. Treated at Household level out
treated per day in | of Total Solid Waste.

' Ganga Bordering GP

| b) | within the Block (in .

‘ quintal).

| 2.96 Qtl. Non-bio-Degradable waste

‘ ' The gap in treatment of '
¢) | solid waste (in quintal).

5 -
B.9.AUG. 7
MD. KRAIRGL E%‘LAM
Nolary Puolic
Gowvt. of Vivest Bengal
sef_e_c_‘:* No - 97/2002

S C Lo o s
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such industrial waste in

- |

No sewage waste is discharged into the river Ganga , so
question of daily generation of industrial sewage does not arise

Legacy waste(in | 01 No. Centralized SWM unit & 2 Nos. Decentralized SWM units already
quintal) and the time | constricted and 01 Decentralized SWM unit expected to be constricted
d)  bound plan to treat within Aught, 2024 within 56 villages of 4 Nos. Ganga Bordering GPs. And
legacy waste. all these unit will be functionalized and Bio-Degradable & Non-Bio-
Degradable waste treatment will be started October. 2024 at the SWM
Units.
| At present Bio-Degradable wastes are treated in the way of cattle feed and
The manner of | Residuals are used for making compost at Houschold Level and for Non
utilization  of  the | Bio-Degradable wastes collection. distribution of waste bins 15 under
| treated waste as well as process.
rejects arising out of
e) remediation of legacy
waste. = R
i_ Currently dumping of waste (non-Degradable only) are done in the
) | available fallow land within G.P area. However. to sort out this issu¢
f) _ Current  status ol | qigiribution of waste Bons at the HH Level 10 be done afier
dumping of solid waste | . ionalization of SWM Project ( Centralized & Decentralized)
with reference to ¢ i b s *
‘ lsaRaI: - which is in under process now.
|
lII. | Construction and
Demolition waste : B e
a) Total per day generation | Construction waste generated per day 0.275 Qtl.
| of C & D waste in Ganga
'| Bordering GP within the
!L Block (in quintal).

" b) The detail of plant [ Out of the Construction waste wooden scrap is used for as cooking fuel.
established for the ; g o - : - .
‘raatiiicat of Cd- D wiste plastic & iron wastes sold and concreate wastes are used to hill the vacant
including the existing | surrounding land of the newly constructed building.
capacity and capacity

| utilization. - I B
IV. | Industrial Effluent |
discharge : : _
a) Number of industrial unit | No such Industries exist in this Block which discharge
frf:re?;gmfu;h;;; Tuer,L: | sewage waste into the river of Ganga.
river Ganga and its
tributaries and details of
defaulting industrial |
units.
b) Total daily generation of

P

3arh
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Ganga Bordering GP
within the Block (in KLD).

¢) The manner of treatment
of the industrial waste so
generated.

Manner of treatment of the industrial waste so generated does
not arise as because no sewage is discharged into the river

Ganga

d) The discharge effluent
analysis from the CETP
and ETP treating the
industrial waste from
each outlet.

Manner of discharge effluent analysis does not arise as
because any kind of discharge is not made into river Ganga.

e) The per day generation of
industrial solid waste (in
quintal) and manner of its
treatment and disposal in
the District.

There is no industries which is directly connected with the
river Ganga in this Block that is why question of per day
generation of \industrial solid waste and manner of its
treatment and disposal does not arise.

":f‘ﬂ-m“\
O \ }P Fas L
;\’//\ :_

. airul 1Siaim _')'
: Ad. Knatiut I \
i m qpmamgufe 3[10-0“[1’8\\00 & !

Q1Y

Regulation of Flood
Plain Zone

a) If the flood plain zone has
been demarcated and the
extent of encroachment on
the flood plain zone in the
District.

Some of the Char Land (probable Flood Plain Zone) along the river
Bhagirathi are identified is mentioned below. ‘

b) The details of direct
discharge of pollutants by
the encroachers by the
side of the river Ganga
and its tributaries in the
District.

Survey is being conducted to ascertain the actual ligure.

VI

Bio medical waste :

a) The per day total
generation of bio medical
waste in Ganga Bordering
GP within the Block (in
quintal).

03 Kg of BMW generated per day

b) The manner of its
treatment and disposal.

SNG Enviro Solution PVT LTD collect the BMW and dispose

(VX8> )e -

Ww

-

0 8 AUG 20%
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VIL. Mining
’ a) Number of cases There are no cases registered within a year against illegal mining in
registered within a year the bed or fload plains of River Ganga and its tributaries and details of |
= enforcement of mining policy of State and “Enforcement and Monitonng
Guidelines for Sand Mining” (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines, 2016:

against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State and
“Enforcement &
Monitoring Guidelines for
Sand Mining” (EMGSM -
2020) and Sustainable

Sand Mining
Management Guidelines

‘ 2016.

e i

No cases regist_r-rvd within a}éénThtrclu‘c no cases registered within a year
| ‘ b) Number of cases | against illegal mining in the flood plains of river Ganga and its tributaries
| registered within a year and details of enforcement of mining policy of State and “Enforcement &
against illegal mining in | Monitoring Guidelines for Sand Mining” (EMGSM - 2020) and
the flood plains of river Sustainable Sand Mining Management Guideline 2016.
Ganga and its tributaries |
| | and details of
! enforcement of mining
policy of State and
‘ “Enforcement &
Monitoring Guidelines for
| Sand Mining” (EMGSM -

| 2020) and Sustainable

| Sand Mining
' Management Guidelines
L 2016. -

Annexure-R1 collectively
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Report of Sewage (Urban)

| 1. Sewage . . =
Name of the District: Murshidabad B - S
[ E. & g Status of existing Sewage Treatment Plant Quality of
:.;9 = i g & (STP) | discharged
SL ) 9 = 3 b ad , ‘ Capacity treated sewage Time bound plan
No | Name of Town | ; sc| § ‘Q‘,'E 5 Number gum YP | Urilization lMﬂdf of from each STP, | to meet up the gap
| g :;;) gE of STP Iapacq\- in(%%) | disposal in particularly for
: & & | i MLD l " | each 10Wn | paecal Coliform
- | fal [b] [e] — 4] L el
. A| Treated | Compliant with | a)16.5 MLD
- Serkguipore i | 178 ’ 379 48.11% Water is the standard l ‘apacity STPs at
2 Jangipur 1167 | NA NA NA NA being re- notifiede by [ {(Murshidabad
Tonari- used for MoEFF &CC; | District) are under
3| Gl 6.37 | 095 2 1.38 | 6884% | different | dated 13-10 Construction
mgan) i purposes | 2017 Stage. (Tine: Eo'l
4 Murshidabad 5.82 0.24 1 1.96 12.24% as per | proposed upto
5 Dhulian | 1541 | NA NA NA NA policy ! Septemoer ety
' B { = prepared |
\ | ‘ by by 1.5 MLD STP at
| UD&MA [Jiagan)-AZimgany)
Deptt. 1s under proposal
(June, | slage
2020)
¢) 4.0 MLIY
B| Balance capacity STH at
| | treated IMurshidabad) 1s
| water 1s [ under process of
being | sanction
discharged
Total 65.58 | 2.97 4 7.04 NA in surface d) State 1s also
water planning lor
body | sethng up of STP/s
| & FSTP/s to
TA nuugate the gap in
s 0 Q a phased mannes
$ P ‘ funding [rom
\, NMCG, AMRUT, &
State Funds
m Kh fut ISiam 'J } subject to the
mm ¢ avilibihity of land
< |
 Rega No9T002 /(5
g ‘Annexure-R-2
[ | - - . ol > f— . o
II. | Urban Solid Waste disposal Dhull}@?\WE_',/ Jangipur
- | :(Municipality)
| Per day generation of Solid waste | 42.2 TPD 56 TPD
a) in Ganga Bordering GP
|
within the Block (in quintal).
! S — P 4
Quantity of solid waste treated | Survey is being conducted | Survey is  being
per day in Ganga Bordering GP | to ascertain the actual | conducted to
b) | within the Block (in quintal). figure. | ascertain the actual
|
| figure.,
42.2 TPD i Survey 1S being |
C . . %
)| I'he gap in treatment of solid Conduclled 10
waste(in quintal). ' ascertain the actual
figure.
i (e ;
. ] e ST BIEC ¥
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1l | Urban Solid Waste disposal] Murshidabad Jiagan] -
L (Mumc1pa11ty) - Aamgpny
| Per day generation of Solid waste ] 32 MT T 30.08 MT

‘ 2) in Ganga Bordering GP |

‘ within the Block (in quintal).

ol = -] — S| E—
| l [ Quantity of solid waste treated | Under progress sSurvey is being
’ per day in Ganga Bordering GP conducted 1o
‘ ‘ b) | within the Block (in quintal). ascertain the actual
‘i , ‘ figure.
' L, — S |
[ Survey is being conducted | 30.08 MT
‘ l ) |'l'he gap in treatment of solid to ascertain the actual
i‘ ‘ | waste (in quintal). figure.
|
. ] I
‘ II. | Urban Solid Waste disposal ] Berhampore
(Mumcxpahty) - S _
[ I | Per day generation of Solid waste | 105 MT/day
| ) | in Ganga Bordering GP
|

within the Block (in quintal).

per day in Ganga Bordering GI’ | figure.

‘ Quantity of solid waste treated | Survey is being conducted to ascertain the actual
b) | within the Block (in quintal).

‘ ' | Survey is being conducted to ascertain the actual

I The gap in treatment of solid | figure.

‘ ‘ 9 waste(in quintal),

Rewo No.-9772007

. (j Annexure-R-3
Xpire te-27 08,27 /

(e n
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—

P\-‘Iunicipal Saolid Waste

Ganga Town Report for NGT

“Construction y and

| Demolition waste

Kem
arks

| [.‘,fl[l'd
lract
on
| are

—

Segre

| bemng |

sold
and
| reuse
and
I\
| plrlll
ned
that
rema
INIng
1o be
proce
ssed
mn
Clust
er
mode

ldent
hicat
on
ol
land
for
the
plant
| unde

proce
55

Segre
gated
fracti
on
are
hemng
' sold

Distri sl ULB | Per Quan | The | Legacy Waste The Current status of Total | The
ct No. day uty of | gap | and the ume manner of dumping of solid per detail
gener | solid in bound plan utilization | waste with reference day of
| ation | waste | trea to treat of the to location | gener | plant
of treate | tme | legacy waste treated ation | establ
Sohd | d per nt wasle as | of C& shed
Waste | day, of wellas | Dumpsi | Gps | D for
| in in Soli rejects te Coordinat | wiste | the
| each each d ansing out | locauon ', es of within | treat
| city/t | city/t | was of Dumpsite | the ment
own owTl te remecdiatio | Dismm | of C & |
‘ withi | of the n of legacy | \ ct D
n the | Distnn waste | | (TPD) | waste
l Distri | ct \ | inclod
| ct ' | g
| \ \ | ]I the
l | | exiun
. \ | | :
: | | capac |
! ~ _ l . |ty
| I and
| | capac
I [N | SRS iy
MUR | 14 Ber 100 0 100 | In first phase | 1 | Komaola | 24°7°30" 7.9 0
SHID ham 1,23,981 MT | Goodearth: | purkh N
ABAD pore of legacy low land adamk | 88°15'53
waste has filling and handi 5'E i
been bio parually as (Ward
remediated. | soil no 2| |
There is condituoner '
further in garden, | ~
| accumulatio | 2. Inert
|_ nof 1,50,00 | lowland |
MT of legacy | filling and
waste al base l
' present. With | course ‘
an upfront filling in
‘ projection of | road |
additional constructio
\ 40, 000 MT | n. ‘
tender under | 3.RDF:
| evaluation Comment
(2nd Gl to manufactu
process the | Tilg
legacy waste. | Units.
Works order | 4. C&D
expected to | waste: |
be 1ssued used as
within filler |
August, 2024 | matenal in ‘
Expected road [
date of constructio ‘ EST|6 M
completion mn.
August, 2025 . |
\ . | | |
| l | |
rMUR 15 | Dhu | 38.23 0 38.2 2068 MT | Dhuliya | 24°3929 | 4.30 0
SHID liva 3 legacy waste Guudeanh ‘ n (Near 89" |
ABAD n present, low land ‘ Ratanp | N |
'l | processing filing and urj | 87°55'50
| not yet partally as 74"E
| | started, soil | ‘
| expected condinoner
L \ 4 Q@?? .-"'?fn.. date of | in garden. | _|

MD KA UL ISLAN.

Gowmt. of

Reqd. No.- 97
3erhampare M irlahac
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i o . o = T iheE |
[ | ] [ completion is | 2. lnert- | [ | :::1[?'{
! December low land ?
| | filling and | | | olan |
‘ : base ‘ ! lan. |
course . d |
‘ filling in . .T;!::;Id ‘
i i | | mnmnsg
constructio | o
3 ¥ * | | roce
| %.RDI- : | | _‘ i“m
l Comment | e
. manufactu a
| I t'mg i
l | Ug?tg‘&. D | ‘ | mode |
‘ wamel‘ | \ ldent
used as | o
] filler 'I iy
I material n o
| ; i ll land
| constructio | e
‘ | ' " | the |
l ‘ | plant
‘ ' unde
| | | .
: I I proce
| =S |
! . 1 = al ;| 22°2843, | - :) B 0 ]. Svgre
MUR 16 I Jan % 48 0 48 In first Phase l. I‘ {arti ¥ ._l.{z:.;rgih } 24 ;{T»l.i. 1.2 R‘.m.:n
SHID | gipu | 3211.21 MT fm(_)tlmd F Pl 2 gaed
;- ‘ ' b ling ¢ d l Mianpu ‘ 87°3'10.7 on |
| D waste h_as filling an 3 c
! been bio partially as T | 5 sl
| | remediated soil _ Ajarp | wirt o
| There is conditioner are | |
l | further | in garden. Roado | |l
.l ! | accumulato | 2. Inert | !
| I n of 17,000 low land .
. MT of legacy | filling and s
‘ | waste at hase .
present. With | course .
‘ an upfront filling in — ‘
projection of | road | s
addinonal construcno | i
18,000 MT n. koo
tender to be 3 RDF | e
floated (2¢¢ Ccmm_t-m i
call) to manufactu ‘ h
| ‘ process the | ring | . ‘
legacy waste Units | e
‘ | gEJ(;ECtEd 4.C&D ! | mc
I ‘ date of waste -
l | completon used as ‘ o
' ‘ June, 2025 filler . .
material in "
e o | land
constructio ‘ e |
| h the
| plant
‘ : unde
[ s
l | | I proce
II | 88,
|
‘ ! 1 5T 0 | Segre |
( i 0 16.3 | In first Phase | 1. Gh.or\a | 24°1414. | 1 | egre
| g{lljlg - I \2}12? . 3 18,426 MT of l Goodearth: ;;;:111 i ?\z I T’.-Hm
| | Azi legacy waste ‘ low land ( : lgT T . o
| ABAD mga | has been bie | filing and nj Side] | H;-i. oo
nj rcmcdmt_vd | parually as 2 | Mol
‘ I Thereis | soil | e
' ! further | conditioner i
i I accumulato | in garden. | bl
I n of 30,000 2. lnert:- ooy
I li ‘ N 67(?2 F%;'u MT of legacy ‘ lowland | | 1
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waste at
present. With
an upfront
projection of
additional
8,000 MT
tender to be
floated (274
call) to
process the
legacy waste.
Expected
date of
completion
June, 2025

filing and
base
course
filling in
road
constructio
n.

3.RDF:
Comment
manufactu
g

Units.

4. C&D
waste:
used as

| filler

material in

| NN — -
Kathgo! | 24712720

|
‘ | road I
| construcuo
1.
|
MUR 18 | Mur | 30.52 2.5 28.0 | In first Phase | 1.
SHID shid B 24 94,059 MT of | Goodearth: a
ABAD aba legacy waste | low land Bagan
d has been bio | filling and (ward
remediated. | partially as | no. 15)
There is soil
further conditioner
: accumulatio | n garden.
| n of 5,000 2. lnert: |
' MT of legacy | low land !
waste at | filling and
present. With | base
an upfront course
projection of | filing n |
additional road
8,000 MT constructio |
tender to be | n
floated (2 3.RDF.
call} to Comment
process the | manufactu
legacy waste. | ring
Expected Units,
date of 4. C&D
completion waste:
June, 2025 used as
filler i

material in
road
constructio
n.

1 ql

, N

‘ 887167 4
"E

2.3

MD. Mﬁi@m

Notary Public

Govt. of West Bengal
Regd. No.- 87/2002
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Report on Construction and Demolition waste (Urban) is, mentioned below.

1 e oam | The detail of plan )
enemtit}?} of (‘:"& D established for the |
| SL Bistsict Name of gwas‘w S the treatment of C & D Remarks, 1f
| No. | Ganga Town - Waste including the | any
: ! ['}'PD] existing capacity and |
| capacity utilization
T ‘ : ) - = —— 1
1 \ Murshidabad Berhampore 7.9 Survey 15 going on o
! | - | ascertain actual figure |
! S Y 18 ( )
2 | Murshidabad Dhulian 4.36 | Suavey isgomgan X
| ) | _ | ascertain actual figure | ‘
| 3 \ Murshidabad Jangipur 4.25 Survey is going on to i
| | ascertain actual figure
| l Murshidabad Jiffnganji 1.75 Survey is going on to
- Azimganj | ascertain actual figure
' 5 | Murshidabad Murshidabad 2.5 |  Duricyisgoing o 19
T o | o A | ascertain actual figurce
Annexure-R-4
MINING

There are no cases registered within a year against illegal mining in the bed or
flood plains of River Ganga and its tributaries and details of enforcement of mining
policy of State and “Enforcement and Monitoring Guidelines for Sand Mining” (EMGSM-
2020) and Sustainable Sand Mining Management Guidelines, 2016:

Point X of the Order No- dated 21-02-2024 given by Hon’ble NGT (Principal Branchj
under OA 200/2014,
a) Timeline for achieving the target of 100% treatment of Sewage generated per Day
and phase Manner in which the target will be achieved?

r

Dhuliyan Municipality: Since there is no STP in Dhuliyan Municipality then
timeline for achieving the target for 100% treatment of sewage couldn’t be
confirmed.

Jangipur Municipality: Survey is being conducted to ascertain the actual
figure.

Murshidabad Municipality: Survey is being conducted to ascertain the actual
figure.

Jiaganj - Azimganj Municipality: Survey is being conducted to ascertain the
actual figure.

Berhampore Municipality: Survey is being conducted to ascertain the actual

figure. /BR Y ‘\\\
p {85 ok
NMD. KBAIRUL 1S

Mgy y T8
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3?:."%}.0‘-'-_...--1. e 39




37760

b) Manner and extent of utilization of funds received from NMCG and utilization
amount credited fenced amount including the steps of which have been taken for
demarcation of flood plain zones of river Ganga?

» Dhuliyan Municipality: Till date no fund received from NMCG and thus the
question of utilization does not arise. It is also stated that there is flood plain
zone of river Ganga under Dhuliyan Municipality.

» Jangipur Municipality: Survey is being conducted to ascertain the actual
figure.

» Murshidabad Municipality: Survey is being conducted to ascertain the actual
figure.

» Jiaganj — Azimganj Municipality: Survey is being conducted to ascertain the
actual figure.

» Berhampore Municipality: Survey is being conducted to ascertain’lhﬁ@r e

/f -
N

figure. ¥
; f{Q N7
\ 2 N\E
(? a2 3, \j_.\'\}{‘&\“ U \
{3:“ W \@\

]
(Priomy River | Stations PH [ (Dojm | BOD(mg | Total | Fecal \ O[F \NQ’
(Unit) g/1) /1) Colifarm | Coliform cih I
(MPN / (MPN/1 0CoCe! |
\ 100 ml) 00ml) (MNP/1
I ~ — , 00ml)
v Ganga | Farakka 7.85 6.7 2.6 | 790 {330 |33 |
Ganga | Farakka 7.19 6.4 28  [1100 _ [490 33
Gan Khagra 7.66 63 | 195 2200 790 [70 |
Ganga | Khagra 7.16 6.00 |24 2200 1300 |49
Ganga | Berhampore 75 6.3 | 1.8 13000 3500 460 |
Ganga | Berhampore 7.29 6.00 2.5 | 13000 3500 790 |
B Ganga | Gorabazar 7.54 6.1 2.1 9400 2400 490 1
Ganga | Gorabazar [ 7.21 59 26 11000 | 2200 | 330 |

Annexure-R-5

a) Legacy waste and the time bound plan to treat legacy waste

- - — = B
Legacy Waste Processing Status of Ganga Towns in respect of Murshidabad Ihstrnet
\ l i i ! - _I___}‘Tlrlhi‘! .
| | assessment |
\ } of present
Estimate | Manner guantity of
[ Sk ho. d Status/ 1 Legacy of legacy whste
| at Area | onantity ‘ Time of Waste AGTE Utihisat which has
; District ULB Dum | (In (N - Waste eclaime | 1nale D
| No | P Acre) of Legacy | compleno | Processe d n of been turned
| ‘ | Waste ] n d | reated from regular
sies w | -
(in MT) l | waste | fresh waste
| ] { | \ | during the |
| n f 3 74 | l ] period of 1st
[ _ L | | | | - phase of
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MURSHIDAB | Berhampor

2. 23,981
AD - 1 2.16 | 1,23.98

Complete
d

150005

2.00
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legacy waste
processing

Good
Earth for
land
filling,
RDF
being,
carried
to
Integrate
i
Cement
plant

15

MURSHIDAB |

AD Dhulian 1 2.00

2068

Started )/
Septembe
r, 2024

) 4'CH8 7

IKUL ISLAM
MD. ﬁlrot“: Public
Gowt. of Bengal
Reqd. No.- 97/2002

~ . chamnnre T el -1a. ¢

(1) Assessed
further i
quanuty of
legacy waste
through
drone survey
and tender
fNoated Lo
engagement
of agency far
bromining
and
oremediau
on of further
quantuy ol
legacy waste
Processing.
(2) Expected

| date of
| engagement

| the Maodel

of Agency 1s
August,
2024 after

Code of
Conduct in
connecion
with
Parliament
General
Election,
2024 ceases
to be
force,

(3) Expected
date of
completion
of legacy
waste |
Processing is
12 months
after
issuance of
work order
to the

agency.

KMDA 1s
carrying out

| the bio-

| site

muning and
bio-
remediation
of legacy
waste at the
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% MUR?II-I)[DAB Jangipur 1 0.28 | 3211.21
|
MURSHIDAR Jiaganj- ;
17 e il 1 3.00 | 19426

s
mpD. R
Nolta

K9 1
UG, 202,

y Pub_l C

| Complete
d

Complete :
d

3200 0.28

18024 3

TSovi. o Vest

Read. N

Serhamnnre **

0.- 97/2002
ek aicls - ¥

1) Assessed
further
quantuty of
legacy waslte
through
drone survey
and tender
floated for
engagement
of agency for
biomining
and
oremediaty
on of further
quantity al
legacy waste
processing.
1st call
cancelled as
there were

| insufficient
| number of

ehgible
bdders

(2) 2nd call
tender to be
floated after
the Model
Code of
Conduct
Connection
with

| Parhament
| General

Election,
2024 ceases
to ben
force

(3) Expected
tune period
lor
completion
of legacy
waste
processing is
18 months
after
1gsuance of

- work order

(11 Assessed
further
quantity of
legacy waste
through
drone survey

| and tender

Noated for
CHEAZCTIINTI
ol agency lor
brominmng
and
bioremediat
on of further
quantity of
legacy waste
processing

I st call
vancelled as
there were
msuflicient

| number ol

echgible
ndders
(2] 2nd eall

| tender to be
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"Tl_ﬂualrd' after _‘
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Parliament
General

| Election,

2029 ceases
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(3) Expected |

| ume period
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of legacy |
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pProcessing 1s ‘
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Annexure-R-6

Industrial effluent di

| Number of — | 1 .
! industrial | |
unit | 'i The
|_ \ discharging | | discharge The per day
' their effluent Total daily The manner | effluent | generation of |
\ treated generation of | of treatment analysis from industrial solid ]
SL Déairtanent Juntreated in such of the the CETP waste and
| No P river Ganga industrial industrial and ETP | manner of its
and its waste within waste so | treating the treatment and
! | s |
| g | tributaries | the Distrnict | generated industrial disposal in the
| | and details of | | waste from District
i ‘ defaulting | cach outlet
| industrial \ |
~7 . units | e |
\ No such No sewage | Mannerof | Mannerof | Thereisno |
‘ Industries waste is | treatment of discharge industries
under MSME discharged ‘ the effluent which is
l | exist in this into the river industrial analysis does | directly
Block which Ganga , 50 |  wasteso | notariseas | connec ted with
discharge questi.on of generated ] boca!use any | thlv river Ganga |
oS yce daily does not | kind of | in this Block |
\ ) | RS:\?J‘nD:IE = | 8 ? generation of arise as discharge is that is why
| (Rep % ‘ into the river | industrial because no | not made question of per
MSME) £ Gan | = . | b
| ot Ganga. sewage does | sewage 15 into river dav generation
\ | not arise. ! discharged | Ganga | of\ industrial |
, ' into the river | | solid waste and |
, ' Ganga . manner of its
? \ \ | | treatment and
\ | | disposal douvs
- | - B | _E ~ notarise
Annexure-R-7
Capacity of STP in Towns beside Ganga River
I s v e e R g s T ik
Sl Town ] District | Agency Responsible Installed Capacity
No. ' for Construction and (MLD)
I \ Jor O & M !I JEan—Cs S
1 | Murshidabad | | KMDA 1196
r 2 Jiagunj- | l KMDA 8.00
| Ajimgan) Murshidabad I B
- Dhulian | . MED | .
4 Jangipur | ' - KMDA o - 13.00
5 | Berhampore | KMDA | 3.70
Al
n g AUG Annexure-R- 8

WD KRAiUL I.SLAN
Notary Puplic
Gowt. of Vvesl Bengal a4
Read N 9"-'?003_
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Action taken against 05 nos CPCB identified drains in Murshidabad District.

SINo | Code Name of Drain District Action o _}
1 L1 Jangipur Drain Murshidabad To be tapped under 8.0 MLD
~ Jangipur STP
2 R1 Sagar Dhlghi WBPDCL water | Murshidabad *
project | I S —- |
3 R2 Azimgan) Murshidabad Preparation of DPR1s under |
process. - J
4 L2 Nashipur Ghosh Para.Ward | Murshidabad DPR for tapping of this draun
No-14 has been submutted 1o NMCG
| for funding. Approval awaited |
3 L3 Rattala- Murshidabad I To be tapped under 3.5 MLD
GorabazarBeherampore - | Berhampore STP
Annexure-R-9
Regulation of Flood Plain Zone
— T -
[ If the flood plain zone has been The details of direct discharge of
sl PG RAaEaR demarcated and the extent of pollutants by the encroachers
No pa encroachment of the flood plain the side of the river Ganga and 11s
zone in the District tributaries in the District
?f’me ':g;th'-' fh‘" Land (probable Survev s hbemg conducted 1o
3 load Plain Zone) along the river >
! rrigarion Bhagirathi are identified is mentioned | Aacertaithie Acila! figpare .".',
below o~
e Pa— ——

Char’ land adjoining bank of river Bhagirathi likely to be inundated during flood season—

Sl Major Name of Gram Name of Blocks Approximate | Remarks
No. River/ Panchayats quantum of | (1f any)
Channels likely to be vulnerahle/ Char ‘
inundated land likely 1o be
inundated during
flood season Area (in
hectare] ]
1 2 3 4 5
1. Rajarampur Rajarampur Lalgola 60 Char land
Char _ |
2. Char Sundarpur | Bhagwangola-| 30 | Char land |
Gayeshpur . - o
3. Chak Kathalia Satui | Berhampore 50 Char land '
4 | Satui Char Satu | Berhampore [ 100 | Char land
5 Chak Rampara-| | Beldanga-lI 100 | Char land “
| Chandpur | |
6. ' Manganpara Rampara-1 Beldanga-1I 80 | Charland |
| Char

I («—
08 AUG 20%
L ISLAM

MD Al

'UCIIE

Notary P

CQ /. of West H:iug_J.:vi

Deasnd A ¥ i
Regd No-8

3erhar

20061
Wiis

“agy

Annexure-R- 10
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BIO-MEDICAL WASTE

Number of health care units, Biomedical waste generation by health care units and treatment and

disposal of Bio-medical wastes through the Common Bio-Medical Waste Treatment Facilites
r |* | — —==
| N ¢ Bio- Bio-medical waste
Neiiie of ’ Natie of h;él?h medical treatment and disposal (In = 44| in |
State |  District care WaELE — ____k_g; dﬁl = kg/day) |
; S generation _ ( -
(in kg/day) | Incineration | Autoclaving
} e 4 S— =t
West . - '
| Bengal Murshidabad 308 375.89 321.42 | 54.47 375.89
il " . i

Annexure-R-11

Utilization Certificate:

As per solemn order of the Hon'ble NGT dt. 21.02.2024 it is submitted that
NMCG has not allotted fund to the District Ganga Protection Committec, District
Murshidabad. It is also to be mentioned that different IEC/BCC activities have been
conducted by DGPC, Murshidabad DGPC receives the fund for conducting IEC/BCC
activities only from W.B.S.P.M.G. Thereafter, a requisition of funds for these purposes
has been sent to West Bengal State NGRBA Program Management Group (WBSPMG).
After receiving the funds from WBSPMG, the DGPC sub-allotment of the funds to the
concerned ULBs associated with the programme and the ULBS Block Administration
send the utilization certificate of the funds. Accordingly the DGPC send the compiled
utilization certificate to the WBSPMG.

That it is submitted that the District Ganga Protection Committee, Murshidabad
District has taken all possible measures for implementing the programmes VIS-a-vis
work relating to Ganga Pollution Abatement as submitted herein above, which the
Hon'ble Tribunal may graciously accept.

na”ig;{”"” "
MD. KHNNOm Publicnga‘

f
q:vt. QNo.- 97/2002

lerhamnvore squrshidak
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Fund received from WBSPMG in 2023-24 E.Y. for IEC Activities

Si
} Name of IEC Activity Funds allotted and
No. | : utlhscd |
| S
i " 150,000/~
. ! Ol pe Bl (Per Ghat pe Haat - 50.000/-) ‘
1. Celebration of the International Day of Yoga 50.000/-
Display of Flex/ Banners with the message of river )
2, pollution abatement during ensuing Durga Puja 25.000/-
2023 o -
3. Ganga Utsav 1.00.000/-
i = e e
4. | River Festival 2.00.000-
| I e e
|
6. | Mass Awareness Exhibition 70,000/- ‘
|
7‘ |
7. | Behavioral Change Communication Activities 30.000/-
p— ..]I.. —— ——————
g Public Outreach and Know lf{dg&_ based events in 1.00.000/-
Educational Institutions
| Additional Communication & Public Outreach I | T
10. Activities (Wall painting, Tableau & Slogan 79.500/- & N 7‘ i
Competition) ! C}Off\\ < .;;3
205 4 " A
Total ‘ 8.24.500/- 3‘/ L%”@T’?&”o \,;_
| - .r " :‘-i' J!,: ’ ‘I’,. 1
i g YWn. 'S |
) N
DA
N\ %y /<
Fund released to the ULBs of West Bengal under ring Fence Account :,/ - "4(3
2023-24 w
' SL.No. | Name of District | Name of_ULBJ’Agenc_\"_F;hwﬁni Released
Murshidabad |  Jiaganj Azimganj 117.19800
N8 W f[] 47
MD. r(hmru

Notary Public
Gowvt. of Wast Bai gal
Re ‘.:I‘-* ™NO .- 97132 UJ‘)"}
zrhamoore 1 srahidabin
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Revised Fund Utilization of NMCG Project, under GAP Wing W & S

Sector, KMDA

Sl District Name of project Utilization Total

No. Amount (Cr.) | (Crore)
1 Murshidabad | Berhampore & 3483 | 34.83
'| Jangipur |

Standard Format of Utilization Certificate

1) Name of Scheme /project as per TBERHAMPORE AND JANGIPUR | & D WORK WITHSTP |

Administrative Approval Order ‘

Pr-12013/2017-Tech Construction NMCG  date

17.01.2018 for Berhampore Municipality Town
NMCG Order No. and Date [

| Pr12013/34/2018Tech. Canst. NMCO Dated |
| 11.08.2018 for Jangipur Municipality Town

2) Reference to Administrative Approval

3) Source of funding :

(For all scheme under EPA/NON- EAP/NGP)*

T WBS (NGRBA) Fund | Amount release by W8S ]
SL.No | rejease Order No& | (NGRBA) PMG (Rs. In lakh) ‘ Remarks
Date (Central & State Shares to be
| shown separately) - - -
1 | 2 | 3 ' 6
I | ' T 1 Certified that out of Rs. 34.83 Crore sanctioned during the I
[ | year 2024-25 in favour of Division-Vill under WB5
| (NGRBA)PMG Letter (s) No |
| | Given in the margin, a cumulative sum of Rs. 34.83 Crore has
| been utilized for the purpose for with it was sanctioned and
i the balance sum, of Rs. NIL remains unutilized
| | ' T A 2. Utillisation of fund stated above, does not include any
| excess/supplementary works
| Or,
‘ * Utilisation of fund state above includes interalia, excess/ |
supplementary works within the imit of sanction by the
C) competent authority as per codal provisions 8 prevalhing
‘ o g govt. orders in the UD & MA Department and within the
| Administratively approved cost.
‘ | }
Or, |
| Utilisation of fund includes interalia, excess/ supplementary
requiring approval of the government and such approval has
been accorded by the UD & MA
l Department vide no..., date........
| | SS— B 4
1
Total | R
Moo
N 4 AIG 2074
ai ) 5 - AL UL 1oL AR a8
1 Siic
Gow
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Statement of Status of the Scheme and Requisition of fund for the Scheme /Project under

NGP

Executing Division Div-VIIl, GAP Wing, W & S Sector, KMDA

Sl Name Loc Sanctione Awarde | Cumul | Cum Gross Cumulanv Anucip [ Indent
No of the atio d Cost d ative ulativ | Booked | e Physical ated of fund
Scheme | n (Balance Cost/T fund eUC Expen Progress Gross ‘ (Gross
/Project cost/ endere | already | subm | diture (%) | Value amoun
Administra | d receive | itted Aagainst | anucipate ‘ Works | 1
tively Amoun d {copy | col & d upull | depend | includ
Approved t of lgross and of ‘ ing on ‘ ng of
cost) u.C amoun inferring : | statuto
agamn | month 1if (iross ‘ ™
st | inclus: indert | value deduct
last ve of submitted | depend | on
instal | statuto | by 7% of | ng on | Refer
ment | ry the month | physic \ to Note
of deducti | & upto o al helow
fund on) the and of ‘ progres | (IT,
to be the next s I VAT,
enclo month, if shown | 8T, |
sed indent in col. ‘ Cess/
submitted : 10 i Royalty
thereafter | meludi
! ng |
1 2 3 4 5 6 7 8 9 10 1 [
| | Berham | Ber | Rs.51.20 | Capital | Rs. Up- | Rs 68.00% 3952 | Rs
| pore ham | Core for Cost: 34,83 to 34 .83 Crore i 13.672
and pore | Berhampo Rs. crore date | Crore 00
Jangip & re and Rs. 58.12
url & Jan | 6847 Crore
D Work | gipu | crore for O&M
with T Jangipur Rs. |
STP & GST for 61.34
Both Rs. Crore
5.97 Crore | Total:
| Total Rs. Rs. I!
125.64 11934 |
Crore 6 crore | I - -
Annexure-R-12
| m( 207¢
MID. KA L T 49
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Present status of Solid waste management & Liquid waste management under SBM (G)
programme in rural area of Murshidabad district towards compliance of the order of

Hon’ble National Green Tribunal

' Néme of the District L Murshidabad

| No. of Ganga bordering Block 13

| No. of Ganga bordering GP | 65 -
Target No. for setting up of Solid waste |. 65
Management unit - ) L -
SWM DPR approved 65
SWM Land identified | 63
Tender done for setting up of SWM unit 63

Solid Waste \:fr?i:k order done for setting up of SWM 62 I
Managemen SWM unit completed — | 24

SWM unit in under construction_égge T 38
Expenditure made till date for | 6921481 |
construction of SWM unit (In Rs.) ]
Tender done for procurement of E-carts 207
Work order issued for procuremem_o-i' I 204

| E-carts R | o

i No. of E-cart purchased l 164 {
Expenditure made till date for | 18788038 |
procurement of E-carts (In Rs.) | B
No. of Villages in Ganga bordering GPs L__ 469
DPR prepared for No. of Villages o 469

| Cost of DPR (InRs) | 597426742 |
Tender done for No. of schemes [ 7902
Tender Amount (In Rs.) | 28,00,79,057

lLiquid Waste| Work order issued for No. of schemes '_ 5096

| Management| Work order value (InRs) 17,79,73,954
No. of LWM schemes completed _* _ 1154
Expenditure made till date for 1 3,88,00,820

completed LWM schemes (In Rs.) B

* N
00 m Annexure-R-13
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WEST BENGAL POLLUTION CONTROL BOARD (MALDA REGIONAL OFFICE]

Number of industrial unit

discharging their effluent

treated/untreated in river

Ganga and its tributaries
and

. details of defaulting

industrial units

Total daily
generation of
such industrial
waste within the
District

l

The manner ol
treatment of the
industrial waste so
generated

The discharge
effluent analysis
from the CETP
and ETP
treating the

. 2
| industrial waste

from each outlet |

None of the industries,
which are identified as
SPIs (seriously Polluting
Industries) are directly

The Bhagirathi Co-
Operative Milk Producers
Union Limited are listed
as SPI for Murshidabad

and two nos cement

industry (Ultratech
Cement Limited, Ambuja
Cement Pvt. Ltd)

Five SPI & 17 category, 41
rice mills & 100 other

units are functioning in
the district.

Estimated waste
guantity from 3
SPls = 604646
Ton/Month

Estimated waste
quantity from
two cement units
=0.3510
Ton/month

Estimated waste
from other units
=615
Ton/Month

Septic tank for
municipal sewage
& predominantly

sedimentation

Copy of last
effluent
treatment three

| SPIs (NTPC

Producers Union

Limited)
altached.

 The ptr; day

generation of
industrial solid
waste and
manner
of its treatment
and disposal in
the District

Estimated waste
guantity from
SPI=20155T

per day

discharging to the rniver tank followed by | Limited,
Ganga & 1ts tributaries. (* include Fly biodegradable Sagardight | Estimated waste
Ash & Bottom treatment for Thermal Power quantity from
Industries:- NTPC Ash, which are industrial Project, The | Cement industry
Limited, Sagardighi eventually wastewater. Bhagirathi Co- | =.0117 ton/day
Thermal Power Project, utilized) Operative Milk

Estimated waste

| from other units

20.5T per dav

Total daily generation of such industrial wastewater within the district:

Wastewater from SPI = 5830113 KL per day

Wastewater from rice mills = 1646.45 KL/Day

Wastewater from units other than rice mills & GPIs= 304.5 KLD

Five SPI & 17 Category, 41 rice mills & 100 other units are functioning in the
district.
Annexure-R-14
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9. From every angle to comply the Solemn Order (s) in the instant Original Application, |
humbly submit that I have and always had the highest regard to the majesty and dignity of
this Hon'ble National Green Tribunal, Principal Bench, New Delhi, and | have always acted
in due compliance with the order passed by this Hon'ble National Green Tribunal, Principal
Bench, New Delhi, to the best of my ability and authority.

10. That in pursuance to the Solemn Order dated 25.09.2023 and 24.1 1.2023and
21.02.2024, passed by the Hon'ble National Green Tribunal, Principal Bench, New Delhi, the
statement made in the abovementioned paragraphs are my humble submission before this
Honble National Green Tribunal, Principal Bench. New Delhi, which are true 1o my
knowledge and best of my belief.

ke

Identified by me eponent

Na-"‘aio fatemo

Advocate

Solemnly affirmed before me

on this the 34#day of p\nu\-, 2024.

/ [a—
0 8 AUG 202
MD. KRAIRUL ISLAN
Notary Public
Gowt. of Benga'
Regd. No.- 97/2002
8earhampore Murshidabso
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Before the National Green Tribunal, Principal Bench, New Delhi
Original Application No. 200 of 2014
IA No. 340/2022, MA No. 872/2018

MA No. 875/2014 & MA No. 480/2018

In the matter of:
M. C. Mehta
...Applicant
Versus
Union of India & Ors

...Respondent(s)
Verification

[, Rajarshi Mitra, son of Sri Manotosh Mitra, aged about 41 years, by faith-Hindu. by
Nationality-Indian, by occupation-Service, presently working for gain as the District Magistrate
and Collector, Murshidabad, PIN- 742101, being the District Magistrate and Collector,
Murshidabad, presently working for gain in Collectorate, Murshidabad, do hereby verify that
the statement made in paragraph no. 1, 2 are true to my knowledge and the statement made
in paragraph nos. 3,4, 5.,6,7,8 are true to the information being derived from record and the

statements made in paragraph nos. 9 & 10 are ﬁvespectful submission before this Hon'ble

Tribunal. I sign this Verification this the........ 08T day of . ;2024.
e Verifier
<. ‘{ - : 3

Place: BQAL-D&“W;AR- ({' ?};‘/"’\“\ ‘/&\

FANN g -Q'\ \
Date: ©% /°31 2024 ~ / .}b“$$ \O\
xaemuly affhin defore me O o ¢ N \
¥ > o -',:\\ (@' 4 ‘Jl

me _cayor 0 8 AUR 772 «f\ Q\}:S‘\ﬁo Y }CD?
 The geporent P@B‘:Q‘, , .\\X\ Qéﬁ‘ . “‘ / & !
o 7, \?:. ‘m&; /’2,' ED
Oe""f'edm M_mb\el\ lﬁ,’f_ﬁ’f,: f_’____ /\34‘1)
Aﬂumatal&l'un 8 $ 7

MD ‘\nhll'\u ‘\Ah J3

Nota; } *"..Cu{'
Gowvt. of West Be: igal
_Regd. No.- 97/2002

re KA ire

— mnare Mirehidahgy
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: i':ip‘.'%; .
g” OFFICE OF THE % Vill- Altabartala
D P O + PS Bhagawangola
I m OCK DEVELOPMENT &ﬂ; Dist Murshidabad
OFFICER PIN- 742135, West Bengal

Phone: (03483) 259223 (O)

M- 9434770039 ’
e-mail bgolal_bdo@yahoo.com, /
boolabdo@amail.com

r* SHAGWANGOLA-, MURSHIDABAD

S R R AR N P IR,

' -1 2
Memo. No. 17—?;7/514,, Date: 3\ ‘ 25 4

To
The Officer-in-Charge, SBM (G)
Murshidabad.

Sub: Format report i.c.w 0.A No. 200/2014 before the Hon'ble Tribunal, Principal Bench, New Delhi.

Sir,

In reference to above, sending herewith the required report as per given format in connection with 0.A
NO.200/2014 before the Hon'ble Tribunal, Principal Bench, New Delhi.

This is to your kind information.

Thanking you

: Your's faithfully
Block Development Officer
Bhagwangola-1 Development Block
: Bhagwangola :: Murshidabad
Memo o, V22 | /! (9) ' Dated: %\ ] 05v‘r 7—5[

Copy forwarded for kind information to:-
1. The Additional District Magistrate (Dev.), Murshldabad
2. The Sub-Divisional Officer Lalbagh, Lalbagh Sub-Division.
3. The District Panchayats & Rural Development Officer, Murshidabad.

Block Development Officer
Bhagwangola-1 Development Block
Bhagwangola :: Murshidabad

AITEBJED
r =
mo. BHIAMRUIEAm
Notary Public
Gow. of t Bengal
Regd. No.- 87/2002
Bert~mnore. Murshidabad
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\wmlzp_:,.cm_. of cases registered within a year against illegal mining
in the flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and "Enforcement &
Monitoring Guidelines for Sand Mining”
and Sustainable

Sand Mining

(EMGSM
Management Guidelines 2016.

N/A

_
:

e

_Any other information pertaining to steps taken towards management of waste and raising awareness towards the same can be incorporated after

filling the abovementioned categories as directed by the Hon’ble NGT vide order dt. 24.1 1.2023.
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Block Development Officer
Bhagwangola-I Development Block

|
~hidabad

ATTESTED
_ sy
mo BRI s Lam
" Notary Public
Govt. of West Be!
Regd. No .- 97/2002

Berharnrre



emo no.: :_ag,l;{,/ En » s Date: 07/06/2024

To
The Officer-in-Charge,
SBM(G), Murshidabad

Sub: - Rega.rdmg submission of proper format for report i.c. wO A. No. 200 / 20 14 pending

before the Hon’ble Tribunal, Principal Bench, New Delhi. P

Ref: Memo no- 22/13/SAN/MZP/F-194A/2024-25/Ens, Dated- 31 /05 /2024,

Sir, ; 2

In reference to the subject noted above, 1 am to subnﬁt the report in connc_‘_(::tion
with O.A. No. 200/2014 pending before the Hon’ble Tribunal, Principal Bench, New Delhi
in signed copy & soft copy for favour of your kind information.

Enclo: As stated. i
‘Block Development Officer

Rl L e \ > ‘Berhampore : Murshidabad
Memo No- 2212 [En [, C 0 Date: 07/06/2024 a
Copy forwarded for infezrhiation to: Biock Development Officer

hampore, Mu‘rshldabad
1) The Sub- Divisional Officer, Sadar Sub lesmn Murshldabad "
2) The District Panchayat & Rural Development Ofﬁcer, Murshidabad.

Block Develdpnieﬁt éfﬁcer
Berhampore : Murshidabad

nt Officer
Yonsr %mewabad

Rocd. g 9712009
Berhamn-r= My ad
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1) ﬁﬁﬂoﬁ status: am mzaﬁnm of: mcma Gmwa s.&d
~ reference 8 Jocation.

VILLAGEMAJHYAMPUR VILLAGE, KUMARPUR VILLAGE

URE LAND AND MAKE WOOD FOR COOKING .

MIRZAPUR VILLAGE, GIRIDHARIPUR

AND MAHULA.

.

| Construction and Demolition waste :

a) Total per day generation of C & D waste in
Ganga Bordering GP within the Block (in
quintal).

b} The detail of plant established for the |
treatment of C & D waste including the
existing capacity and capacity utilization.

H:&:m:ﬁ._ mm.._:ra m,_—m.nmmnmm

: “Number of industrial unit c:..ﬁ,_.:rg? their
effluent treated /untreated in river Ganga and

its tributaries and Jetails  of  delaulting
_ industrial units.
| 1
) Total daily generation of such industrial waste

n ay within the Block

K1)

A IC.; sung G (in i

Ll

IHARNeT G e QTS | (e Jdust

mewoz will be provided .vw the concerned BDO)
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T

S

T ‘ a) Number of cases Tegistered within a year | 1

. against illegal mining in the bed of river|
Ganga and its tributaries and  details of |
enforcement of mining policy of State and
“Enforcement & Monitoring - Guidelines for
Sand  Mining” (EMGSM - 2020) and
Sustainable  Sand Mining Management

Guidelines 2016.
3 0l
_ | NIL mcwmm
b) Number of cases registered within a year . SpolY
against illegal mining in the flood plains of y L WWmo_,u_
river Ganga and its tributaries and details of o= m.m .M.M :
\ enforcement of mining policy of State and - mw.m : &
&) _ “Enforcement & gc:nol;m_ﬂﬁam::mm for e m.m:
O | Sand  Mining” (EMGSM - 2020) and m et
. _ Sustainable  Sand Mining Management i
ﬁ Guidelines 2016. _
| { h
|

Any other information penaining 10 steps taken towards management of wasio and raising awareness towards the same can be
ineosporated afier filling the ahovementioned caiegories as directed by the Hon"ble NGT vide order di. 24.11,2023.

1)
f- \ 1
by i

Black :.,J_p._:v:_ ent Officer

B idanga | Blocl
Biock Developmen Oticer
Beldanga- Development Biors
Beltanga, Murshwdar aq




Y ¥ OFFICE OF ‘
' JIHE BLOCK DEVELOPMENT
& £ OFFICER

1 ‘
Memo No. 215 H/EN/Bel - 1

Date: 31.05.200 4

To
‘The Officer-in-Charge, SBM (G)
Murshidabad.

Subject :  Format report i.c.w O.A No. 200/2014 before the
Hon'ble Tribunal, Principal Bench, New Delhi.
Sir, ;
: In reference to above, sending herewith the required report as per given format in
connection with O.A NC. 200/2014 before the Hon'ble Tribunal. Princibal Bench. Now
Delhi. :
This is for your kind information_.

3 Yﬂ-u.rs faithtully.

¢ Eansl 9P Sie e RA - -3 l-aFF
- ﬁ ; 4 Block Development Officer
Beldanga ~ 11 Development Block

Shaktipur, Murshidabad

Memo No. 21 5 ] 33 Bel -1

Date: 31.05.2004

Copy forwarded for information and teking necessary action to:-
1. The Additional District Magistrate (Dev), Murshidabad.
2. The Sub-Divisional Officer, Sadar » Murshidabad,
3. The District Panchayat & Rural Development Officer, Murshidabad.

(YA f ad

5 o 5 ;j,‘_ =
Black Development OTficer
~ ATTESTED Beldanga - II Development Block
£ % {I‘ /‘-—? Shaktipur, Murshidabad
(K} '}E {
MD. KHAIRUL 1SLAM

Notary Public
Gowvt. of West Bengal
Regd. No.- 97/2002
Barhampore, A: = hidaba
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| untreated effluent percolate and get absorbed

._”._mﬁm&_m_n_n rmmnr Pits,Soak Pits are noummdm.wmn to rm_.v &mn.rm.qmma

g) Water quality in river m:__n____ its s._Ewﬂmm dn | ﬁmguﬂmﬂwﬂncam collect water sample and the sample is
abutting 'districts /towns' in terms of faecal | tested in Laboratory regularly.

S S AR Riam

coliform (MPN/100ml)
IL | Rural Solid Waste disposal - %@ci will be provided by the concerned BDO) .._
i ‘a) H@. day generation of Solid was n Ganga | 23.8 Qntl _
! ' Bordering GP within the Block (in quintal). !
IR i _ e - <
| PN b) Quantity of solid waste treated per day in . ; : :
! . Ganga Bar dering GP within ..Em._.._....,w.._.&or (in 5 Qntl approx. at Ahiran Solid Waste Management (SWM)Unit
quintal). :

© The gap in treatment of solid waste (in Villagers are using dumping sites for Biodegradable waste at
et their respective HHs.We are working on full functionalisation of

Ahiran _mccz

_ d) Legacy waste { LE.:S.C #nd the time botind No Legacy waste is lying; Legacy waste are carried by Sanitation
plan to treat legacy waste. .

Workers by E carts and brought to SWM Unit and Seggregated

€) The manner of utilization of the treated waste l. Plastic . Waste will be bailed/shredded by
as well as rejects arising out of remediation of

0

Murshidabad

Be

~97/2

Regd. No.

MD. Notary Public
Govt. of Wesl
re.
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S provided by the rigation dept -

butting Suti 1 Block is not
1Lif any,is not understandable

demarcated So \_mx»mﬂ

b): The manner ofis reatmen and disposal,

Mi

ning :

¥:

-

SNG Envirosolutions Pyt [td Kolkata
* | @nd collect Bio Medical Wwaste every 24 hours

_ana&ww?s%%é BDO)

b
]

Vehicle comes to BPHC

(Report

|2

of cases, registered within a year

_uSSmmn@wm.rmnc:nmga BDO)

a) Number Nil RN g
Cagainst illegal miping in ‘the bed of river
“Ganga and its tributaries and details of 2% o
...fl.llm:mc«nmm.ﬂﬁ: “of mining vc_:nf. ol State mzmjh}-lrl-._ L L i g Y L

UL ISLAN

MD. KHAIR

ic
Bengal

Regd. No.- 97/2002
egq ﬁ?m-mmdabau
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. of






'}'\-ov&é corT

overnment of West Bengal
Office of the

Dated:01/06/2024

To

i The Officer in Charge .SBM(G}, : =
Murshidabad,

Sub: Report in Connection with O.A.No 200/2014 pending before the Hon’ble Tribunal,
: Principal Bench, New Delhi
Ref Memo no:- 22/13/SAN/MZP/F-194A/2024-25/ENS dated 31/05/2024

Respected Sir,

In reference to the above subject, sending herewith the report.
This is for your kind information and perusal.

Enclosure: - As stated,

Block Development Officer \

; 5uri Il Development Block
~ Dafahat, Mursbfdabad

Memo: - 4}?, / / (4) /ﬁq f{q L | Dated:01/06/2024

Copy Forwam'ed forkmd mformattan to: - . %8
- 1. The Sub-D:vislona! Officer, Jangipur, Murshidabad. = =
Copy Forwarded for mformaﬁon. -
. 2. Thelt BDO, Suti Il Dev Block, Murshidabad,
3. The BEO{PS), Suti Dewafock Mursh:dabod
554, Oﬁke C‘apy : ,

~

Block Developmen ﬁ;ce
Suti-ll Development Block
Dafahat, Murshidabad

MD. Kfqglﬁ EméLAM

Notary Public
Gowt. of West Bengal .
Regd. No - 9772002 A~ S o)
Berhamn" h—
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b BDO's Office Raghunathganj-!
&= P.O. & P.S.- Raghunathgan
: Dist. ~Murshidabad, Pin- 742225

AL Office of
e Block Development Officer &
f aghunat_hganj-l,-_Murshldabad'

Phone:03483-266062

Contact —
Email-mgl. bdo@gmail com

ragnm bdo Leom _

0., 082024

Dated: .Y

flf\‘lcltlnr_l\lo: K‘b 3‘7

To,
The Officerin Chrge , SBM (G)
Mumhiaabad.
Sub: Format teport iew O.A No 20072014 before the Hon'ble Tribunal. Principal Bench. New Delhi.

Sir. 3 :
In refen:nce to above sending herewith the required report as pergiven format in connection O.A No
2002014 before the Hon’ble Tribunal Principal Bench New De]lu

This is for Lrnd information.

Thanking _\ou.‘l.

"

" Block Develofmbnt Officer,
Raghunathganj-1 Dey Block, Murshidabad.

Menio No: 1389 Ji(3) Dated: ... 03/ 8h2024

Copy forwarded for kind information to: _
:' i) The Additional District Magistrate (Development). Murshidabad. ;
i) The Sub Divisional Officer, Jangipur, Murshidabad for her kind mformanon

_iii)  The District Panchayat & Rural Development Officer, Murshidghx

Block Developimknt Officer,
Raghunathganj-1 Dev Block, Murshidabad.

ATTESTED
s>
MD. Rmme U8} Ay

Nola

Regd No.- 97:253"“
Berhampore. M: rrshidabad
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J:Wm —

R-4

mat for Repox in conn ection with O.A. No. 2002014 ._m..r_m.._.._.._.a before the Hon'ble Tribunal, Principal Bench ,

,meu.m of the District :Murshidabad ,
“ame of the Ganga Bordering Block : Raghunathganj-1

New .

; Issue
No. |

——

Remarks

-

L. Sewage

- {Reportwill be provided b the concerned BDO)

______ ! a) Per day generation “of sewage in Ganga R0.35LD - ch m-mw
Bordering GP within the Block (in KLD). | S558 7
b) Quantity of sewage n.mm»%&mvmq davin Ganga 8AKLD . M m MMW
Bardering GP within the Block (in KLD). < (s Muh.
: . ! ]
__ f e & 4 : g o :
¢) The number of Sewage treatment plant Sutficient number of modified Laech Pit, Soak Pit. Kitchen = M
existing and their capacity and capacity . den etc for disposal in Ganga Bordering G
utilization and mode of disposal in Ganga ' i T _H._,_.Mnmﬁwm i i '
Bordering GP within the Block. W sy
d) Quality of discharged ﬁ,.wm»m& mm?.mmm“ from ' Fecal npr»oﬁuiﬁﬂn? Is emitted from septic Tank is treated in
;each STP. particularly for fecal coliform,% € ' Sewage Tredtmient Planit withthe help of Leach Pit at Commmamit
' _ Y g ! Hmdm_.._ R
o T e 5 _
e) Time bound plan to meet the gap, if m,wm_. in As per approved, BER “of .G\W\, the pending work will be
generation and treatment of sewage ~ “ % & finished within Dec2024. %
’ i W | P - g &
X % R : A S e g DL
i i




I1. Fﬁﬁmﬂﬁrﬂgwmnm .mmm_ucmm_ :

f) U.mﬂmtm of Eo_.n._m. Ug_.amrm_m&zml Ashram

| Operating  without proper consent and
_ discharging untreated effluent and. the-action

taken against them, -

8) Emwmw mtﬁha i river and its tributaries in
abutting districts /towns in terms of faecal
coliform (MPN/100ml)

< e
{ i U & et BT f :
A r . iy £ =

"Nos of mod ified leach .v.mm withit

NA

131.04,2024,

|
_
Jk i
(Report will be provided by the concerned BDO)

- a) Per, _.___.*,mw_h. m.,ﬁmw.ﬁoz_ of Solid' waste ___:ﬁwa_wm

e e L —

- Bordering GP within the Block (in quintal). '

1), Quantity. o solid waste treated per day in
nmg@w Bordering GP within the Block (in

<) The gap in treatment of solid waste(in

R LTt T

q gg. i

Jd) rmmm.nm waste(in quintal) and the time bound

PR et

e Y RS

" e . G

o ﬁgm“ﬁwﬁﬁn E utilization of the treated waste

gﬁﬁmnﬁ, RV L ds

y + 1 dg

" ,m.w&m*rm@ﬁmﬁmawﬁ% mﬁ_bm remediation of

Y
e A
e

] e .

512

4.20

0.92

Bio fertilizer, m:.o:mr SWM units.

i
SWM unit to. be,

fungtional in-the year end. Plastic 'waste to

separate after construction of PWM unit.
&

2

ampore Murshidabad

3erh

e




;B0

137810

. D -Current status of dumping of solid waste with h
... Teference to location, e ST R RSN

SR e ‘
1

onstruction and Demolifion waste e
- B e SRR LY B o g RSk o ) e usll ; i
a) Total per day generation of C & D waste in
_ Ganga Bordering GP within the Block (in
_ ‘quintal). @ TS,

|
- B) The, detail of
‘ " treatment of C

24 A

5.7

plant established . for ., the |
& D waste including the
mxmmmbm capacity and capacity utilization,

|
v, | Indusirial Effluent discharge:
=ftrme— ) (I

a) Number of industrial unit discharging their | Nil
. _gﬁa_‘qsﬁn_\teﬁﬁﬁﬁn river Gangaand |
: _ its tributaries and
___ \ industrial units.
f | e e
‘_ b) Total daily generation of such industrial waste
in Ganga Bordering GP within the Block (in
©) The. g_ﬁmw of treatment of the industrial

waste so generated.

details of defaulting

Nil

Nil

|
| d) The disch: ge effluent analysis from the CETP Nil
m and ETP treating the industrial waste from

each outlet.

LA o e UL SO0 i .r.llll_..nll..[!-!.llill_l.rl.. E

o (Report will be provided by the concerned BDO) _

Waste to be treated after SWM unit bein g functional.

| ATTESTE
?__*_"_“__ﬂ__h"hﬁE):ﬁP,a 6 ?ﬂgiﬁuw_“

Notary Public
Gowt. of West Bengal

2002

97/

Regd. No.-

Ak ""iLiabm

Bernampore
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|
| e The per day generation of industrial solid | NA _
__ waste (in quintal) and manner of its treatment : “
_ and di: posal in the District. |

V. _ Hﬂmm.c._mﬂon— of Flood Plain Zone: Ammv_o_.n EE__H provided by the Irriga tion dept.) _
a) If the flood Plain zone has been demarcated f

| |
| ‘ and the extent of encroachment on the flood _
A. plain zone in the District. : __
_ |
_
_

b) The details of direct discharge of pollutants by
the encroachers by the side of the river Ganga
and its tributaries in the District.

D

.
3 <H‘ _ wmogm&n&gwm»m”. Ammvou.:i:vm,vaain_ma_vwEmnoanmﬁ._mawUO,
| a) The per day total generation of bio medical | 0.3 iy
waste in Ganga Bordering GP within the Block
(in quintal).
b) The manner of its treatment and disposal. The waste treated by SNG Envirosolutions Pvt Ltd.

Public
t
No.- 97/2

Nota
m

2
re. Murshidabad

AT

Mclo Kr&ﬁ%?@m -

VIL T\ ining: S o g (Report will be provided by the concerned BDO)

a) Number of cases registered within a year | Nil
s mm%ﬂ”_h.t_mmﬁ mining . in the ‘bed "of 'river
~ Ganga and its tributaries angd " details of
 enforcement: of mining “policy of State and : _
. "Enforcement. & Monitoring | Guidelings for o |

| Sand . Mining” (EMGSM '~ 2020) and |

e __m__mmgﬁmgm . Sand +  Mining ‘Management | i :

_ Guidelines 2016. .~ heheh R

it |

e ——— R e —




_ . b) Number of cases registered within a year

against illegal mining in the flood plains of NA
river Ganga and its tributaries and details of |
enforcement of mining policy of State and |
“Enforcement & Monitoring Guidelines for |

Sand  Mining” (EMGSM - 2020) and |
Sustainable  Sand Mining  Management |
5 ‘Guidelines 2016. |

a s - LI E o same can N.uﬂu
Any other information pertaining 1o steps taken towards management of waste and raising awareness towards the sa
meorporated after filling the abov

ementioned categories as directed by the Hon’ble NGT vide order dt. 24.11.2023

bad

10

RUL ISLAM
1C
e g

A

Block Devélohment Officer
Raghunathganj-1 Dev Block

97/20
e A\ irshida

~ B4

)
0t
MDB. KHAI
R
arhampor

37812




- KL<

L

RT3 I S N BT

EPTPPp s ——
Lo e dpcan g At kb e e o
401 AT {Ei

TR §

.w&.r%_, A

annmu& Bench , New Delhi ).

Proper format for wmuoﬂ _mu noa_:mnmca ::? _D.?M._.Za...

Name of mumUhm_Hn t: Murshidabad -

Name of the ___Oubmm mcnnﬁ._.:m .u__mnr_u Emwn:ﬂrmwé

200/2014 pending before the Hon'bie Tribunal,

L

SIL BEoy : . Issue

: _meE._Q

<

moami:w GP within the Block.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage

f) Details of Hotels, Dharmshala
Operating  without proper

taken against them.

(Report will be provided by the concerned BDO)

a) Per day generation of mmsﬂmm in Ganga
Bordering GP within the Block (in KLD),

b) Quantity of sewage treated per day in Ganga
Bordering GP within the Block (in KLD),

¢) The number of stwage treatment plant
existing and  their capacity and capacity
utilization and mode of disposal in Ganga

d) Quality of discharged treated sewage from
each STP, particularly for fecal coliform.

and Ashram
consent
discharging untreated effluent and the action

¥ 12871 KL.D
3 gad
7722 KLD o mmm
ul ..EM £
S 2d BVE
ST
Leach Pit-155, Vertical Chamber-1 15 and Kitchen Garden (nmuw.m.m.m
A<x
s ®
o 8ce
s &
Not applicable
Wetland, DEWATS, Vertical Chamber, Leach pit
Sufficient leach Pits are constructed to allow effluent percolate
and
]
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-

e e 1 .
IR,

o R I 2

e e oy &> o s L o SRR L L TV RS T T e REg e S W s TR AT

; v o

b) ,Hrm Hetail Qn EE: mmﬂcﬁrm& mOn the
treatment of C & D waste | E&:m:...m the
existing capacity wba capacity ﬂﬁbumcon

“h

TR e

) Zo mcnr E.ﬁ# is in mnwcn now.

IV.

Hzmﬂmga mmasnﬁw mumn?&.mm o

Qmmvon S,E Wm ﬁnosn_mm _u% :..m GM, DIC)

_.,_mu Number of En_cmnu& E.:» n__mnrﬁ.m_bm their

~ cffluent treated /untreated in river Ganga and

its tributaries and details of defaulting
industrial units.

b) Total daily generation of such industrial waste
- in Ganga Bordering GP within the Block (in
KLD).

nv_.HrmB..S:m..oMc.nmgmﬁ 0m Em 5&55&
waste so generated. i

d) The discharge effluent analysis from the CETP
and ETP treating the industrial waste from
each outlet.

e) The per day generation of industrial solid
waste (in quintal) and manner of its treatment
and disposal in the District.

These have no SQ:MHQ exists beside River Bhagirathi
under Raghunathganj-11 Block, District-Murshidabad

So Industrial effluent discharge in river Ganga is nil

ATTESTED
('},{52‘, s

X

piAmU].n?éLAM
Notary Public

Gowt. of West Ben

MD.

Regulation of Flood Plain Zone :

(Report will be provided by the Irrigation dept.)

a) If the flood plain zone has been demarcated
and the extent of encroachment on the flood
plain zone in the District.

b) The details of direct discharge of pollutants by
the encroachers by the side of the river Ganga
and its tributaries in the District.

2
TMurshidabad

Regd. No.- 97

Berhampore

&i&r?—:-*m‘.-.m.u;-..‘agi. =
{

p

L £r s

L i

dib ¥

ARRAT o A

SR SRR



R-2A

1l be ﬁnvc_mnma_r% the concerned év

1 liter m.,m_.n day. Solid waste8kg perday. |
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Name of ﬂsmwbmm Eiﬁmﬁm Eanx L E }% ;W ) g

er mo..b.sm.mcm eport in conne tion with O.A. No nﬁ%ﬁhbn:hm:
: ‘New Delhi).

o

R-141

n’ble Tribunal, Principal Bench

st
| No.

{

l
_.
{

o dssue

Remarks

B
|

_ mnﬁﬁmﬂ_ .

(Report will be provided by the concerned BDO)

a) Per day generation of .mnaq_mmn 'in Ganga
Bordering GP within the Block (in KLD).

. b) Quantity of m_m__&m,mm_ﬁmm_»o@ per dayin Ganga |

Bordering GP within the Block (in KLD).

P ¥y

c) .nWmE»B&E, &m sewage ' treatment plants | -
existing and their capacity and capacity |
utilization and mode of disposal in Ganga |

‘Bordering GP within the Block.

d)
ilarly for fecal coliform,

et

Eﬂ%\ «, n. ..
ek s | 4 5

e) Time gcﬁ— v@a% meet the gap, if any, in’
peneration and treatment of sewage _

12725 Lakh KLD

3.43 Lakh KLD

08, b
2. 980 X 350 Litre (3.43 Lakh KLD)
3. Full capacity is in working mode

uality of discharged treated sewage from.| .

There is no such plant
o

It _Cmnmﬁ_cmm 20244 ¢

el |

ATTESTED |
Y
MO, BBUHE L8

* Notary Pubilic
- Gowvt. of West Bengal

) - . . ——

R Al Y Wl £ o -
(S0 el e .

Regd. Ngo.- 97/2002

rhampore. M

=higapad

W

Af‘\fbk.nf;'

_.._‘l'



g

operating
&mnrﬁmﬁﬂm
taken against them.

without, SRroper.

consent  and

| m.m&ﬁﬂam__ districts.. fowms
| coliform (MPN/100mY), -~

Details. of Hotels, Dharmshala and Ashram |

ﬁﬁ.@a@”ﬁa_, effluent and the action

- Water quality in river and its tributaries in
i’ terms of faecal

e w e gy ————eem

Good

-Rurral Solid Waste &mmﬁn& e

g s .A.Hﬂmmommg,wmwuma«ﬁmm_ by the concerned BD

O)

=9%-

3) Per day generation of Salid waste in Ganga
Bordering GP within the m_onw_ (in quintal).

|2.82 Lakh X 970 Gram = 2735.4 Quintal

37818

o s o s e EEEE ||-I“.I|.||Irll.fr.
Dharmshala and Ashram exists but they does not generate sycp,

~ b) Quantity of solid ‘Waste treated per 'day in | . =
| - Ganga Bordering GP within the Block (in | 215 Quintal RS
B i i g
<) H#mmmwﬁ nﬂmmnﬂ_mbh emmwrnsmm»m?ﬁﬂggv 125204 OEH_.E AE s M..
i _ P} I T
d) Legacy waste(in quintal) and the time bound | 2520.4 Quintal _
plan to treat legacy waste. . | #
| o
e) The manner of utilization of the treated waste . _ o it :
as well as rejects arising out of remediation of | | 25H¢ Waste z@ﬁmﬁﬁ and Bio-fertilizer machine
Jegacyimgste, . | ity . i
[y ¥

T

)
28YF
w02
Pm 2
§o28
o358
’ &R,nm....

&
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/

R-4

f) Current status of dumping of solid waste with | Segregation Shed of that Gram Panchayat
reference to location, :
Ocﬁmg%nb and. Gmgorﬁoﬁ Sﬁmwm (Report will be provided by the concerned BDO)

a) Hon& per day generation ﬂ n & G ‘waste in |

Ganga - mﬂ%ﬂﬁ Ow Ecﬁd the m_onw ?a
nﬁg

b) Hﬁn %E._, Om Eﬁ: mm...mgmwmn mou Em _
- treatment of C & D waste: including the

existing capacity and capacity utilization.

750 X 3600 Kg = 2700000 Kg = 27000 Quintal

development of land.

There is no such plant and it is mainly used for

Industrial Effluent discharge : -

~(Report will be provided by the GM, DIC)

a) Number of industrial unit &mnwmumﬁm their
. effluent treated /untreated in river Ganga and

. Hdcgmm mbm nmﬂwum of %H@Egm_.

PR
b) Total nw&. generation of such industrial waste
. I Ombmm woamnbm GP §~.Eu m,a Block (in
i e

ERCRR AT - “...:. b1 v

c) _._H._..?,Bwﬁb.wn of nmmnzmﬁ of the industrial

-, waste s0 Mmbmnmﬁmn
A «3 o

d) The discharge effluent analysis _wma &pnmﬁm

the 5&.55& waste from

d A an i .. T

s ‘and ETP _&mmn_bm
3 .,.mmagﬂmz b

o o ___ A L.

PRI N S FEEEEM EIYREACA RS

ATTESTED
7

e M

AR
IVITLE.

Notary Public
Gowvt. of West Bengal

g
Murshigabad

-

Jernampore:

Regd. No

Wyner

N ...
AnySce



v

and disposal in the District,

9 The per day gencration of tmdwseil ST
“waste (in quintal) and manner-of its treatment |

Regulation of Flood Plain Zone

X the Hood plali Zone has been demareaicd
-+ and the extent of encroachment on the flood
; plain zone in the District.
R S
. b)"The details of direct discharge of pollutants by
- the encroachers by the side of the river Ganga
iangd H._ﬁ?vﬁ_nwﬁmmg the Disiricy. i
4 Laate 0T, i el d el s AL 10| # ot

.
.s“ > 8
B, A

(Report will be provided by the Irrigation dept.)

T —

—

Bio medicaliwaste: 17 0 @ 1 UR AT AT

~ (Reportwill be provided by the concerned BDO)

a) The per day total generation of bio medical
waste In Ganga Bordering GP within the Block

aut BN LE 5 o TG

ingpgal

b). The manner of its treatment and disposal.

HXooﬂm+mokmﬁm+mmcoooXmoOHE
=90 +150 + 84, i.e. 324 Kg
= 3.24 Quintal

Buried

ATTESTED

TYRSGZ

U RLONTY s .14..

%m@o#,iz”._um_mﬁc&mmm by the concerned BDO)

‘e d

Notary Public
Gout. of %&t i
Regd. No.- 97/2002

Jerhampore. Murshidabad

mo. SO 1 A

|

a). Number of cases registered ‘within a year
against illegal mining in- the ‘bed of river
Ganga and its tributaries and- details of
enforcement of mining policy of State and
“Enforcement. & Monitoring Guidelines . for

e Mt T

' Supplied from BL&LRO

37820

Sand . Mi ing” . (EMGSM _ = 2020) and =
Sustainable  Sand  Mining Management |
Guidelines 2016, .+ %

) S A S g ¥ i

. o Y oy 2 Hm.- ﬁ.ﬁ....r,, IR

B
4
=
=
]
(]
v
-
e




b) Number of cases registered within a year _f
against illegal mining in the flood plains of Il
river Ganga and its tributaries and details of
enforcement of mining policy of State and : /
“Enforcement & Monitoring Guidelines for b
Sand Mining” (EMGSM- - 2020) and : /
Sustainable Sand Mining Management {
Guidelines 2016. : _

_ Any other Emoamn.on pertaining to steps taken towards management of waste and raising awareness towards the same can be
..m incorporated afier filling the abovementioned categories as directed by the Hon’ble NGT vide order dt. 24.11.2023.
H 2 5]
| 0582
A DB
by n& ment Officer 8 M mm S
| Srso. ¢
/GBARAKKA Block < ¢Z:B
: o g &8
=

G




Slr;;;" ' :
w;_ “In reference to above, sendmg herew1th the required report as per given fd’rfﬂat in
- _connebtlon w:th 0.A No. 200/2014% before the Hon’ble Tribunal, Prmapal Bench New Delhi.

Thls lS-tU your kind lnformanon

'_-- -"ﬂ

_,‘;"-f":'-'l‘h'anking you

Your's faithfully -

y "._ " Block Deveic??})g%%i&er
A : " Sagardighi Development B.Iock
‘*.‘,./Sagardfghl Mursh;dabad

4 Date 05/2024
Copﬁorwarﬂed for k;;nd information to:-
’1 The Additional District Magistrate (Dev.), Murshldabad
2‘ The Sub - Divisional Officer, Jangipur.
3‘3 The district Panchayats & Rural Development Officer, Murshidabad.

‘Block Deve!a&&:\kg%alcer

Sc_:i_:;ardigh:‘ Development Block
¥Sagardighi :Murshidabad

EXTE

L

- bl e iebe iy e

ATTE'sTEp
MD. KHRIHJUL@LAM

Govtof F'”E;?

Regd. No.- smo"(?%
re. Murshidabad

e &

e



£ .h... o 1 m h__... .r“.,._r
_?mﬁn_ﬁ theDistrict Murshidabad -
oA _%ﬂm% the Ganga Bordering Block :

deenzection with @N AL N,
2 s ..I." b . e oy

ARl R

'SAGARDIGHT

0.200/2014 ¢
New Delhi ).

atling Getore the

L i g .I-I:- - -

1¢ Hon'ble Trib unal

St

%
=

w

- Tt Y Issue
| Nogt o

o

‘Remarks

3]

r

(Report will be provided by __..rm concerned BDO)

a) Per day generation

o,
4

N ToH
Y S

sl Sl Bordering GP
I %w% B

< o O existing and  their capaci
g il 1 utilization and mode

ES>pagsvts

d) Quality of discharged
each Wmﬁu\.tmﬂnnchmn_w for,

ST

RS

L

R LW%_OEHEJ\ of sewage n.nwmmm.m.mumn
i gl within theBlogk (in KLD),
ok il 5y
L u ‘i) The number of mﬁﬁﬁm- treatment plant
Pacity  and _capacity
off disposal in Ganga
Bordering GP within sm_._m__o%.

%m ted mm_sﬁmm from

_%um.u_ coiiform. -

e) _ﬁ..ﬁwm bound plan to Emm_m_gm mm% if any, in
generation and treatmen tof sewage -

i 8 i
HA

A0 T Bordening GP within theBlock (in KIp).

day in Ganga

- 9642.78 KLD

e i

31032024

X

5589.48 KLD

R

304 NOS MZ@EEmU LEACHPIT

d

:

» TBF EIC WITHIN

e et

L
¥ Public

LA

: Notar
Gowut. of

-Q7/2

West Bengal
ad. No 082
hore "_‘!rm‘shiﬂabaﬂ

Regd

Berha



104 -

”

) Details of Hotels, Dharmshala and Ashram

operating without proper consent and
%mn&@w@tm untreated effluent and the action
taken against them.

g) Water quality in river Eﬁ its tributaries in
Evsnﬁm districts /towns' in terms' of faecal
coliform (MPN/100mI)

R A 1

NIL

N/A

§id

..ﬁnn& mo_a Swm»m &m@cm&

T T . ™

1! L

Awmmoz will be provided by the concerned BDO)

O Hﬁm Smgmq o.m =§wmnop om En qm&ma Smm,a
. as imgmm Tejects arising out of remediation of

|

3 Per. n_m.% mmﬁmnmﬁcb oleci_m.ﬁ._-.ﬂ,ﬂwmﬁm in Om:mm mm.uuo_w:._mm_l RPN - T 3

" Bordering GP within the Block (in quintal). il .w
b) Quantity of wo_:u waste ﬁ.mnﬁ@ per_day in NIL mm
‘Ganga monnmnﬁm Qu 3.&5 m:t Eon_a (in! SO { o

¥ gl | & m
. =3
Q) H_um mpw in Rmmgw:w of solid Emmi_: quintal). 58,17 ﬁ_Eamm,_ < .z

e eels .w__.. i R ) (=]

V h&mwn% ﬁpmﬁ:raﬁﬁavmbm ,&m Ean wobzn O A b

_ wuwm: _,.oﬁmm_. Hmmm&. waste. 58. mq@ﬁ:ﬁ._ §Z ww om.mcnm
s TRELr Lo wh i Li AR Feednia ke f_z..,._._._m;.

ﬁu. v
Waste collected and treated in SWM unit. Pastic waste

_mmmﬁ% smmwnm mm_mmnmwm_a_...mwh. PWM unit,
Pt il e R St A e P g e

2

Regd. No.- 97/2
srhamopora Murshidabad
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—

f) Current status of dumping of solid waste with
reference to location,

SWM unit and Solid waste stored in each HH area.

‘_ - | Construction and Demolition waste : . (Report will be provided by the concerned BDO)
f a) Total per day generation of C & D waste in | 58.17QUINTAL iy - \A
| Ganga Bordering GP within the Block (in
| quintal).
b) The detail of plant established for the _ . .
treatment of C & D waste including the Waste treated through SWM units under Sagardighi Dev. Block.
existing capacity and Capacity utilization.
. -

Industrial Effluent discharge :

(Report will be provided by the GM, DIC)

a) Number of industrial unit discharging their
effluent treated /untreated in river Ganga and
its tributaries and details of defaulting
industrial units,

b) Total daily generation of such industrial waste
in Ganga Bordering GP within the Block (in
KLD).

¢) The manner of treatment of the industrial
waste so generated,

d) The ..:mn_mmmm ma::ﬁzm.mmw:@m from the mn..ql,_u i

A

2
Lu

UL TSLAM

y Public

West Ben,

o 178k
!

Notar
Gowvt. of
Re
3erha

moore. Murshidabad

ad. No.- 97/2002



_40£__

| Regulation of Flood Plain Zone :

and ETP treating the industrial waste from
each outlet.

€) The per day generation of industrial solid
waste (in quintal) and manner of its treatment-
and disposal in the District.

(Report will be provided by the Irrigation dept.)

a) If the flood plain zone has been demarcated
and the extent of encroachment on the flood
plain zone in the District.

b) The details of direct discharge of pollutants by
the encroachers by the side of the river Owﬁmm :

bkl endits rbytasiesin the @mﬁa

ELS

..<__m. E.o Em&m.ﬁ_ Smm_”m T T e okl Awmwoﬂ SEwm_uHoSmmaw%nrm concerned wUOv
tPhols 0.30 QUINTAL _
anga Border _ﬂ_m_m EE@@E&% o
i
Lokt ._m_.,_gm»ﬁcﬁ.mﬁmﬂ PIT
Vi, | (Reportwill be provided by the concerned BDO)  [£
cm cases Hmmuwﬁm?ﬂ §§ _mﬁw.mE. OO o
: ¥ mmﬂﬁmh illegal - mining in Bn bed of river
i Ogmw 5@.% its ;gﬁﬁwm_ mbn %ﬂ% em Z\> it




\
ri-
O

|

—rt

b)

“Sustainable  Sand ?HEEm gmummmgma

Number of cases Bmumnﬁma within a year
against illegal mining in the flood plains of
river Ganga and its tributaries and details of
enforcement of mining policy of State and
“Enforcement & Monitoring Guidelines for
Sand ' Mining” (EMGSM - 2020) and

Guidelines 2016,

- Send  Mining” (EMGSM - 2020) and |
- Sustainable Sand Mining Management |
- Guidelines 2016,

N/A

incorporated after

Aty other information pertaining to steps taken towards management of émma and raising awareness towards the same can be
filling the abovementioned categories as directed by the Hon’ble NGT vide order dt. 24.11.2023.

d
Biock Uﬁa_o“’wﬂwﬁ% fficer =
<

Sagardighi Development Block

i
3

i

mnbnd

nammre MU"‘“



ZmEm of m-m ,U_mﬁn» gﬁnmfnwvwn L R S 2 A |
Name of the Ganga Bordering Block : gg?ﬂm&mﬁ.ﬂumgw

No. Za e

L' .mmSﬁmm 53 : -~ (Report will be provided by the concerned BDO) .w

ey . R e 1 b i =+ .

a) Per day generation of sewage in Ganga | . 4500 KLD _ R 2
' moaﬁ.Sm OHU within mam Block (in ﬂﬁg ey e
e @ A w = _,;3 w
: Jetd @ 2
o =2 > 0 g
— , E Onmbn@. of sewage treated per day in Dmbmm .mﬁ Do 5
3 NOO E.U ” Q Q9 o

v g , mounmnﬁw O_u S&:bﬁrm Eo&n ﬁn HAE“& / _ Lol
L _ 4 0T
c) The number of sewage treatment plant S %

* " existing and their capacity and capacity |  180.105 of communily leach pit. Leach pits are using for
utilization and mode of disposal in Ganga managing household and institution gray water,
moaﬁ.ﬁm Ow 555 Em Block.
AR 0 T LT
d) .@uw&% of- Emmrmnmm& treated ' sewage: v 3 e et el I
hmm_umﬁwv particularly for fecal coliform. "~ ' There is no STP at this Block.

o
e) Time bound plan to meet the gap, if any, in R By the end of December, 2024

mm§95 ‘and ﬁmmnﬁma om mmimmm o

‘8 P
_ Ve

-

3 F = il TEIFT G T Y a9l
Be  Poitbdige { i 4 1573 1377
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f) Details of Hotels, Dharmshala. and. Ashram |
operating  without proper consent and
discharging untreated' effluent ‘and the action
taken against them.~ © ¢t0 oL ol

g) Water quality ' in ‘river 'and " its tributaries in
. abutting districts /towns “in terms of faecal
coliform (MPN/100ml)

R ] =

Nil _ )

1o DOEN Bl Y

Water test is required.

"_uﬁ.. BEL T MY A8

| Rural Solid Waste disposal:

2 Rt

WY S ﬂwm.vamm_w«&_@m ‘provided by the concerned wU.OV_ ,

~ % quintal).

a) Per day generation of Solid waste in Ganga
Bordering GP within the Block (ir quinial),

_3 Quantity of solid waste treated per day in
Ganga Bordering GP within the Block (in
S

¢ The gap in treatment of solid waste (in

d) Legacy waste (in quintal) and the time bound
plan to treat legacy waste.

{+--.€), The. manner of utilization of the treated waste | *

. | ‘ﬂq_.

legacy waste.

281 quintals (Bio-degradable and N, on-Bio-degradable) N

" rehidabad

AVRP
Public

180 quintals.
< I3°
8¢5
101 Qﬂwﬂwﬁmﬂ. W Nt RoA Tk : Sy ]

By the end of December, 2024, After operational of SWM units.

Waste are using for cattle feeding.
{
).....h....d..-.,.... g 4 B ! 5 : FrEW B

- ol La s T LI R e R LR R Lﬂwﬂﬂmﬁ...._ W OALr

el B L2 N R e ey v . % | . oy,
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L i = 4

c ﬂnuﬁﬁn status of dumping ¢ om mo_:w ﬁmmﬁm with

People are using their home made compost pit for dumping the

_Qﬁmmw mwﬁnﬂﬁm GP within the Block - c.:
quintal), o
_ 3 e Videtsilt of plant - established ? the

-treatment of C & D waste including the
existing capacity and capacity utilization.

. Hnmmnmang@_onmﬂob. .
ity N - | waste.,
] .._... ¥
3
Ooﬁmgngﬁ #5.& Emﬁ.-a,_,—ﬂob Smmnm . (Report will be provided by the concerned BDO) m
] S@Vn. .ﬁﬁmﬁ mﬁw day, mmumaﬁuoﬂ p?.n & U Smm*m in | 0.109 meter nﬁg b ; <

C & D waste is using for other developmental work like repairing
roads, protective walls etc.

MD. &iﬂAi“ﬁ;m‘gLAM

Notary Public

-~

(Report will be provided by the GM, DIC)

V Zﬁﬁ&ﬁ om industrial unit amnrﬁ.mﬁm m_mm.
effluent treated /untreated in river Ganga and
its tributaries, and  details. of defaulting
industrial units.

b) Ho.nm_._ﬁﬂ&.@@wﬁaon, of such industrial waste

gal

02
Wurenidabao

Govt. of West Ben

gd. No.- 87/20

-
Re
Berharr -
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R-4

Mrwv%mm Bordering GP within. n._,?m,_.ﬁﬂw (@n

c) Hﬁﬁ ?ﬁﬁnﬂ of treatment. of the industrial

waste 5o generated,

i V .Hw..a Emn_.&umm mmgmbn mﬁ&w@m _.“_.oa.w _ﬁvm_ Om,Eu

¢) The per @mu\ mmbmamao: of 5&55& mobn
waste (in quintal) and manner of its treatment
and @Hmmm.mﬂ in the District.

Wmmp_@ﬁub of Eno&u&g Noﬂm

(Report will be provided by the Irrigation dept.)

a) If the flood plain zone has been demarcated |
“and Em.mﬁmﬁ of enctoachment on the flood

plainzone in the District.

b) The nmﬁmnm of direct discharge of pollutants by
the encroachers by the side of the river Ganga
and.its tributaries in the District.

(Y K.

MD.-KHAI
Gowt. of

- | Bio medical waste :

(Report will be provided by the nounmﬁmm BDO)

a) The per day total generation of bioc medical
waste in Ganga Bordering GP within the Block
' (in‘quintal).

b) Aﬁm._.gﬁ, ner of its treatment and &mmomﬁ.
1 it 4 s b AR rﬁ ok + 4l R .. ' >

0.06 quintal.

[ #]

FNG & ENVIROagency-coilect the waste and dispose the same.
5 :

L -

97/2002
"Toesshidabad

Regd. No.-
erhon--
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A4

VI | Mining :

(Report will be provided by the concerned BDO)

a) Number of cases registered within a year
against illegal mining in the bed of river

Ganga and its tributaries and details of | NIL

enforcement of mining policy of State and

“Enforcement & Monitoring Guidelines for

Sand Mining” (EMGSM - 2020) and

mcm_wm,mumEm Sand Mining Management

Guidelines 2016. w

-

b) Number of cases registered within a year @ b.,m

against illegal mining in the flood plains of | NIL .,m, o

river Ganga and its tributaries and details of m 3 o

enforcement of mining policy of State and T SE

“Enforcement & Monitoring Guidelines for PK

Sand Mining” (EMGSM - 2020) and 8

Sustainable Sand Mining Management >

Guidelines 2016. ]

Any other information pertaining to steps taken towards Emnmmn%oE of waste and raising awareness towards the same can be
incorporated after filling the abovementioned categories as directed by the Hon'ble NGT vide order dt. 24.11.2033.

e

Block Development Officer
Murs .@_uwan)m._n anj Block:

Gowvt. of West Bengal

- 9712002

Regd. No

'.',-.:rrru g AU '?ﬁ'-??-':.‘abad
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_cﬁL— A o7

. yroper format for Report in connection with O.A. No. 200/2014 pending before the Hon'ble Tribunal, Principal Bench New
Delhi ).

Name

ame of the District :Murshidabad

SAMSERGANJ

S}_-:No :

of the Ganga Bordering Block :

Issue

‘Remarks

L

‘;Me‘

_(Report will be provided by the concerned BDO)

.Ial) Per day generation of sewage in Ganga |

Bordering GP within the Block (in KLD).

b) Quantity of sewage treated per dayin Ganga |

Bordering GP within the Block (in KLD).

) The number of sewage treatment plant existing
and their capacity and capacity utilization and
mode of disposal in Ganga Bordering GP within
the Block.

d) Quality of discharged treated sewage from each
STP, particularly for fecal coliform.

¢) Time bound plan to meet tha gap, if any, m

generation and treatment of sewage

f) *Details of Hotels, “Dharinshala” and Ashram
and .

operating without proper consent
discharging untreated effluent and the action
taken against them.

g) Water quality in river and its tributaries in
abutting .districts /towns in terms of faecal
coliform (MPN/100ml) -

C

2299 KLD

57.4KLD

At present 604 nos. of Leach pit at Community level,
Grey water filtered at filter chamber.

No record.

N.A.

Informed to the concerned the head of Masjid Committee
and Mosque Committee to treat sewage through Leach Pit, Soak
Pit. > e

N.A.

IL

£
Rural Solid Waste disposal :

(Repér't will be provided by the concerned BDO)

a) Per day generation of Solid waste in Ganga
Bordering GP within the Block (in quintal).

b) Quantity of solid waste treated per day in

Ganga Bordering GP within the Block (in
quintal),

¢) The gap in treatment of solid waste (in quintal),

d) Legacy waste(in quintal) and the ‘time bound
plan to treat legacy waste.

€) The manner of utilization of the treated waste as
well as rejects arising ou: of remediation of
legacy waste.

~ f) Current status of dumping of solid waste with

reference to location.

12.52 Quintal

8.49 Quintal

4.03 Quintal
0.4 Quintal

West collected and treat in SWM units.

Solid waste store at SWM units.

.’

Construction and Demolition waste :

a) Total per day generation of C & D waste in
Ganga Bordering GP within the Block (in

(Report will be provided by the concerned BDO)
0.14 Quintal ﬂTTEWY

MD. RHAIRDC T3 AMm
Notary Public
Rag&MN 573129 2l
. NO.~ [
Berhampore. Murshidabgs.
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quintal).

b) The detail of plant established for the treatment
of C & D waste including the existing capacity
and capacity utilization

0.3 Quintal

Industrial Effluent discharge :

a) Number of -industrial unit discharging their |
effluent treated /uniteated in river Ganga and .
its tributaries and details of defaulting industrial !

unifs.

b) Total daily generaﬁon of such industvial waste
in Ganga Bordering GP within the Block (in |

KLD).

c) The manner of treatm_ent»of the industrial waste
so generated.

d) The discharge effluent analysis from the CETP
and ETP treating the industrial waste from each
outlet.

8) The per day generation of industrial solid waste
(in quintal) and manner of its treatment and
disposal in the District.

(Report will be provided by the GM, DIC)

N.A
N.A.

N.A.

N.A.

Regulation of Flood Plain Zone :

@) "IFh¢ flood plain zone has been demarcated and
the extent of encroachment on the flood plain
zone in the District.

b) The details of direct discharge of pollutants by
the encroachers by the side of the river Ganga
and its tributaries in the District.

(Repor_'t_wiu be prm_'_id_ed by the Irrigation dept.)

N.A.

Bio medical waste :

(Report will be provided by the éoncemed BDO)

a) The peryday total generation of bio medical
#aste in Ganga Bordering GP within the Block

(in quintal).

b) The manner of its treatment and disposal.

-1 medical waste and they dispose same.

0.25 QUINTAL

SNG environment pollution private limited Kalyani, Nadia district, collect the bio

VII.

Mining;

a) Number of cases registered within a year against
illegal mining in the bed of river Ganga and its
tributaries and details of enforcement of mining policy
of State and “Enforcement & Monitoring Guidelines
for Sand Mining” (EMGSM - 2020) and Sustainable
Sand Mining Management Guidelines 2016.

b) Number of cases registered within a year against
illegal mining in the flood plains of river Ganga and
its tributaries and details of enforcement of mining
policy of State and “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM - 2020) and
Sustainable Sand Mining Management
Guidelines 2016.

(Report will be provided by the concerned BDO)
N.A. '

N.A.

Any other information pertaining fo steps taken towards ma:‘ﬁgermm of waste and raising awarencss towards the same can be mun-pomted after filling the

abovementioned categories as directed by the Hon'ble NGT vide order dt. 24,11

A
o Al
Nary P

23 Sd-
Block Development Officer
Z | ‘Samsergan] Development
ISLAM BlockRatanpur. Murahdabad
ublic e S i i

Bengal

Reg'dc.,fNo.- 97/2002

Berh~mnore

# 4 Lrehidabad



Date - 31/05/2024

!.algala Mui'.‘“sﬁiﬂa bad

Date - 31}05!2024

:maﬂsm;giDeﬁ] :

ya :&_ﬁumemﬁ

Block Development Officer
ia!golaﬂwelopmem Block,
Lalgola, izm’*‘sma%bad
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o f as

I. Sewage
Name of the District: Murshidabad
g - M q Status of Euﬁ&h&m(ﬂ .a. ient;
] Sewage Treatment Plant (STF)
m.,um. & m,.mm i SR £5 Al : Quality of discharged
A | ; 8 P
M_.. Name of Town | & 2 @m go8 Built up Capacity treated sewage from Time bound plan to
9 gE9% m wn.m, Number | - bacity |- Utilization | Mode of disposal | each STP, particularly meet up the gap
8 o of STP JPUCHy in(%) in each town for Faecal Coliform
ol & g in MLD b f
[a] ] ekl A 41 Pt [ P T
= Al Treated Water is |Comphiant with the 4)16.5 MLD Capacity STPs
being re-used for standards notified by at (Murshidabad District)
1 Berhampore 26.31 1.78 1 3.70 48.11% different purposes |MoEFF&CC; dated 13-10-  |are under Construction
as per policy 2017. Stage. [Time: EoT proposed
prepared by upto September 2024).
UD&MA Deptt.
(June, 2020) b] 1.5 MLD STP at (Jiaganj-
- x Azimganj) is under praposal
2
Jangipur 11.67 NA NA NA NA 8] Balance treated stage
/|water is being
discharged in c| 4.0 MLD capacity STP at
surface water bady (Murshidabad) is under
process of sanction.
3 | Jiaganj-Azimganj 6.37 0.95 2 1.38 68.84%
d} Stale is also planning for
setting up of STP/s &
FSTP/s to mitigate the gap
in a phased manner
4 | Murshidabad 5.82 0.24 1 1.96 12.24% funding from NMCG,
AMRUT, & State Funds
subject to the availibility of
land.
5 Dhulian 15.41 NA NA NA NA
Total 65.58 2.97 4 7.04 NA

* Utilization capacity is worked out on the basis of as on date noﬁ.n..u flow nn mlar m..auu

As per latest Water Quality Report of WBPCH, BOD level of entire nﬂﬁa&u ..&H..dﬁn Ganga is :._nEH nu-n permissible limit of bathing standard i.e 3.0 mg/l

alternative technologi —.n.-.

Apart from construction of STP m.eu addressing the BOD level, state is bn-n fi ‘
t of Draing, Nallahs and Khals: E.ﬁv-qnqn?nna-

£ on to reduc

uh».ou— Califs

level in the river Ganga by using different

giving.all-put efforts in search of suitable and fe

For construction nnm.u_?._-__u.m_u.-u. availbility of encumbrance free land with

proper title -n.« al.no..uwuu_ is one of the major constraints in the State, The State is
land for. onun».._-nmnmwon these HE.EI-.

& -
& 88
Wmmﬂm

)
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/" OFFICE OF THE COUNCILLORS
DHULTY AN MUNICIPALITY

P.O. DHULIYAN, DIST. MURSHIDABAD

. ST.D: B/Fax: 265233 Chairman’s Chamber B': 03485-266133
E-mail: dhulivanmunicipality@gmail.com Website :www.dhulivanmunicipality.in
Memo No.iOS\Dm Date 03’0(,’202[,
To,

The District Magistrate / Chairperson District Ganga Committee
Murshidabad

New Administrative Building ,
Berhampore , Murshidabad

Sub: Submission of information for the purpose of complying with the direction given by
' Hon'ble NGT in original application no. 200/2014/PB (M.C. Mehta - Vs- Union of
India & Ors. )

Ref. —644(14) /EN/P&RD/MSD Dated 05.04.2024

Sir,

In pursuance of above I the undersigned furnished the report in
connection with complying with the direction given by Hon’ble NGT
in original application no. 200/2014/PB (M.C. Mehta - Vs- Union
of India & Ors. ) in the prescribed proforma duly signed by
Executive Officer in pdf and excel format.

ﬁus is for favor of your kind information .

Yours faithfuily,

Encl: Annexure A, B, C % & }4& b /%{%/ﬂ‘?,g,

" W Exceutive Officer

MD. MH&L’@‘AM Dhuliyan Municipality
GOWN%tfaWesW plt%i: i
. n
Regd. No.- 97/2002 Executive Officer

Dhuliyan Municipality
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- 125~ £-3" 37845

r dat generation of sewage in each city/town within the District Ans - Data Not Available
pe

3! quantity ©f sewage treated per day. City/town wise. Ans - NiL
bl

The number of sewage treatment plant existing and their capacity and capacity utilization and mode of dispesaln

sach ciry/town. Ans—NIL

i d) Quantity of discharged treated sewage from each STP, particularly for fecal coliform. Ans = NiL |
Coewsloac) Ve

f

') Time bound plan to meet the gap, if any, in generation and treatment of sewage. Ans — 2 nos STRis sagoingtthder

superi-"ion of KMDA.

f) petails of Hotels, Dharamshala and Ashram operating without proper consent and discharging untreated effluent

and the action taken against them. Ans - No

: g) Water quality in river and its tributaries in abutting districts /towns in terms of fecal coliform (MPN/IOGAR Aok
prior to test certificates of concern department.

1. Municipal Solid Waste disposal:
P per day generation of Solid waste in each city/town within the District. Ans = 56 TPD
b) Quantity of solid waste treated per day, in each city/town of the District. Ans — NiL
/) The gap in treatment of solid waste. Ans — NA
‘p} Legacy waste ana the time bound plan to treat legacy waste Ans — Under process by KMDA
,e‘]"l’he manner of uti'ization of the treated waste as well as rejects ansing oul of remediation ol Icﬁac-v wa:',te. Ans = NA
f) Current status of dumping of solid waste with reference to location. Ans - Laying in heap
1l1. Construction and Demolition waste: ‘
Kl:rutal per day generation of C & D Waste within the District. Ans — Not measure

“ = ] o
b) The detaif of plant established for the treatment of C & D Waste including the e«sting capacity and rapar ity

utilization. Ans — Not Established.
/ﬁ. industrial Effluent discharge

a) Number of industrial unit discharging their effluent treated/untreated in river Ganga and its tributaries and detatls
of defaulling industrial units. Ans — NA

b) Total daily generation of such industrial waste within the District. Ans ~ NA
¢) The manner of treatment of the industrial waste so generated. Ans - NA
d) The discharge effluent analysis fram the CETP and ETP treating the industrial waste from each outlet. Ans — NA

¢) The per day generation of industrial solid waste and manner of its treatment and disposal in the District Ans - NA
V. Regulation of Flood Plain Zone:

f) If the flood plain zone has been demarcated and the extent of encroachment on the Hood plain zone @ the Dot

Ans— NA AW
0 8 AUG 2024 !

VID. KHAIRUL ISLAM
Notasy Public
Gowt. of West Bengal

arhampore. MUfshdabDed== &= e

&
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%;:»"846 OFFICE OF THE BOARD S ADMINISTRATORS OF
7 "0 MURSHIDABAD MUNICIPALITY K-Z
LﬂLfBﬂg_‘H; ®.0. < DIST.-MURSHIDABAD, PIN-742149, - |2 6 -
EMAIL:-murshidabadmunicipabity@gmail.com,
FAX:-270232, OFFICE PHONE 3’\"0.-(03482)2 70232

MEMO NO.-00 .55 /MM DATED:- 09, ot; 1 20 g(f

From:

The Executive Officer

Murshidabad Municipality

To
The District Magistrate / Chairperson
District Ganga Committee

Murshidabad
Ref : Your Memo No. 644(14) /En/P&RD/MSD dated 05.04.2024
Sub:- Submission of infermation for the purpose of complying with the direction
given by Hon’ble NGT in Original Application No. 200/2014/PB (M.C. Mehta -
Vs-Union_of India & Ors)-req

Sir,

With reference to above , | am submitting herewith the aforesaid report in prescribed

format which as desired by you.

e —

[

The required information is being furnished for your kind perusal and necessary action.

Yours faithjully,

Murshidabad Municipality

- e
| | gFive LATCEN
Enclo: As stated ATTESTED Execui!™ s =2
a8 ratvi ghnd TR0

08 AUG 72




Per day generntion of Solid waste | Quantity of solid waste | 1 _ The manner of utilization of the
"Nl No Nume of the Block in each city/town within the trented per duy, in B:..:. The gap in treatment of solid wisie Legacy waste and the time i .n..n-_n_ waste ug well as rejects Current status of dumping of sulig hste with
N District city/town of the Distriet . plan to treat legacy waste arising out of remediation of legney refereace of loeation
O r waste
7' 28 |Beldanga Municipulity
. i Dumping of Solid Waste 15 going on at Dumping
20 |Murshidabad Municipality 92 MT NI, n_#cnou.u.n Uit s 12 M1 Nil NA ground al Plot No 298, 300, , 307, Khatan
nol operational yet) No. 163, Mouzit- Jafragan), EJE No. 13, Total
area-5 14 Acre
wy  [Pmeaiy-Azimgang . B N
= Municipality
o Hangipur Mumicipality
i |

2 Dhuliyan Municipality

33 [Kandi Mumcipaliy

- [Nomkal Muniewpaliy

£
%

&i@@% Onlg o

Sanitary Inspector ytive
Murshidabad Municipatity . Exec
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OFFICE OF THE COUNCILLORS
Jiaganj-Azimganj Municipality
P.0.-Azimganj; Dist.-Murshidabad
West Bengal; PIN-742122.

E-mail — jamunicipality@gmail.com
Phone: 03483-253222

Memo No- { (4 /ESTB/JAM/2024 Date: 08/04/2024

To,
The District Magistrate,
Murshidabad

Berhampore Murshidabad

Sub:-Submission of format Report in connection with NGT.

Ref:-Memo No-644 (14)/En/P&RD/MSD.Dated-05/04/2024.

Sir,
With due respect undersigned is being sent to you the soft copy & Signed copy of report in connection
with NGT.
You are requested to please find the attached files.
Thanking you.

Enclo:-As stated above.

Yours faithfully,
(g7
- Chairman
Jiaganj Azimganj Municipality
Chalman
Jaganj-Azl- garj Lin*Jpality
ATTESTED
XTI
Ly N
M. (e IAREL Y

. of Bengel
%. No.- 97/2002

derhampore. Murshidabac



43

| Annexure-B

Name of the Block

Per day generation of Solid waste
in eteh citytown within the
Distriet

viunicipal / Fanchayat Solid Waste disposal
]

Quantity of solid waste
treated per day, in each
city/town of the District

The gap in treatment of solid waste

Legacy waste and the time bound
plan to treat legacy waste

The manner of wtilization of the
treated waste as well as rejects

arising out of remediation of legacy

waste

Current status of dumping of solid waste with
reference of loeation

_

mpone

105 MT/day

No such activities run by
this office

NA

| Legacy Waste 1,80,000 M7 (e-Tender

published by SUDA) under process

NA

Legacy waste already existed and daily Iresh wasie
are also dumped at the site. Dumping Ground
situated at Ward No. 04 Swami Akshyananda

Sarani, Berhampore, Murshidabad.

e ]
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Ganga Town Report for NGT
Mnicipal Solid Waste Construction and Demolition waste |
Legacy Waste and the/The  manner The detail of
time bound plan to|utilization of  the Current status of dumping plant
Perday | Qunntity of treat legacy waste.  |treated waste as well] ~ Ofsolid waste with — {Total per day| cstablished
generation of | solid waste " as rejects arising o reference to location | generation of|  for the
: Solid Wastc | treated per | (0¢8P in i C&D waste
District SLNo. - | ULB | P | (reatment of of  rewadintion o treatment of | Remarks
in each city / | day, in each legacy waste umpsite GPS within the | C&D waste i
sown withln | eicsiiown of | 2051 R location | Coordinates |  District | includi
cluding the
the District | the District. of Durpsite | (TPD) existing
capacity and
canacity
Big-mining and Bio-{1. Goodearth : low
remediation of the{land filling and
existing legacy waste at|partially as soil
RWMC Baidyabati has{conditioner in garden.
been taken for 6 Cluster|2. Inert : low land |
ULBs Baidyabati,|filling and base course Segregated |
Konnagar, Serampore, filling in road fractions are
Champdany, Rishra &|construction. being sold
Uttarpara. 3. RDF Cement| and reused
Out of 220754 T legacy| manufacturing uiiis anditis
waste, 45000 MT hasl4. C & D waste : used alanned that
- alrrady been processed,|as filler material in RWMC, 22.79024°N, remaining to
HOCkLY . ResanaY e e T expected date of|road constructior Baidyabati { 88.312383°E ’ . be processed
noav_.m.p.,o: is March, in Cluste:
2025. maode.
There is further Identification
accumulation of legacy| of land for the
waste, the quantity of plant is under
which to be ascertained process.
through drone survey
and tender to be invited
thereafter.

Gowt. of We
- Q7/2002
Ww,mn_, Z=o o4 renicdiabad

- 131\-

Armexvae — KR-4
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the|The  manner  of The detail of
time bound plan tolutilization of the| Currentstatus of dumping plant
Perday | Quantity of treat legacy waste.  [treated waste as well]  0fsolid waste with | Total per day| established
generation of | solid waste as rejects arising out reference to location generation of|  for the
Solid Waste | treated per ohios e of remediation of C&D waste | reatment of
District Sl. No. ULB in each city /| day, in each | Te3tment of "1 Dumpsite GPS wiilila the ol Remarks
» solid waste. legacy waste A C&D waste
town within | city/town of location | Coordinates |  District | jncluding the
the District | the District. of Dumpsite | (TpD) existing
capacity and
Bio-mining and Bio-|1. Goodearth : low|
remediation of thelland  filling and
existing legacy waste at|partially as soil
RWMC Baidyabati has|conditioner in garden.
been taken for 6 Cluster]2. Inert : low land
ULBs Baidyabati,|filling and base course Segregated
Konnagar, Serampore,|filling in road fractions are
Champdany, Rishra &|construction. being sold
Uttarpara. 3. RDF Cement and reused
Out of 220754 MT legacy|manufacturing units and It is
waste, 45000 MT has/4. C & D waste : used planned that
already been processed,|as filler materal in| RWMC, 22.79024°N, remaining to
HOOGHLY : Kaonags 334 = 0 expected date of|road construction Baidyabati | 88.312383°E oo 0 be processed
completion is March, in Cluster
2025. mode.
There is further Identification
accumulation of legacy, of land for the
waste, the quantity of| plant is under
which to be ascertained process.

through drone survey
and tender to be invited
thereafter.

A

0§24 _PN
MD. KHAIRUL 1&Lam
Gout. of West m.omznn_
- Regd. No - 97/2002
sm}nga. gca:&mg

131

433~



37853

Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

Legacy Waste and the/The  manner The detail of
time bound plan to|utilization of the| Current status of dumping plant
Perday | Quantity of treat legacy waste. treated waste as well of solid waste with Total per day| established
geseration of| wolid waste | .. gap in as rejects arising out| ~ reference tolocation  {generation of|  for the
District Sl No. uLB . i-.u—.,. S0 piv treatment of of remediation o D i GPS n._....U.s_iqR treatment of | pemarks
in each city / | day, in each . legacy waste umpsite : within the | C&D waste
towa withis | eityAowa of | 70lA WRSte. location | Coordinates | pistrict i
y/ftown o including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
Bio-mining and Bio-|1. Goodearth : low
remediation of thejland  filling and| |
existing legacy waste at|partially as soil
RWMC Baidyabati has|conditioner in garden.
been taken for 6 Cluster|2. Inert : low land
ULBs Baidyabati, [filling and base course Segregated
Konnagar, Serampore,|filling in road fractions are
Champdany, Rishra &|construction. being sold
Uttarpara. 3. RDF Cement and reused
Out of 220794 MT legacy|manufacturing units anditis
waste, 45000 MT has/4. C & D waste : used planned that
= : already been processed,|as filler material in RWMC, 22.79024°N, remaining 1o
RGN : e s e - Bt expected date of|road construction Baidyabati | 88.312383°E 6 " be processed
completion is March, in Cluster
2025. maode.
There Is further| Identification
accumuiation of legacy of land for the
waste, the quantity of plant is under
which to be ascertained process.
through drone survey
and tender to be invited
thereafter.

wo kb BALL b

ATTESTED

Notary Public

-133-

Gout. of West Bengal
Regd. No.- 97/2002

Serhampore. Murshidabag

-G

- | &
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Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

Legacy Waste and the{The manner o . The detail of
time bound plan tofutilization of the| CUrrent status of dumping plant
Perday | Quantity of treat legacy waste.  |treated waste as well|  Ofsolid waste with | Total per day| established
generation of | solid waste as rejects arising out|  reference tolocation | generation of|  for the
Solid Waste | treated per The gapin f C&D waste
District Sl No. ULB . O PEY | treatment of of remedintion ofi———— GPS treatment of | onyarks
in each city / | day, in each legacy waste umpsite within the | C&D waste
town within | city/town of | 0l Waste. location | Coordinates |  District | ;
2 ncluding the
the District | the District. of Dumpsite | (Tpp) existing
capacity and
Bio-mining and Bio-|1. Goodearth : low|
remediation of thefland filling and
existing legacy waste at|partially as wc_;
RWMC Baidyabati has|conditioner in garden.
been taken for 6 Cluster|2. Inert : low land
ULBs Baidyabati,|filling and base course Segregated
Konnagar, Serampore,|filling in road fractions are
Champdany, Rishra &]|construction. being sold
Uttarpara. 3. RDF : G and reused
Out of 220794 MT legacy|manufacturing units and it is
waste, 45000 MT has|4. C & D waste : used planned that
already been processed,|as filler material in| RWMC, 22.79024°N, remaining to
HaGaey . Sarahpare s " 17 lowpected  date offroad construction Baidyabati | 88312383t | ' °° 0 be processed
completion Is March, in Cluster
2025. mode.
There s further Identification
accumulation of legacy of land for the
waste, the quantity of plant is under
|which to be ascertained process.
through drone survey
and tender to be invited|
thereafter.

ATTESTED

AT~
MO kBARUL 76 am

Notary Public

Gowt. of Wes! Bengal
Regd. No.- 97/2002
srhamnnre. Murshidabad

- 134 -
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- 134 -
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Ganga Town Report for NGT
[l Municipal Solid Waste Construction and Demolition waste
Legacy Waste und the/The  manner o The detail of
fime bound plan fto|utilizaion of the| Currentstatus of dumping plant
Perday | Quantity of treat legacy waste. treated waste as well of solid waste with Total per day| established
generation of| solid waste 5 as rejects arising out reference to location generation of|  for the
Solid Waste | treated per Thegap f remediati fl C&D waste
District SL No. uLe |, : treatment of . e e GPS ; treatment of | gemaris
in each city /| day, in each legacy waste paise within the { C&D waste
town withti | citinewn o | 0 WAk, location | Coordinates |  District  |including the
the District | the Disirict. of Dumpsite | (TPD) existing
capacity and
ranacity
Bio-mining and Bio-|1. Goodearth : low
remediation of thelland  filling and
existing legacy waste at|partially as soil
RWMC Baidyabati has|conditioner in garden.
been taken for 6 Cluster|2. Inert : low land
ULBs Baidyabati, |filling and base course| Segregated
Konnagar, Serampore,[filling in road fractions are
Champdany, Rishra &|construction. being sold
Uttarpara. 3. RDF Cement and reused
Qut cf 220734 MT legacy| manufacturing units anditis
waste, 45000 MT has|d. C & D waste : used planned that
already been processed,|as filler material in] RWMC, 22.79024°N, remaining to
S s Enamypdary nas A A expected date of|road construction Baidyabati | BB.312383"E $ ’ be processed
completion is  March, in Cluster
2025. mode.
There is further Identification
accumulation of legacy of land for the
waste, the quantity of| plant is under
which to be ascertained process.
through drone survey
and tender to be invited
thereafter.

ATTESTED

VA

MD. kv?ﬁ@m@.)!

~135-

Notary Public
Gowut. o‘md«m!mn |
- 97/2002

“erhampore. Murshigabag

Regd. No

- [ 55¢
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the{The  manner  of The detail of
time bound plan folutilization of the| Currentstatus of dumping plant
Perday | Quantity of treat legacy waste.  [treated waste as well|  Ofsolid wastewith Total perday| established
generation of | solid waste as rejects arising out reference to location | generation of|  for the
| Solid Waste | treated Toepry i . C&D waste
District SL. No. ULB |, : PEr | treatment of oF teiios off GrS : treatment of | - gempris
in each city / | day, in each el ass legacy waste P within the | C&D waste
town within | city/town of location | Coordinates | District including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
|Bio-mining and Bio-|1. Goodearth : low
remediation of the|land filling  and
existing legacy waste at|partially as soil
RWMC Baidyabati has{conditioner in garden.
been taken for 6 Cluster{2. Inert : low land
ULBs Baidyabati,|filling and base course Segregated
Konnagar, Serampore,|filling in road fractions are
Champdany, Rishra &|construction. being sold
Uttarpara. 3. RDF Cement and reused
Cut of 220794 MT legacy{manulacturing units anditis
waste, 45000 MT hasl4. C & D waste : used planned that
Uttarpara already been processed,|as filler material in RWMC, 22.75024°N, remaining to
H Ly . Kotrung FRES s - expected date  of|road construction Baidyabati | 88.312383°E e e be processed
completion is March, in Cluster
2025. mode.
There is further| Identification
accumulation of legacy of land for the
waste, the quantity of plant is under
which to be ascertained process.
through drone survey
and tender to be invited
thereafter,
Presently accumulation|l. Goodearth : low
of legacy waste Is|lland  filling  and Segragiind
fractions are
approximately 2,80,000|partially  as soil]
MT, tender invited for an|conditioner in garden. being sold
R and reused
upfront projection of for|2. Inert : low land Bty
3,00,000 lakh MT. Workifilling and base course plennedthet
Order expected to bejfilling in road . z
HOOGHLY 7 Bhadreswar | 2253 2253 0 issued within July, 2024. |construction. i ot ki ionmmdbi IR 0 Famaine
3 ROF Camiind NS Road, | 88.349718°E am processed
; ) in Cluster
manufacturing units e
4. C & D waste : used S5
as filler material in lenishication
road construction of hna o the
plant is under
) process.
= e
:wa_»ﬁﬁq mc,z 136~

Oos.
. Regd. No.- 97/2002
arhamnore, Murshidabad
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the/The  manner  of| . The detail of
time bound plan to|utilization of the Current status of dumping plant
Perday | Quantity of [treat legacy waste.  |treated waste as weli] ~ Ofsolid waste with | Total per day| established
generation of | solid waste | . o as rejects arising out reference to location | generation of|  for the
o Solid Waste | treated per of remediation of - C&D waste | treatment of viis
District SL No. ULB in each city / | day, in cacl nh“nn“ﬂ“qnﬂﬂ of S e UE% GPS withinthe | C&D waste Rema
town within | city/town of lacation 08_.&3..2 District | including the
the District | the District. of Dumpsite [ (TPD) existing
capacity and
Previously tender was|NA
Segregated
“__om-“_m_n_,_._wc_‘ MU q”H fractions are
omini
being so
bioremediation of legacy e_._n___._h_._w“
waste but cancelled as
= and it is
there was no response. - plannad that
Now tender will be Ward no. 8 & 22" 57'45.1" remaining to
HOOGHLY 8 Bansberia 40 0 40 floated by SUDA within| um. N 88° 6 0 be Bnnawm i
September, 2024. 23'45.3" € ’
in Cluster
mode.
Identification
of land for the
plant is under
process.
In first phase 2,15,916/1. Goodearth : low
ed
MTof legacy waste has|land filling and NMMMM&:M“E
been bio|partially as soil being sold
{remediated.There is|conditioner in garden. i __“ o
further accumulation of|2. Inert : low land KikapakiiVier and itis
10625229 MT oflfilling and base course| -
-, ) mi Compost planned that
Chandanna legacy WiaR and|filing b ons Plant. 22°52'13" N remaining to
HOOGHLY 9 g3 71.44 0 7144  |subsequently tender|construction. : ety 9.25 0 ne
rMC KolupukurBha| 88°21'32"E be processed
already  floated on|3. RDF Cement e n Cluster
26.06.24. Expected date|manufacturing units | 50
8 Ward-8 mode.
of completion|4. C & D waste : used| N
! Identification
September, 2025. as filler material in
road construction it - ey
plant is under
process.
In first phase 1,26,266(1. Goodearth . low
MTof legacy waste has|land filling and yrogmed
J 4 fractions are
been bio|partially as s0il being sold
remediated.There is|conditioner in garden. n__._n -
further accumulation of|2. Inert : low land s _.M_m_”m_u
10215850 MT  offfillng and base course| .
legacy  waste and|filling in road pranmad thet
Hooghly- ia—1GP, |22* 53' 35" ini
HOOGHLY 10 oY 75 39.78 3522  |subsequently  tender|construction. e npitinig kb 7 0 i
Chinsurah Sukantanagar | 88°22'44" E be processed
already fioated on|3. RDF Cement if Cluster
.- dum.Wﬂ 26.06.24. Expected date|manufacturing units Ecr._”_mn
of completion|4. C & D waste : used e
11 September, 2025 as filler material in Kianicamion
ﬂ =~h i ' . road construction of S for the
‘.p. _m_l)?a plant is under
P i process.
Regd. No.- 97/2 \._‘u.ﬂ -

Sarhamnore . Murshidabad
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste % f&
Legacy Waste and the|The manner o L The detail of
time bound plan tolutilization of the] Current status a-.a_-..._t..__u plant
Perday | Quantity of treat legacy waste. treated waste as well of solid waste with Total per day| established
generation of | solid waste The gap in as rejects arising out|  reference o location  Jgeneration of|  for the - _ u W -
District Sl No. urn. [N G |t ol of remelintion off— pers C&D waste | treatment of | g ris
in each city / | day, in each SOl waste. legacy waste umpsite ) within the | C&D waste
town within | city/town of location | Coordinates | pistrict including the
the District | the District. of Dumpsite [ (TpD) existing
capacity and
Out of 9,61,567 MT|1l. Goodearth : low
legacy waste, |land filling and
3,13,906.38 MT|partially as soil
processed, expected|conditioner in garden.
date of completion is{2. Inert : low land Segregated
October, 2026. filling and base course| fractions are
There is further|filling in road being sold
accumulation of legacy|construction. and reused
waste 4,00,000 MT{3, RDF : C anditis
assessed by KMDA manufacturing units planned that
" Tender to be floated by|d. C & D waste : used 22.610409°N; remaining to
HOWRAH 11 Howrah MC 911 10.57 900.43 Decesier 3835 (dise ‘tolas filler: inatertal 1n Belgachia |, Il 88.326145°E 45,59 0 Havtomasi
space constraint) road construction in Cluster
Expected timeline within mode.
which  Biomining and Identification
bioremediation of of land for the
residual  quantity s plant is under
expected to be done process.
within 2.5 (two and a
half) years after the
completion of existing
tendered quantity.
In first phase 28,394|1. Goodearth : low
MTof legacy waste has|land filling and Shgregund
2 . fractions are
been bio|partially as sail g
remediated. There is|conditioner in garden. ord Fekdall
further accumulation of|2. Inert : low land and ik
22,000 MT of legacy|filling and base course
: i ) . planned that
waste al present. With|filling in road
HOWRAH 12 Uluberia 120 0 120 an upfront projection of{construction. Wi to. 31, wu,aqmwubo? 10.85 0 fumaming v
additional 42,000 MT|3. ROF : Cement| Dosioe NH6 | 88.0784520E e onsven
tender to be invited (2nd|manufacturing units "Gy
call) within August 2024/4. C & D waste : used e n_n..
to process the legacylas filler material in dentification
% B waste. road construction oF fntfox the
plant is under
Ikt process.
w ¥
MD. KHAIROL T4LAM
Notary Public - | 3¢~

Gowvt. of West Bengal
_ Regd. No.- 97/2002
“serhampore. Murshidabad
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Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

Legacy Waste and the|The  manner The detail of
time bound plan to|utilization of the| Current status of dumping plant
Perday | Quantity of treat legacy waste. treated waste as well of solid waste with Total per d2y| established
nu.:.u.-n—.z- of| solid waste The gap in as rejects arising out reference to location | generation of|  for the
District SL No. uip |eMdWasa| trestsdper | o ol of remediation T Grs | CXD waste | treatment of | Remarks
in each city / | day, in each aliasie legacy waste ps : i:w....:—n C&D waste
town within | city/town of location | Coordinates |  pDistrict including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
canacity
Out of 41,50,000{1. Goodearth : low
MTlegacy waste, |land filling and
13,78,322 MTprocessed,|partially as soil
expected date of|conditioner in garden.
completion is March,|2. Inert : low land
2026. There is further|filling and base course
accumulation of 36 lakhifilling in road| DHAPA Under 22°32'32.6"N
KOLKATA 13 Kolkata MC 4236 550 3686 MT of legacy waste at|construction. W-58 OF BR- 88°25"17.6E 245.65 500
KMC. Tender to be|3. RDF Cement| VII/KMC
invited within 31st July,|manufacturing units
2024, 4. C & D waste : used
as filier material in
road construction
In first phase 1,23,98111. Goodearth : low
MTof legacy waste has|land filling and
been bio|partially as soil ;
remediated.There is|conditioner in garden. %M”.Mﬂmumwm
further accumulation of|2. Inert . low land being sold
1,50,000 MT of legacy|filling and base course s ceused
waste at present. With|filling in read and it
an upfront projection of|construction. olanned that
MURSHIDABA additional 40,000 MT|3. ROF , ﬁm.am_._n xo_._.._uiu:-xﬂ 24°7'30° N cemalivig 1o
b 14 Berhampore 100 0 100 tender under evaluation|manufacturing units adamkhandi 88°15'35" 7.9 0 bie processed
(2nd call) to process the|d. C & D waste : used| (ward no 2) I Chistar
legacy waste. Workjas filler material in Ak
order expected to befroad constructicn idantHeatiGh
Issued within August,
2024. of _mzn._ for the
i Expected dite of plant is under
’.ﬂ—.“ﬂ —E completicn August, | Prossss;
e — 2025.
K %
MD. Zo-bﬁ_h:u..n -139-
Gout. of _
Regd. No.- 9712
Jarhamoore. z_c_,ﬂ._ﬁﬁ_unn
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. Regd. No.- 97/2
arhamoore. Murshidabad

i Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and The manner o The detail of
time bound plan tolutilization of the| Currentstatus of dumping plant
Per day Quantity of treat legacy waste. treated waste as well of solid waste with Total per day{ astablished
generation of | solid waste | — as rejects arising out] ~ reference tolocation |generation of|  for the
f C&D wast
District SL No. vip | SoHdWaste | treatedper |, 0t of of remediation off—————n oPS Waste | treatment of | o ks
in each city / | day, in each ol Wasta. legacy waste e within the | ©&D waste
town within | city/town of location | Coordinates |  District {jnel nding the
the District | the District. of Dumpsite [ (TpD) existing
capacity and
canacity
2068 MT ﬁwwlnh waste _H umooa”_n_:__. 4 _9“ Segregated
present, processing notjlan : ing u...__ featkining dre
Mﬁ uﬂﬂ;mn_. _mntanﬁn__ bu_du_,. _3 ’ 50 being sold
ate of completion is|conditioner in garden. il
December, 2024, 2. Inert : low land i
i o bess anditis
z__‘_q_w oo - no_.”M planned that
ing in T e .. <
¥ 24739'29, maining to
MEBIN 5 Dhuliyan 38.23 0 3823 construction. Diuymaliam] 3629 22,89 4.36 0 SRR
v 3. ROF : Cement| NotanPur) o oo
i : ; 87°55'50.74"E in Cluster
rmanufacturing units
4. C & D waste : used oo,
’ nile s Lt Identification
s g __._._w.,._m:m i of land for the
road construction -
plant is under
process.
In first phase 3211.21]1. moon_wm,__.; : low Sugregated
MTuf legacy waste has|land filling and fiactinnare
been bio|partially as soil being sold
remediated.There is|conditioner in garden. St byl
.\ further accumulation of|2. Inert : low land anditls
17,000 MT of legacy|filling and base course planned that
MURSHIDABA waste at present. With|filling in road| Jangipur(Near 24%28'43.79" remaining to
o 16 Jangipur 48 0 48 an upfront projection of{construction. MianpurAjarp NE8* 4.25 ] p—
additional 18,000 MT|3. RDF Cement| ara Road0 310.75"E i Clatar
tender to be floated|manufacturing units : i
(2nd call) to process the|d. C & D waste : used i
. 2 Identification
legacy waste. Expected|as filler material in of land for the
date of completion June,|{road construction
plant is under
2025.
process,
In first phase 19,426{1. Goodearth : low
ted
MTof legacy waste has{land filling and «mh”ﬂ@:ﬂ sl
been bio{partially as soll el soléd
remediated. There is|conditioner in garden. ind ..M: il
further accumulation of{2. Inert : low land and itis
30,000 MT cf legacy|filling and base course abiad that
MURSHIDABA Jiaganj- weste at prescot. ‘Withifillig:  in  roed) Ghommed | L. L., L oo ) remaining to
B 17 A 16.33 0 18.33 an upfront projection of|construction. (Azimgan) 88°15'56.8" £ 175 bé bricaned
L _ additional 8,000 MT|3. ROF : Cemem| Side) . e
tender to be floated|manufacturing units R
(2nd call) to process thejd. C & D waste : used {dentification
[legacy waste. Expected|as filler material ir s i $7 the
date of completion June,|road construction ;
plant is under
2025,
_.Iz process,
1 0 |

2

40~

R-4
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the|The  manner  of] The detail of
_ time bound plan to|utilization of the| Currentstatus of dumping plant
Perday | Quantity of treai legacy waste, treated waste as well of solid waste with Total per day| established
generation of | solid waste The gap in as rejects arising out| ~ referenceto location  generation of|  for the
District Sl. No. ULB m_u e i_mn.n treaiod per treatment of of remediation off D . GPS C&D waste | treatment of Remarks
in each city / | day,ineach [ -0 legacy waste e within the | C&D waste
town within | city/town of location Oo_uwn:ﬂbmuu District | including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
In first phase 94,059(1. Goodearth : low
MTof legacy waste haslland  filling  and SApenE
fractions are
been bio|partially as soll Vet caid
remediated.There Is|conditioner in garden. a R.:n
further accumulation of{2. Inert : low land anditis
5,000 MT of legacy|filling and base course
KiliSHiOAER waste at present. With{filling in road| Kathgola 24°12'20.9° N ”H“Mﬂ:ﬁ”
D 18 Murshidabad 30.524 25 28.024  |an upfront projection of{construction. Bagan (ward 88"16'7 ,n.. £ 25 0 b unmmw il
additional 8,000 MT{3. ROF Cement no 15) ' _=um_:uﬁn
tender to be floated|manufacturing units o
{2nd call) to process the|d4. C & D waste : used Em._..z_?"wmoa
legacy waste. Expectedlas filler material in
2 : of land for the
date of completion June,|road construction
2025 plant is under
) process.
14,238 MT legacy waste|NA
present, expected date Segrvasiad
R fractions are
of completion Is being sold
D ber, 2024.
ecember, ahidl o i
anditis
Ward 19- near planned that
NADIA 19 Chakdah - 0 51 I-core brick | 23.062613 N, 486 0 remaining to
manufacturin | 88.517296 E be processed
£ unit in Cluster
maode.
Identification
of land for the
plant is under
process.
In the first phase 12,465(1. Goodearth : low SRt
MT legacy waste has|land filling and __.L-Mznﬂm s
been bic remediated.|partially as soil bei i d
There is a further|conditioner in garden. E.ma:ﬁnm”_w il
accumulation of 13,50042. Inert : low land AR
MT of legacy waste at|filling and base course .n::mn.”_..mn
present. Tender to  belfilling in road Ward 16- near| 22.955519 N wm:..m, g
NADIA 20 Gayeshpur | 23477 0 23477  |floated by SUDA within|construction. g n_can e ese| 3% 0 - .H_H“m“
August, 2024. Expected|3. RDF Cement ) :__uc o
date of completion is|manufacturing units __._..a,.._nmm
) June, 2025. 4, C & D waste : used e
Identification
as filler material in
of land for the
road construction
F L plant is under
! :u x ] process

Qoioq

No.- 97/2005.

mo_#!...uo.d ‘Murshidahad

-1y -
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Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

Legacy Waste and the|The manner o - The detail of
time bound plan tolutilization of the| Curreatstatus of dumping plant
Perday | Quantity of treat legacy waste. treated waste as well of solid waste with Total per day| established
u“_ﬂnaa- of| solid waste | b 0. as rejects arising out| ~ reference to location wmﬁﬂ..ﬂﬂo_. for the
o id Waste | treated iati waste
District Sl No. ULB | ety /| day, o ook, | treatment of a_.“_. ...“_ﬂlﬂwns L Dumpsite Grs ek & :El“a“..bﬂq Remarks
town within | city/town of e 4 location | Coordinates |  District | jnelu ding the
the District | the District. of Dumpsite [ (TpD) existing
capacity and
In the first phase 60,543|1. Goodearth : low
|MTof mmn!y__ imuﬁ has|land  filling u_...u Segregated
been bio remediated.  |partially as  soil Factiong s
There Is further|conditioner in garden. beiig sokd
accumulation of legacy|2. Inert : low land and reizad
waste  B5,000  MT|filling and base course anditls
_..M__“____u%.. assessed by w_q__._ﬂ nao__._ road planned that
construction. ;
NADIA 2 Kalyani 60 25 575  [Tender to be floated|3. ROF : Cement| "orc o near|22960863N, | 0 R
: ; Kacharipara | 88.439684 E be processed
within December 2024. |manufacturing units in Cluster
Expected timeline within|4. C & D waste : used il
which m_o_un__.::n and|as filler ..___sﬂ.mq_w_ in |dentification
Eo._.o:..on_wﬂ_o: of|road construction o bl Yo thi
residual quantity to be plant is under
done within December, process.
2025
51,802 MT legacy|l. ooanmm.:& ¢ low Segregated
imuﬁ:mcm been bio|land filling and fractiong are
remeidated and land|partially .wm soil being sold
reclaimed. conditioner in garden. P
2 : Inert : low land anditis
m__usw and Jummm course planned that
. fling ~ in  road o i |23.4052200N, remaining to
NADIA 22 Krishnanagar 150 130 20 construction. Goda Danga | 88.5116291€ 85 0 be processed
3. RDF Cement in Cluster
manufacturing units .
5 S8 Divle - useh Identification
as filler a..mﬁ,n:& in of land for the
)% road construction plant is under
process.

Gowt. of

Regd. No.- 9

MD. Mab&@m e

Public

Bengal

7/2002

arhampaore, Murshidabag
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Ganga Town Report for NGT

37863

Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the/The manner  of] The detail of
time bound plan tolutilization of the| Currentstatus of dumping plant
Perday | Quantity of treat legacy waste. treated waste as well|  Of solid waste with | Total per day| established
generation of| solid waste Thgio™ as rejects arising out|  referenceto location | generation of|  for the
Distriet SL. Ne. gip | PONWass | tuatedper | o eent of of remediation of— GPs C&D waste | rreatment of | Remarks
in each city / | day, in each salld waste. legacy waste _.B_ma € § within the | C&D waste
town within | city/town of location | Coordinates |  pistrict including the
the District | the District. of Dumpsite (TPD) existing
capacity and
Out of 1.5 lakh MT|1. Goodearth : low
legacy waste,0.32 lakh|land filling and
MT processed, in 1st|partially as soll
phase. Further 9 lakh MT|conditioner in garden. ”Mnﬂ.wﬂn”wn
tendred and evaluation|2. Inert : low land being sold
is in progress. 36 monthsfilling and base course (Punjab s revsed
time required from thelfilling in road : e
NaHTH 24 26 Kamarhati 160 160 date of award of|construction. Vs, & ..S.ﬂ-? 17.39 0 m....a e
PGS Agarpara East| BB8"22'52"E remaining are
contract. 3. RDF Cement : P
E Station Road being
manufacturing units disposed at
4. C B D waste : used
i KMC plant for
as filler material in procassing.
road construction
In first phase 72,846|1. Goodearth : low
MTof legacy waste has|land filling and
been bio remediated.|partially as soil
There is a further{conditioner in garden. ﬂwwmmcﬂ“.”wm
accumulation of legacy|2. Inert : low land eing soid
waste 70,715.120 W T|filling and base course oiid reused
NORTH 24- approx. till _..._m.nﬂ to befilling . in road| Ward 17- On 22.748542 N ad tha
PGS 27 Barrackpore 50 50 tendered within August|construction. old Kolkata 88.382122 € 8.75 0 -
2024 Expected timeline|3. RDF Cement Road being
within which Biomining|manufacturing units disosed st
and bioremediation of{4. C & D waste : used KMC plant for
residual quantity is to belas filler material in "
A done within 12 months{road construction processing.
>.—|.—'me from the date of award
Py of contract.

mD. B fal

o=

RULIE ang

Notary Pubi
Gowu. of e |
Regd. No.- 97/20

*a re. Murshidabad

43-
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Ganga Town Report for NGT

Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the|The manner  of| The detail of
time bound plan tojutilization of the| Current status of dumping plant
Perday | Quantity of treat legacy waste.  [treated waste as well|  Ofsolid waste with  |Total per day| established
generation of | solid waste The gap in as rejects arising out reference to location | generation of|  for the
District SL. No. yLp | Solid Waste | treatedper |, 0 ntor of remediation - of— Gog | CADwaste | treatment of | gemarks
in each city /| day, in each legacy waste urnpsite within the | C&D waste
town within | city/town o | %01 Waste- location | Coordinates | District :
: including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
In first phase 58,260|1. Goodearth : low
MTof legacy waste has{land filling and
been bio remediated.|partially as soil
There is further|conditioner in garden. Segregated
accumulation of legacy|2. Inert : low land fractians are
lwaste 30,000  MT}filling and base course being soid
approx. filling in road and reused
Madral, Ward
NORTH 24- Tender to be floated|construction. ;. 88.41807E and the
PGS 8 Rt 5 1598 18902 [ inDecember2024 |3. ROF : Cement| "% 22.87426N 1958 9 remaining are
Expected timeline withinjmanufacturing units Disiyie being
which Biomining and|4. C & D waste : used| disposed at
bioremediation ofjas filler material in KMC plant for
residual quantity to bejroad construction processing.
done within & months
from the date of award
of contract.
In first phase out of|l. Goodearth : low
52,449 MT, 25,000 MTof|land filling and
legacy waste has been|partially as solll
bio remediated, |conditioner in garden.
|expected date of|l2. Inert : low land
completion is|filling and base course Segregated
September, 2024. Therelfiiling in road fractions are
is further accumulation|construction. Fanching being sold
of legacy waste 45000(3. RDF Cement| ground road , and reused
NORTH 24- } MT approx. Tender to|manufacturing units W.no11 | 22.817161N, and the
PGS - Garle Bl » W I *_ann_g_ within August|4. C & D waste : used| Garulia, | 88.372613E e 9 remaining are
2024. Expected timeline|as filler material in| North 24 being
within which Biomining|road construction Parganas disposed at
and bioremediation of KMC plant for
residual quantity is to processing.
pe done within 9 months
. from the date of award
, of contract.
A
M. KIARUT &7 e
Gowt. of Weer i
R & Be I
.ﬁ..raonn. No.- 97/2002
mnnre f

a:ﬂ:&ﬂi
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Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

Legacy Waste and the[The  manner  of] The detail of
time bound plan to|utilization of the Current status of dumping plant
Perday | Quantity of treat legacy waste.  |treated waste as well]  of solid waste with | Total per day| established
generation of| solidwaste | . . as rejects arising 2."_ reference to location | generation of|  for the
District SL No. uLp | Solid Waste | treated per | ) opyong o of remediation off— C&D waste | treatment of | pemarks
in each city / | day, in each Sath 4_&-..4 waste umpsite n—wm within the | C&D waste
town within | city/town of location | Coordinates | District | ineluding the
the District | the District. of Dumpsite | (TpD) existing
capacity and
In first phase out of|l. Goodearth : low|
6,799 MT, 3,405 MToffland filling and
legacy waste has been|partially as soil
bio remediated. There is|conditioner in garden. Segregated
further accumulation of{2. Inert : low land fractions are
legacy waste 28,000 MTIfilling and base course being sold
approx. Tender to beffilling in road|] WardB- and reused
NORTH 24- floated within March|construction. Niranjan |23.2501021N, and the
PGS e HERihT 52 =3 0.7 15025, Expected timeline|3. RDF : Cement| trenching |88.4116394E| 2 remaining are
wiihin which Biomining|manutacturing units ground being
and bioremediation of|4. C & D waste : used disposed at
residual quantity to bejas filler material in KMC plant for
done within 6 months|road construction processing.
from the date of award
of contract.
In first phase 24,282 MT|1. Goodearih : low
of legacy waste has been|land  filling  and
bio remediated. There is|partially as soil Svasiial
further accumulation ofjconditioner in garden. ?M_M_om“ =
legacy waste, the revised|2. Inert : low land baing sold
work order for droneffilling and base course| aid repsed
NORTH 24- survey Is issued to asessfilling in road Ward 12-13, |23.4150386N v
PGS 31 Kachrapara 53.84 20.33 33.51 the legacy waste and|construction. m&.._u:uﬁ__.\. mm 35627 mmm. 7.09 B
subsequently tender tol3. RDF Cement ’ :
be floated for bio|manufacturing units buing
remediation. . Expected|4. C & D waste : used dposadat
date of completion June,|as filler material in KMC plant for
— —rﬂm —_“ 2025. road construction PROIEAE.
2 (o 0

_sp KH m%.m_&.&s

moun Zo -97/2

~erhampore. Murshidabad

- |45~
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Ganga Town Report for NGT

Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the{The  manner  of| The detail of
time bound plan folutilization of the] Current status of dumping plant
Perday | Quantity of treat legacy waste. treated waste as well of solid waste with Total per day| established
generation of | solid waste The gapin as rejects arising out reference to location generation of|  for the
District Sl No. yLs | PoldWastn | weatdpor §, . o0onof of remediation of——— Grs | CAD waste | treatmentof | gepyaris
in each city / | day, in each 80 waste. |iegacy waste apsite : within the | C&D waste
town within | city/town of | > " location | Coordinates |  District | including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
In first phase 46,118|1. Goodearth : low
MTof legacy waste has|land filling and
been bio remediated.[partially as  soil
There is further|conditioner in garden. Segregated
accumulation of legacy|2. Inert : low land fractions are
waste 50,000  MT|filling and base course being sold
1km from
approx.Tender to belfilling in road Kalyani , and .M_uc_”a
NORTH 24- floated within August|construction. 2°44'31"N, and t
PGS & Ksarciah A 46437 |5024. Expected timeline|3. RDF : Cement xmﬂﬂw_ﬂ“m: 88°24'25"E 6 . remaining are
within which Biomining|manufacturing units - A—— being
and bioremediation of|d. C & D waste : used| disposed at
residual quantity to belas filler material in KMC plant for
done within 9 months|road construction processing.
from the date of award
of contract.
In first phase 3,00,00/1. Goodearth : low
MTof legacy waste has|land filling and
been bio| partially as soil Segragited
remediated.There Is|conditioner in garden, fractions ari
further accumulation of{2. Inert : low land being sold
71,000 MT of legacy|filling and base course
o watte &t prasant Withifiling in  road| | Cremon e .“_M_”R_
oh: % 33 Naihati 107 876 98.24  |an upfront projection of{construction. youd. Chihwr | 32.59/080K, 12 0 snathe
G5 R W.No. 14, | 88.410584E remalning are
additional 36,000 MT|3. RDF Cement
x Naihati being
tender matured in 1st|manufacturing units it st
call to process the legacy|4. C & D waste : used KMC plant for
waste, Expected date of|las filler material in :
completion March, 2025. road construction processing.
NA Ina segregeted
fractions are
being sold
and reused
NORTH 24- North and the
PGS 34 Buseackoare 73 73 NA NA 7.3 0 P/
ATTESTED o
disposed at
Ve KMC plant for
g E 1 processing.
s =
Notary Public
Gout. of West Bengal -

Regd. No.- 97/2
Berhampors, Murshidabad
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the|The  manner i The detail of
time bound plan tolutilization of the| Curreatstatus of dumping plant
Perday | Quantity of treat legacy waste. treated waste as w of solid waste with Total per day| established
generation of | solid waste as rejects arising out reference to location generation of|  for the
Hilid Woste | trentodper | T WS s o C&D waste '
District SL No. uLB treatment of of remedistion off— o GPS treatment of | gemarks
in cach city / | day, ineach | _ . o legacy waste . 3 within the | C&D waste
town within | city/town of location | Coordinates |  District including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
In first phase 51,767|1. Goodearth : low
MTof legacy waste hasjland filling and|
been bio Bama.m_na‘.._ﬂm:._u_z as soll
There is further|conditioner in garden. Segregated
accumulation of legacy|2. Inert : low land fractions are
waste 1,20,000 MT{filling and base course 1 KM from being sald
approx. Tender floated|filling in road - and reused
NORTH 24- on June, 2024, construction. 22°41'31"N and the
i ; Ba 3 ¥ 0
PGS - raning 17 76 |ooected timeline within]3. RDF : Cement| 22rs3tR03d,) goorguguy | 1586 remaining are
A HER : kanchkol
which Biomining and|manufacturing units . being
bioremediation ofl4. C & D waste : used e disposed at
residual quantity is tolas filler material in KMC plant for
be done within 15|road construction processing.
months approx from the
date of award off
contract.
In first phase 1,20,886|1. Goodearth : low
MTof legacy waste has|land filling and
been bio remediated.|partially as soil
i i ;
There ._u further|conditioner in garden S—
accumulation of legacy|2. Inert : low land RS
waste 70,000  MT|filling and base course beéing soid
approx. filling in road R n__”:m ed
" _ - "
NORTH 24- ._‘m_._n_mu to be floated|construction Oppeside Side 22°48'10°N, sl the
36 Titagarh 477 5.73 41.97 within August 2024 3. RDF Cement| of ULB on BT B 6.41 0
PGS y 88"22'34"E remaining are
|Expected timeline within|manufacturing units Road bei
which Biomining and|4. C & D waste : used . "
i B ; i disposed at
bioremediation of|as filler material in
; . H KMC plant for
residual  quantity | is{road construction s,
expected to be done G a
within 12 months from
f the date of award of
contract.

A
2%
MD. KHAIRUL ISLAM
Not

Got. of West Bengal

147~
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Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

Legacy Waste and the{The  manner The detail of
time bound plan tolutilization of the| Currentstatusof dumping plant
Perday | Quantity of treat legacy waste. treated waste as well|  0f solid waste with Total per day| established
generation of | solid waste ’ as rejects arising out| ~ referencetolocation | gencration of|  for the
1 Solid Waste | treatod per | TRe8AP i inti C&D waste
District S No. ULB 'CEPET | treatment of of romediation Du GPs treatment of | - gemarks
in each city / | day, in each 2 legacy waste mpsite within the | C&D waste
town within | city/town of | 2000 Waste. location | Coordinates [ District | inel
T including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
In first phase 3,885 MTof|1. Goodearth : low Segregatad
legacy waste has beenjland filing  and s
: ractions are
bio remediated. There is|partially ~ as  soil being sold
further accumulation of{conditioner in garden. el toissed
legacy waste 45,478 MT|2. Inert : low land|5Stadium Para, and it is
assessed by KMDA filling and base course| W-12, Beside planned thit
Purba Tender to be floated{filling in road| Howrah - 22.7191° N remalning 10
BARDDHAMA 3z Katwa 47.09 47,09 within September, 2024 |construction. Katwa rail 88.3800° m. 395 0 be processed
N |Expected timeline within|3. RDF Cement| Line, Near : inCluster
which Biomining and|manufacturing units Label ade
|bioremediation of{4. C & D waste : used] Crossing idents m_nm.zo_..
residual quantity is tolas filler material in Shand foc tha
be done within October,{road construction
2025. plant is under
process.
NA NA P——
fractions are
being sold
and reused
and itis
planned that
ZM__”__”__WHEH 38 Haldia 168 80 88 NA NA 11 0 HHHHM
in Cluster
mode.
Identification
of land for the|
plant is under
process.
In first phase 20,721}1. Goodearth : low|
MTof legacy waste, has{land filling and WMM. .qu“ ..””_n
been bio remediated.|partially as  soil
There is further|conditioner in garden. belg s0d
accumulation of 10000{2. Inert : low land w chmn_
MT of legacy waste(filling and base course w_.__“.._aM_”g
SOUTH 24- Inclusking N, W 22.47335N Mﬂ_nia .
PGS 39 Budge Budge 30 28.54 1.46 projection  for  which|construction. Subhas Udyan 88.18879 m. 4.19 0 S el
tender to be invited to|3. RDF = G . &
1 process  the  legacy|manufacturing units = Cameer
)-—l—rmm.—mb waste. Expected date of|4. C & D waste : used 32_@
3@....&1\ completion September,jas filler material in hﬂﬂ__.“_a:”“”ﬁ.ﬂ
_ go &F@L _.MEN‘ 2025. road construction ot undes
_ process.

otary Public
Govt &c@qﬁm%u_
Regd. No.- 97/2002
Berhampore. Murshidabad

l-—»ml
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Ganga Town Report for NGT
Municipal Solid Waste Construction and Demolition waste
Legacy Waste and the|The  manner 0 : The detail of
time bound plan fto|utilization of the Current status of dumping plant
Perday | Quantity of treat legacy waste.  |treated wastc as well]  Ofsolid waste with  Total per day| established
generation of | solid waste as rejects arising out reference to location generation of|  for the
Solid Waste | treated L i ; C&D waste
Distriet SL. No. ULB : PET | treatment of of remediation Baoihs GPS A treatment of | gemarks
in each city / | day, ineach | Lo legacy waste P within the | C&D waste
town within | city/town of location | Coordinates | - District | including the
the District | the District. of Dumpsite | (TPD) existing
capacity and
In first phase 9350 MTof|1. Goodearth @ low Segregated
legacy waste has been|land  filling and
fractions are
bio remediated. There is|partiaily as soil being sold
further accumulation of|conditioner in garden. and reisad
15000 MT of legacv|2. Inert : low land and it s
oo e v
SOUTH 24- 11 *10'17".N,
_,pmﬂ a0 w__wﬂwuw_ 19.53 1269 684  |addiional 7000 MT|construction. ?gn_,.“ B umw.ﬂm_h.ﬁﬂ 225 0 Haaa““
tender to be invited to|3. RDF Cement Y ; o
4 Area) in Cluster
process the legacy|manufacturing units mada
waste. . Expected date of|4. C & D waste : used _n_nna_nmro:
completion March, 2025.|as filler material in
road construction stiaadforhe
plant is under
process.
In the first phase|l. Goodearth : low
2,30,517 MTof legacy|land filling and
waste, has been bio-|partially as 50il
remediated. As  per|conditioner in garden.
notification vide 1471-|2. Inert : low land ,Mwﬂﬂﬂm_m
UDMA- filling and base course| being sold
11012(99)/53/2021  [filing  in  road o w..,a -
dated 06.06.2024construction. m_,_h_ e
Maheshtala has been|3. RDF Cement planned that
assigned to KMDA for|manufacturing units i
SOUTH 24- 22. N,
a Maheshtala 210 27.32 12288 Veoowind of ascte C & O wiste used] W35 | 2528 25 0 -
PGS i B88.20567E be processed
waste after assessing|as filler material in
A in Cluster
further  quantity  ofjroad construction
mode.
legacy accumulated at . i
sité with” an: :uphront Identification
s on ._._._,acuz of land for the
suitable survey. Tender| Eaa”o.“u:annn_.
A to be floated by KMDA e ’
\\w\ P. and expected date of
lcompletion September,
2025.
Notary Public
Gowt. of Bengal —1490 -

Regd. No.- 97 2
Serhampore. Murshidabad
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Ganga Town Report for NGT

Municipal Solid Waste

Construction and Demolition waste

District

Sl No.

Per day
generation of
Solid Waste
in each city /
town within
the District

Quantity of
solid waste
ireated per
day, in each
city/town of
the District.

The gap in
treatment of
solid waste.

time bound plan
treat legacy waste.

Legacy Waste and the|/The manner  of]

to

utilization of  the|
treated waste as well
as rejects arising out

Current status of dumping
of solid wasie with
reference to location

of remediation of
legacy waste

Dumpsite GPS
location | Coordinates
of Dumpsite

Total per day
generation of
C&D waste
within the
District
(TPD)

The detail of
plant
established
for the
treatment of
C&D waste
including the
existing
capacity and
anacity

SOUTH 24-
PGS

42

Pujali

12.63

2.53

101

NA NA

Segregated
fractions are
being sold
and reused
and itis
planned that
remaining to
be processed
in Cluster
mode.
Identification
of land for the
plant is under
process,

UTTAR
DINAIPUR

43

A

Raigan]

U

\

95

TED

h—
024

95

NA

NA

Bandar
Samshan(War
d22)

25"36'31"N
88°7'0.9"E

Segregated
fractions are
being sold
and reused
anditis
planned that
remaining to
be processed
in Cluster
mode.
Identification
of land for the
plant is under

process.

._Snu@ﬂm

- RHAIRUL ISLAM
Notary Public
Gowt. of West Bengal

Regd. No.- 97/2002
rhampore. Mu

The yellow highlighted parts may please be checked and details may be provided.
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Construction and Demolition waste of Ganga Towns

o N

Total per day The detail of plant established
——— generationof C& D for the treatment of C & D
Sl No. District Waste within the Waste including the existing Remarks, if any
Ganga Town ; . )
District capacity and capacity
(TPD} utilization
1 Hooghly Baidyabati 7 0
2 Hooghly Bansberia 6 0
3 Hooghly Bhadreswar 5.58 0
4 |Hooghly Champdany 6 0
Chandannago
5 Hooghly re MC 9.25 0
Hooghl
6  [Hooghly Chi“i}; r’;h 9.63 ’
7 Hooghly Konnagar 3.85 0
8 Hooghly Rishra 5.98 0
9 Hooghly Serampore 7.68 0
. Uttarpara
10 Hooghly —— 6.89 0
11 |Howrah Howrah MC 45.59 0
12 [Howrah Uluberia 10.85 0
13 0
14 Murshidabad  |Berhampore 7.9 0
15 Murshidabad  |Dhulian 436 0
16 Murshidabad  |Jangipur 4.25 0
17 |Murshidabad [7°°° 9 | 1.75 0
18 Murshidabad  [Murshidabad 2.5 0
19 Nadia Chakdah 4.86 0
20  [Nadia Gayeshpur 3.25 0
21 |Nadia Kalyani 5.15 0
22  [Nadia Krishnanagar 8.5 0
23 [Nadia Nabadwip 6.75 0
24  [Nadia Santipur 8.65 0
that C&D waste of
following 12 ULBs of
25 Kolkata Kolkata MC 245.65 North 24 Parganas
District to be
500 processed at this
INUTUT I
26 54 Baranagar 13.55 0
7 T e Barrackpore 8.75 0
28 ‘,;:1'“‘ = Bhatpara 19.56 0
o W Garulia 4.55 0
INUTUT 25 .
30 = Halisahar 5.95 0
T Kamarhati 17.39 0
IR eniniion Kanchrapara 7.09 0
T il Khardah 6 0
U7 Ll Naihati 12 0
35 North 24 North 73
Parganas Barrackpore 0
36 . e Panihati 15.86 0
I il Titagarh 6.41 0
T Katwa 3.95 0
gy Haldia 11 0
TR i Budge Budge 4.19 0
South 24 Diamond
2 Parganas Harbour 7l 0 h
= T el Maheshtala 25 0 ATTESTED
T kit Pujali 2 0 0TI~
44  |Utar Dinajpur [Raiganj 8.92 0 Mgrm
Gowvt of t
Regd

No.- 97/20
" M =hidabed

3R8%1
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Report on Construction and Demolition waste (Urban) is, mentioned below.

=4

Regd. No.- 87/200

Lerhampere Murshidabad

Total per day The detail of plant
s1 Name of Bt C Oy D w2 if
4 ‘District — Waste within the MR dmscas:)
No. Ganga Town District Waste including the any
(TPD) existing capacity and
capacity utilization
. Survey is going on to
1 Murshidabad Berhampore 7.9 agosrtidn detial Bume
. ; Survey is going on to
2 Murshidabad Dhulian 4.36 ameny bk aitisl ave
; = Survey is going on to
3 Murshidabad Jangipur 4.25 ascertain actual figure
idabad Jiaganj- Survey is going on to
¢ Mo Azimganj 115 ascertain actual figure
. . Survey is going on to
5 Murshidabad Murshidabad 2.5 asvertain-actesl Kies
’E %:f 6 2024
MD. KHAIRUL ISLAM
Publ
Gowt. of ic
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WEST BENGAL POLLUTION CONTROL BOARD

Water Quality of Polluted River stretehes of 17 rivers in West Bengal
during Junc 2024

i’liﬁfﬁn_\_- TRiver T Stations o ] Fecal Feaal |
| f piUniny | @oym | BOPC | giggrmem | Coiform e )
1 I /) ™2 | pN/100mI) m:mm | MPNIL |
: S s g . DT (ISR, . R — _ ! | W0mi)
i Mahananda | Siliguri (Upstream) 4] 5.4 2.5 110000 23000 |70 |
Mohananda | Ramghat(Downstream) 7.05 33 18 220000 | 50000 | 4300
I Vidyadhari Haroa bridge (upstream) 7.41 2.07 10.36 | 94000 40000 | 790
Vidyadhari | Malancha (downstream) 71 1.48 4.47 | 63000 27000 | 580
[ Churni Downstream of Ranaghat - ?
i town 7.93 3.5 2.4 70000 22000 | 1700 |
{ Chumi | Majhdia 7.85 2.2 357 | 22000 9200 790
(1 Muthu bhanga | Gobindapur - |
[l 7.82 B 3.86 |170000 | 92000 | 2800 |
W // Ganga Farakka 17.58 . 6.7 2.6 790 330 33
| Ganga Farakka 7.19 6.4 28, | 1100 | 490 3
Ganga Khagra - 7.66 63 195 |2200 | 790 70 -
Gange Khagra 7.16 6. 24 2200 | 1300 49 |
Ganga Baharampore 75. 63 . |18 . |13000. 3500|460 |
Ganga Baharampore 729 . |6 25. | 13000 13500 . |790. |
Ganga Gorabazar 754 - |61- |21 . |9400. 2400 . | 490 _1'
Ganga Gorabazar 7.21 5.9 26 11000 2200_ 330 . |
Ganga Nabadip 7.68 7.3 2.6 2200 1100 -t
Ganga Nabadip 7.68 6.5 2.5 3500 1100 63
Ganga Tribeni 7.65 7.6 28 3500 1400 63 |
Ganga Tribeni 7.31 7 2.8 3500 1300 94 ‘;
Ganga Palta Shitalatala 7.5 6.2 2.6 7000 2400 460
Gange Palta Shitalatala 7.2 6.8 2.7 9400 2400 230 |
Ganga Palta, 7.39 6 2.4 11000 3500|330 |
Gangs Palta 7.26 7.2 2.8 14000 5400 310 |
Ganga Serampore 7.46 6.3 2.3 33000 11000 | 490 -
Gange Serampore 7.32 6.6 2.8 23000 7900 79 |
Ganga Dakshmineswar 7.22 5.78 2.69 | 130000 63000 | 1200 |
Gange Iakshmineswar 7.2 565 |27 | 110000 | 33000 | 1100
Ganga Garden reach 7.24 5.4 282 | 170000 | 84000 | 1100
Ganga Garden reach 7.24 5.46 2.81 | 140000 | 79000 | 1300
Ganga Howrah-shivpur 7.19 55 272 | 110000 49000 | 940
Ganga Howrah-shivpur 7.17 536 | 2.86 | 94000 39000 | 840
Ganga Uluberia, 7.04 5.6 2.77 | 32000 14000 490 |
Ganga Uluberia, 7.39 559 | 2.77 | 27000 11000 | 340
Ganga Durgachak near Pathikhali, | 8.4 5.1 135 | 22000 11000 | 460
Ganga Durgachak near Pathikhali, | 8.4 5.9 1.4 14000 | 7900 | 330
| Ganga Diamond harbour, 7.66 5.93 2,66 | 4700 2400 170
L | Qe Diamond harbour, 7.16 585 |27 2600 1300 10 |
ATTESTED
i
V. %‘%Eﬂi&m
h— St of %g'
: 2 m No.. 97
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\._ S ver stretehes of 17 rivers in West Bengal
' during Junc 2024
priority | River Statians Total Fecal _-Ecul
Y - strepto
pH(Unit) (g;g,’ Ceati | acee o509 mrcr
. noomt) | 11oomy | MPN/ |
b ——— | ] e | 100my |
1 5 KANSI 2l nuumm.am at M:dnalx)rc _5,4 ird 15 17900 4800 230
In [ JALANGI. Downstream of Krishna o |
i nagar 7.59 5.1 2.9 7900 | 3500 330
N Damadar Dishergarh 7.94 7.8 2.15 1700 11100 |21 |
i ISCO near Dhenna =
. Dbl | Villeai, 78 7.8 2.05 2100 1700 126 |
i | Damodar Narainpur 7.7 __._-7}- 2.05 2600 2200 2 B
' Damodar Near Mujher Mana Village | 7.75 6.8 2.7 2200 1400 |21 |
| Damodar Andal D/s 7.7 78 |21 |2600 | 2100 14 '
| Damodar __| Andal Urs 7.56 77 127 2100 (1400 |17
| Damodar Asansol U/s 7.85 79 2.05 3300 1700 | 26
| Damadar Durgapur U’s 7.65 7.7 2.15 2700 17200 |17 |
Damodar Raniganj Dfs _ 76 78 2.15 3200 1700 |21
Damnd.lr Water i i
iy _r o nurdw;urkfap:lmﬂw 8.35 7.9 2.2 2600 | 2100 |14
v Dwarks Upstream of Varapi |
Ss?:hak Bamd:l:ugl?-:lh e 7.3 7 2.7 4000 2500 21 '
e gﬂﬁ;m ki 7.44 6.8 2.75 4600 | 3300 | 17
v Barakar Asansol 7.89 7.8 2.25 2700 | 2100 |17
v Rupnarayan | Geonkhali 7.7 5.5 14 17000 | 9400 390 |
Rupnarayan | Kolaghat (Down Stream) 8.2 53 1,55 8400 4500 140 2
\ gwarakcshu Bankura wwn . od 205 2700 2160 2 =
v Teesta At Jalpesh 7.36 6.4 1.7 14000 | 5000 |79 |
Teesta Al Sevoke 6.8 8.3 2.5 5000 | 2200 | 34 ;

The following four riversthave been removed from this list of polluted River stretches based on improvement in water

WEST BENGAL POLLUTION CONTROL BOARD

quality in 2022 compared to 2018

Priority

River

]
|
!
|
|

Note: Implementation of Polluted River Stretches Action Plan, presently the above four Rivers i.e.,
Silabati, Mayurakshi, Kaljani, Karola have been improved and is removed from the list. Therefore,
Polluted River Stretches in West Bengal stands with 13 rivers.

A

Govtcf

Regd. Nc.).-

MD. KHRIH@L (¥ am

Public

9772085,

Stations pH{Unit | (DO) | BOD Total Fecal | Fecal
) mg/l) Coliform( | Colifor | steeptoc |
(me/) | mpn/10 | miMP | occ
oml) N/100 | (MPN/10 |
mil) 0ml)
Delisted Silabati Ghatal (Downstream) 8.37 8 1.55 6300 3300 110
Mayurakshi | Surl Town 7.93 9.1 1.55 2600 T T
Kaljani Downstream of Alipurduar 7,48 7.5 1.5 17000 8000 94
Karola | Downstream of aigaigur 713 |82 |2 17000 | 8000 | 94 |
Primary Water quality Criteria for bathing water 6.5-85 |25 <3 <2500 | 500 |
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EJ g L T‘ Government of West Bengal
Directorate of Micro,Small and Medium Enterprises,
? Office oi the General Manager, District Industries Centre, Murshidabad
2 20/1, C. R. Das Road, PO.Berhampore, Dist.Murshidabad.

pegepysIny ‘s.
<86

Phone No.03482/252206, 252221 & 253071

= E-mail : dic_murshidabad@yahoo.co.in

el e e ety et v it i ey M

MemoNo. [&  /DIC/Msd. Date: O& 64 2024

To,

The District Magistrate & Chairperson
- District Ganga Commitiee

Murshidabad

Sub; Suhmissi_on of information for the purpase of complying with the directions given by Hon'ble NGT
in Original Aplplication No. 200/2014/PB (M.C. Mehta-Vs Union of India & Ors) —reg.

Ref.: Memo No..844(14)/En/P&RD/MSD), dt.05.04.2024

Sir, 3 :
With reference to the above, | am submitting the reporl in enclosed format for favour of your kind
iformation and taking riecessary from your end.

" © YoursdRaithfully,
o %W Genaﬁ%&%
AN

District Industries Centre, Murshidabad

Enclo’ As stated
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29 Industrial effluent discharge Annexure - D
Sl. | Department Numbe.rlaf-lnd_!ikt'ir'i'_ail "Total daily | The The The per day
No. unit discharging their “generation | manner of discharge generation

effluent of such treatment | effluent of Industrial
treated/untreated in | Industrial | of the analysis solid waste
river Gangaandiits = | waste Industrial | from the and manner
tributaries and details | within the waste so CETP and of its
of defaulting Industrial | District generated | ETP treatment
units, # \ treating the | and disposal
Industrial in the
waste from | District.
each outlet,
1. GM, DIC, Nil NA NA NA NA
Murshidabad. (No such units under
MSME exist near the
Ganga & its tributaries)
'§ ey

District Industries Centre, Murshidabad
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I:’apac'lty of STP m Towns hes:de Gahga Rwer R e,
onsible led Capacity

sTan i gl e DRG0

ta}.‘-{o1kdia
{b}lossipore

Chitpore

{c)Graden reach

[a) Howrah

(c) Howrah STP

(d) Anupara

‘{e) North Howrah
Ulluberia

Serampore.
Chandanagar
Bhadreswar
Champdani

Bansberia

‘Bajdyabati
Konnagar

Rishra
Uttarpara-Kotrung |
Hopghly-Ghinsurah | _
Panihati . 1
Titagarh-
Bhatpara
Baranagar
Kemarhati,_ ] e
Garulia North 24 Parganas.
Nathat! s
‘Halisahat
Barrackpore

CRelEE T e 12250 -‘

'Maheshtala .
ﬁudggﬁgd__ge-_ H— South: MPa%anas

Santipur ..

Krishnanagar
Rangghat
Kotwa . urdiwan’
Haldia® 3 Pdﬂ:ﬂ“N!ﬁHn&Sm
English Bazar 59 ‘Malda
Murshidabad
Jaigunj-Ajimganj
Dhulian Murshidabad
Janglpur
Behrampore - ] o _
Raiganj ' ; ygar“b'uﬁlbur
North Barrackpore Horth 24 Parganas
MD. A“il L SIf.AM 1
Notary Public
Gowt. of I
Regd. No.- 97/2 -

~monore. Murshidabad
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1 ration ) tﬂﬁﬂggg’ﬂ‘m “Growth per
rporati ; ) 3 o

31,819,118

Populationin
2070

69 850,157

wEstBengal 1.585%

Urban Area,

Ultimate Year
2070

Remarks

69850157

Based on
population
computad

| rting popilaisn

L X

1367603~

Assumed

: Tofal Po‘;sn'l"a:ﬂisn !

74247160

.4 gp1836661

CPHEEO Manual -

Papulatmn@vm iaﬁﬁfm@ :

769469330

Assumed

'f- amonmmpmms

26652164

CPHEEO -Manual

{. 4569198317 |

. CPHEEO '@ﬂhal

| dis767073%9

2197691

red de manﬁiarnez-f?é‘ﬂ
‘ y@arsin»ﬂm area .

2635:00

Fri

0 8 AUG F 2%
MD. KHAIRUL ISLAM
Notary Public
Gowt. of West Bengal
Regd. No.- 97/2002

‘ Berhampore. Murshidabg, .
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Action taken against 5 nos CPCB identified drains in Murshidabad

District
SL NO CODE NAME OF DRAIN DIST Action Taken
% L1 Jangipur Drain Murshidabad To bfa tapped under 8.0 MLD
Jangipur STP
Sagar Dhighi %
4 RI WBPDCL water | Murshidabad
nrojiect
Azimganj Preparation of DPR is under
3 R2 Murshidabad [PTOCess.
(Nashipur Ghosh DPR for tapping of this drain
Para.Ward No-14 ) has been submitted to NMCG
4 k2 Murshidabad |¢. funding. Approval
awaited.
Rattala- Gorabazar ) To be tapped under 3.5 MLD
S L3 Beherampore Murshidabad |Berhampore STP

e This drain is flowing through the Gram Panchayet area, therefore, data may be taken

from P&RD Department,

ATTESTED

S o

MD. ﬂmﬂpﬁw

Notary Public
Gowvi. of West Bengal
Regd. No.- 97/2002

Serhampors. Murshidabad

37885
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Govt. of West Bengal
OFFICE OF THE EXECUTIVE ENGINEER
Berhampore Irrigation Division
Berhampore , Murshidabad
Mail id: officebidee@gmail.com

Memo. No. 376

To

The District Magistrate/Chairperson,
District Ganga Committee,
Murshidabad.

Date : 05.04.2024

Sub :- Submission of information for the purpose of complying with the
directions given by Hon’ble NGT in Original Application No.
200/2014/PB (M.C. Mehta — Vs — Union of India & Ors)-reg..

Ref :- Your Memo No. 644(14)En/P&RD/MSD, dated 05.04.2024.

Sir,

 With reference to the above subject, | am sending herewith a report in the

prescribed format as Annexed in your Jetter.

This is for favour of your information and necessary action please.

Enclo: As stated above.

Yours faithfully,

o

Executive Engineer,
Berhampore Irrigation Division,
Berhampore, Murshidabad.
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‘Char’ land adjoining bank of river Bhagirathi likely to be inundated during flood season

Berhampore Irrigation Division

37887

Annexure-E/1

Notary Public

vi. of VWest Bengal
Grltoegd_ No.- 971203§

3erhampore. Murshigabad

Executive Engineer,
Berhampore Irrigation Division,
Berhampore, Murshidabad

sl  Major Name of Name of Approximate quantum of Remarks |
No. | River/ Channels Gram Blocks vulnerable/ Char land likely (ifany) |
Panchayats to be inundated during flood :
likely to be season Area (in hectare) ]
inundated -.
1 2 3 4 5 ]
1. Rajarampur Char | Rajarampur | Lalgola 60 Char land ]]
2 Char Gayeshpur Sundarpur | Bhagwangola-] 30 Char land !
e |
3 Chak Kathalia Satui Berhampore 50 Char land ]l
4, ﬁa_tui Ch.ar Satui Berhampore 100 Charland |
o Chak Chandpur Rampara-l | Beldanga-i 100 Char land r
6. Manganpara Char | Rampara-l | Beldanga-l 80 Char land t
- O
ATTESTED b
/7%31 I~ \'oi&\'z‘
viD. B M6 8 am
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Regulation of Flood Plain Zone Annexure-E
fl i h '
iy, gl € T T discharge of pollutants by
Sl. demarcated and the extent of :
Department . the encroachers by the side of the river Ganga
No. encrcgachment of the flood plain zone and s tributaries in the District
in the District G
Some of the Char Land (probable Data not available as the direct Discharge of
2 eition Flood Plain Zone) along the river pollutants by encroachers by the side of river
& Bhagirathi are identified which are Ganga and its tributaries are not measured or
annexed herewith as Annexure-E/1. maintained by this department.

Evnde -~ Dwnexuse- g4 . og,kov\\""\
Executive Enginee
Berhampore irrigation Division,

Berhampore, Murshidabad

TED
.r'}“?)f«f

MD. &Eﬂ&lﬁul’l_ &IM
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~ Annexure- I

District wise number of health care units, Biomedical waste generation by

through the Common Bio~ Medical Waste Treatment Facilities:

—_—

_ Sk No. Name of the
" State /Union
Territory
4 L. West Bengal
2
3.
4. 1
.o..-
N
_
8.
a.. _
10.
=y

1w Ay S b vt

P

K- 14

health care units and treatment & disposal of Bio-medical wastes

Name of the District | Number of | Bio-medical Waste Bio-medical Waste Treatment and disposal | Total (in Kg/day)
Health Generation (in (in Kg/day) !
| Care Units Kg/day) Incineration Autoclaving
. i i e gt T 17 T B n YRR T M
Kolkata _
........ e - _ s e = i i e i e ———
1179 | 6646.01 5005 41 g 1640.60 6646.0)
North.-24 Parganas
687 286611 7139018 14759 601
South 24 Pargauas 2860 47393 286611
. I 63 | 169491 T - 145763 237.28 1694.91
Hooghly o :
e M7 A I 7 1330 554.69 1197.99
Howrah
it R S 1632.93 1397.68 335.25 1632.93
Nadia _
]
& e NP o S R _
308 375.89 32142 54 .47 375.89 n@
Murshidabad =
534 3481.89 2857.25 624.04 348189 <t
Purba Bardhaman . .m ol
) p— I TTNERIPEE | (S R. pul . 4
. 457 2101.66 1793.92 307.74 2101.66
Paschim Bardhaman m
12 915.05 7943 120 74 915.05
Bankura 3 15:0 o ¥4.31
e : 397 | 719187 69231 105,56 9787 |
F:rbhum .
A o RS ;.a o, T SRS J
1 Continued... ... - -.Fage2

Gowt. of

o200

Regd. No
Berhanmpore. Murshidabad
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Puge 2
1 h - a1l 135 " 346 .66 T 300920 5740+ | ¢ 34666 |
- Purulia _
T 558 1284.49 1276.73 i 7760 1284.49 _
1 Purba Medinipur ! ! 7
H—— I il -t - e o
4 , : 331 1228 49 122271 5.780 1228.49
_ Paschim Medinipur
5. | [ " p 100 373.57 371.98 1.590 37357 |
i Jhargram
T A M 90 12387 165.730 15814 323 87
| Dakshin Dinajpur 4
17 g 326 1308.66 714.380 564.280 1308.66
Darjeeling
8. | 320 1127.39 822.660 304.730 112739 |
I_ Malda
19. o 127 350.17 214.490 135.680 35007 |
Jalpaiguri
0. | 197 T717.04 445,130 271.860 . 717.04
20. Coochibehar s . '
2. | _ 128 280.77 160.930 119.840 280.77
Alipurduar :
2. " 191 593.46 343.630 7249830 593.46
Uttar Dimajpur
L. 4
23 . 34 133.88 88.110 45.770 133.88
_ Kahmpong
B Total 9712 38,886.14 26,862.47 12.023.67 38,886.14
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Fund received from WBSPMG in 2023-24 E.Y. for IEC Activities

NS; .Name of IEC Activity Sanctioned Amt. (in Rs.)
150,000/-
L Chiat pe Haat (Per Ghat pe Haat — 50,000/-)
1. Celebration of the International Day of Yoga 50,000/-
Display of Flex/ Banners with the message of river - T
2 pollution abatement during ensuing Durga Puja 25,000/-
2023
3. Ganga Utsav 1,00,000/-
4, River Festival 2,00,000/-
6. Mass Awareness Exhibition 70,000/-
% Behavioral Change Communication Activities 50.000/-
8. Public Outreach anFl Knowie_dge. based events in 1.00.000/-
Educational Institutions
é Additional Communication & Public Outreach
10. Activities (Wall painting, Tableau & Slogan 79.500/-
Competition)
Total 8,24,500/-
A
)f...

%M’ﬁu@?éw
%ﬁ?m&mmy

Murshlchhaa
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Fund released to the ULBs of West Bengal under Ring Fenced Account

A

2023-24 Rs. In lakh
Sl. No Name of District Name of ULB/Agency Amount Released

1 Murshidabad Jiaganj Azimganj 117.19800

2 ~ Kolkata Kolkata MC 5423,19000

3 Bidhannagar MC 355.08000

4 North 24 Parganas Executive Engineer, MED, Barasat 137.53800

5 Nadia Cooper.f'. Camp 3.09200

6 Santipur 3.98500

7 ) Sainthia 41,91000

8 Bithum Rampurhat 9.31300

9 Hooghly Arambag 15.00000

10 Purba Medinipur Tamluk 4.50000

11 KMDA 10031,79200

12 SUDA 4150.58100

13 Malda 0.00000

14 South 24 Parganas 0.00000

15 Howrah _ 0.00000

Total Release 2023-24 20293.17900

2024-25 ) Rs. In lakh
Sl. No Name of District Name of ULB/Agency Amount Released

1 Kolkata Kolkata MC 161.43000

2 Purba Bardhaman Burdwan 32.83898

3 Executive Engineer, MED, Bidhannagar 21.76600

4 North 24 Pargonas SLRDC 148.77600

Total Release 2024-25 364.81098

Total Release

20657.98998

™ The indicated fund includes release for NMCG in different Ganga Towns

ATTESTED
e
&ﬁfﬂ 207¢
MD. KHAIRUL ISLAM
Notary Public
Gowvt. of West Bengal
Regd. No.- 87/2002
Sarhampore. Murshidabad
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Revised Fund Utilization of NMCG Project, under GAP Wing, W&S
Sector, KMDA.

Sl District | Name of Pro]ect  Utilization Total
'No. | o - o Amount (Cr,) (Crore)
.~ Nadia Kalyani L Mm738  303.9
= Nabadwip 32.47
| e _____‘ Gaveshpur _h 154 11 B

2. | Howrah Howrah, Bally & 18244 T 182.44

-V S Baranagar ) et

3. | South 24 Pgs. | Maheshtala | 7576 243.79
. |BudgeBudge | 16803 L

4 North 24 Pgs. | Bhatpara ] 32218 ]

| : Kanchrapara 2632
i | Barrackpore | 30411 | 97407
' Garulia, Naihati, 45.18 |

Titagarh, Khardah & ’

| | Panihati | |
: | Halisahar 27658___?

5. | Hooghly HUttarpara—Kotrunw __ —__]ﬁ544___ 116.52

| Hooghly- Chinsurah __ - 8%3‘_9“__ )
| Chandannagar- 9.09

| Dansberia .| [ Y .47
i Baidyabati- 8.50
e |Bnadreswar | -]
' 6 Murshidabad Berhampore & 34.83 3483
L [|Jangipur VTG - SN | B A

"0 p/ 7
\ﬁ/ow Chief Engmeer
Q\O-K Walter & Sanitation S Sector,
GAP Wing, KMDA
MD. IQHA#‘\J‘EJLZIUQ.AM
Public
Govt of t Bel II
ore9d. No.- 6772

Murahllhhd
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Standard Format of Utllisation Certificate
1) Namo of Schemo/Projoct s par
Administrative Approval Order BERHAMPORE AND JANGIPUR | & D WORK WITH 8TP
2) Referonce to Adminisirative Approvol Pr-12013/1/2017-Toch Construction NMCG Dated 17.01.2018
for Berhampore Municipal Town
Pr42013/34/2040-Toch Consi. NMCG Dated 11.06.2018 for
{NMCG Ordor No, and Data): Jangipur Municipal Town
3) 8ource of flunding: NGP J
{For all schomas under EAPINON-EAPINGP)*
§No | WBS(NGR ‘Amourt relaased by
BA) Fund | WBS(NGRBA)PMG (Rs. in lakh)
release | (Cenlral & Staia shares lo be shown
Order No. & saparetely ) Rk
Date.
1 2 3 B

"1, Certifiad that out of Rs.34.83 Crore sanctioned during
‘Ithe year 2024-25 In favour of Division - VIl under
WBS(NGRBA)PMG Leller(s) No.

given in the margin, a cumulative sum of Rs.34.83 Crore
has been ulilised for the purpose for which it

was sanclioned and the balance sum of Rs. NIL
remains unulilised.

2. Utilisation of fund stated above, does nol include
any excess/supplimentary works,

or, ‘
Utilisation of fund stated above Includes interalia, exc-
“|ess/supplimentary works within the Iimil of sanction
by the competent authority as per codal provisions &
p: o prevailing Govt. orders inthe UD & MA

Depariment and within the administratively approved

of,

ulilisation of fund Includes Inleralia, excess/supplime-
intary requiring approval of the Government and such
|approval has been accorded by the UD & MA

Department vide No. ........ daled, ...........

Total

Note:

1 in the 2nd Cerlificals, there are three oplions keep only and strike out the remalning two.

ATT
ESTED g w’ “]
1. Kbk 3[“? 202 o, P

- KHAIRUL ISLAM hie! Enginecrs

Notary Pypii il 2

Gowt. of West Bengar comenigndiVater & Sanitation Sector,
=90 No.- 87/2002 GAP Wing, KMDA

,.Ihdf;_prrb_ .’wr_l?;!_.“;u:m "
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Biatement of Status of ihe Bcheme and Raquisition of Fund for the BehemePrafsct under WGP

Executing Divislon: m-mw.mwuum.nm

SLT Name of the Locatlon | Sanctl Awarded Con/ | Cumulative | Cumufative UG | Gross Booked |  Contative hemscspwier | lndar of hoed (grams
No. | Scheme/Project Cost (8aiance| Tenderad Amount | fund sirasdy [submitted (copy| Expandiura | physical prograss Lo vaoe of | st nckosirs of
st/ T racelvad | of UL againest | agalostcol. 8 | (%) srticipatad woris PARAL SeacbowTenss)
Adminlstrs- lastinstalmant of |{grovs smount]  wpllendof | dependingon | Rater 1o Hots beiow
tivaly fundtobe | inclusive of | indemting month | phepgicat Y, VAT, $1, Cace/
Approved enciosed) sntony H indermt POTI N thomm | Rorpsiny ncioded]
cost) deductions). |submitted by 7th | i cod, 18
of the morth &
Upte to the end
of the next
month, i indent
sibmittad
tharerher
1 2 E] 4 -5 6 7 8 [l 10 11
1lBerhampore and |Berhampare |  Rs, 51,30 Capital Cost: Rs.34.83 Crore] Up-to-date  [A5.34.83 Crore 68007 39.52 Crore s 3367200
Jangipur &0 and Jangipur Crore for Rs. 56.12 Crore
‘Work with §TP Berhampore | O & M: 5. 61.34 Crore
#nd Rs. 68,47 | Total: Rs. 119.46 Créve
Crore for
Inngipur &
65T for Both
| R$-5.97 Crore
- o Total Rs.
m:.m«:n«uww«mmummm, A (forrmat enciosed) for the last lastal of fund recetved

2 Piease submit source of fund-wise (NGP) separate Indents (Modified).

‘)
Chief £n it
Chief uﬁ;ﬁef : ’Seili:;'la;lon Srector.
A ”tﬁg( KMDA GAP Wing, KMDA
1Y XA Gt
MD. KHAIRUL 18 am
Public

Gowt. of t Ben
Regd. No.- 97/2002

Serhampore. Murshidabac :



- ,.—-

i p

T

st wAm i

i

- a I. : r




S
SRR
-y = =

S

,“}#iwﬁ

- R-1437897

\
g = ; d
Y - AR ALY st Bengal Pollution Control Bogr,
: fL—.Fg"-‘?STEENGAL Q'& - = -.We ¥ Department of Environment,
7 — \. l - BT Govt.Of West Bengal
‘s ] 4 k\ Lifestyle f SR Malda Regional Office
R\ | /4 v, Envirgnmgr:t ; ' “Paribesh Bhaban” (Near Food Park)

Abhirampur, P.0. Mokdumpur Malda — ?3_2 103,
l;iu'ebsite-mmu.wbpcb.gov.in, email:wbpcbmro@gmail.com

(s

Memo No- %TWPBMO/G,C/NGT/Z 34 5 e
To

“Date- D7 /02/2024

Additional District Magistrate (Gen)
Office of the District Magistrate & Collector,
Berhampore, Murshidabad 742101

ﬁ Question

. | Number of industria] unjt discharging
their effluent treated/untreated in river
Ganga and its tributaries and details of
defaulting industria] units.

fied as SPJs (Seriously
arging to the river Ganga

5

Five ‘SPIand 17 Category, 41 rice m
functioning in the district,

Total daily generation of such industria] | : Estimated waste quantity from 3 SPIs = 604646 Ton/Month *
waste within the district.

(* include Fly Ash and Bottom Ash, which are eventually
utilized) \

ills and 100 other units are

Estimated waste quantity ﬁ'om two Cement units <035 10 Ton/
month”

Estimated waste from other units = 615 Ton/Month

The manner of treatment of the industrial | - Septic tank for municipa)
waste 50 generated. :

sewage and

predominantly sedimentation tank followed by biodegradable
treatment for industrial Wastewater,

—

GPRRY st eflluent treatment fhreg 5775 (NTPC Limited,

The disch
CE

arge effluent analysis fro
TP and ETp treating thegaghyst

Gowt, dﬂo TW &7
“hamoore. Murshidabad
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'l\ij' waste from each outlet.
4
2%

y

e |

-

-

"'\The per day generation of industrig]
" olid waste and manner of its treatment
and disposal in the district,

—

| Total daily generation of such industrig] :

vastewater within the distriet,

\

N
Thanking You.
Yours faithfially .
\O

. . 0\
U""gu’]""] oV auet
: oM 9 LIRS N0
%\azs S ed®
(DMaulik) W\

Senior Environmental Engineer & In-charge
~ Malda Regiona} Office *

t
.“QQ
'f,\\Q‘
U T
e ¢ @“t:\ga

Enclosed: As stated above
ATTESTED
%% Y am

-_fiD' Notary Public '
Gowt. of West Bengal
Regd. No.- 87/2002

Berhampaore. Murshidaba:

—

T

p— e

. “XR-

Materinl for Reply

pr—

Milk Producers Union Limited) attached.

Estimated waste quantity from SP] < 20155 T per day

Estimated waste quantity from Cement industry =,0117 ton/ day

Estimated waste from other unjts = 20.5 T per day

Wastewater from SPI = 5830113 KL per Day
Wastewater from rice mills = 1646.45 KL/day

Wastewater from units other
KLD,

Five SPland 17 Category,
functioning in the district,

than rice mills and GPIs=304.5

41 rice mills and 100 other units are

=
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M Gma" Office of Adv Madhumita <office.advocate.madhumita@gmail.com>

Advance service foe Affidavit in compliance with the order of Hon’ble National
Green Tribunal Principal Bench, New Delhi, Dated 24.11.2023, 21.02.2024 &
02.05.2024in matter M.C. Mehta vs. Union of India & Ors. O.A. 200 of 2014.

1 message

Office of Adv Madhumita <office.advocate.madhumita@gmail.com> Sat, Aug 10, 2024 at 4:49 PM
To: Katyayni Chaubey <katyaynichaubey986@gmail.com>

Dear Madam,
Please find the attachment.

E KMC OA 200 of 2014 August.pdf
Malda OA 200 August.pdf
Murshidabad OA 200 August.pdf

Purba Medinipur OA 200 August.pdf

South 24 Parganas OA 200 August.pdf

With Regards

Office of Advocate Madhumita Bhattacharjee

1921, J Block, Opposite Ariston Hospital, C.R. Park,
New Delhi-110019

Mob. No. 7011332809

Chamber No. 807, Additional Building Complex,
Supreme Court of India,

New Delhi-110001

Telephone No. 011-43029802
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